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75 faeedt, 25 weady, 2026

F.3M. 1090(37).—=AfF Frx TLHE FT Tg TAIq 2rar g B sz & 98 sraegs g & g &
faemaTTgaH F T F ®T H Alg qTE & T & o arEer fae [oate 6 39 grgae
forfes g SxitamTe, e ofiT siig W=9r TsT | [od gU TeadrE- (Hers S|

e <o vET ThT grar g B UHT areuered S SEeT |, o aqgHl # ar oy 1w
STANT T SATIFIT TTH FIAT ATAITF 2

TETT, YISl @S qTeaared (S § ITINT & ST &7 sffemrg) srferfaad-1962
(1962 T 50) it g7 3 T ITLATT (1) FIRT T&T ARKAT AT TART FXA gU, HAT LA T8 FIT SHH
START o SATEHRTT T EIHA A 6 FTT I 0l AT HLAT 2l

I AT | AT S H == T@ qrar wrg St ARG, TH ATAGAAT F TH9 A aE F ThHE
&t % e, g & = e FEe F g9 § 9Ra 99§ SE §ATA A ATSgEET qelr
F1.37. 1874, &t 29 fdaw, 2025 7 stfegf~a a&r ST o79q, i 9% stfeanriiar Taw are a9
TR U AGTAARIT SATHRTT (TTSTET), T ToAT, GAATEST, BITENE T AT &1 H2T T T gl

1505 GI/2026 @)
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UHY STy ¥ ATl T =A< 7 g off T7% &9 & aar7 g o T ag samra &9 & 47 f&afy

AT ZRT gAaTS 18T 2

IqgHT
foren : daarer I : BTG
GERIGE TIq &7 A 4 9. LR S S—
Tt
TR | R | g
1 2 3 4 5

g¢ Sdal Tare! 24 00 01 96 EEIENG
29 00 02 94 WHRI YT
35 00 00 45 EEIEG]

g¢ Sda! w7 5/2 00 18 98 EEIRNG
87 00 04 41 BRG]
88 00 03 79 IRHRT U
90 00 02 80 IRBRT U
91 00 02 33 EEIKE
105 00 02 19 EEIEG
122 00 02 04 St Yy
139 00 09 42 WHRI YT
138 00 07 03 sl Yy
137 00 10 28 IRHRT U
136 00 01 07 EEIEG
129 00 16 84 WHRT YH
133 00 00 98 EEIEG

CEELNI] TR 10 00 03 13 BEIRNE
43 00 01 71 EEIRIE
40 00 00 59 EEIRIE
51 00 02 47 WHRI YT
55 00 00 34 BRI
233 00 00 67 fsi Yy
232 00 04 10 REIENG
230 00 00 81 BRIk
238 00 00 66 EEIRE]
286 00 09 41 BRIk
285 00 03 09 EEIEG
317 00 02 86 BRG]
356 00 01 63 st Yoy
362 00 01 86 WRHRT Y
387 00 01 96 WRHRT Y
382 00 08 20 WHRT YfH
375 00 00 95 BRI
374 00 02 25 it Yo




[T 1l—=vs 3(ii)]

HILT T TSI . AHTYTL

EEEENI] FHauTd 36 00 26 76 WHRT YT
34 00 01 97 it Yoy
33 00 04 02 EEIEG]
37 00 09 79 WHRI YT
38 00 10 80 ol Y
26 00 10 33 ol Y
18 00 00 09 IRHRT Y
12 00 03 02 oty
14 00 06 51 IRHRT U

218 00 21 77 IRHRT Y
220 00 12 75 EEIEG
221 00 01 29 EEIEG]
222 00 01 98 WHRI YT
225 00 03 07 WRDRI YT
ECICASH fepura 621 00 00 72 IRHRT U
619 00 00 82 it Yo
620 00 00 07 EEIKE
634 00 01 42 EEIEG

FHAIDIST ISR 1 00 01 50 EEIRNG
2 00 10 87 WHRI YT
12 00 02 12 ol Yy
11 00 00 15 WRDRI YT
10 00 00 35 Sl Y
9 00 00 48 EEIEG
6 00 00 07 EEIEG
5 00 02 22 EEIEG]
101 00 03 46 WHRI YT
99 00 00 25 fsi Yy
113 00 00 33 EEIRIE
132 00 01 68 Sl Y
136 00 04 01 WRHRI YH
138 00 01 57 REIENG
154 00 00 62 fsh Yoy
147 00 00 30 EEIRE]
146 00 00 18 BRI
145 00 10 95 WDHRT Y

316 00 00 19 EEIEG
319 00 00 12 BRIk
318 00 00 09 EEIEG
304 00 02 86 EEIRE]
303 00 00 66 BRI
281 00 01 68 EEIRIE
300 00 02 71 BRI
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298 00 06 02 Sl Y
297 00 00 60 EEIENG
352 00 00 44 IRHRT U
353 00 00 71 IRHRT U
410 00 04 08 EEIENG
404 00 02 27 EEIEG
406 00 00 17 EEIEG]
403 00 00 45 ol Y
399 00 01 20 EEIEG]
385 00 00 03 EEIENG
394 00 04 46 IRHRT U
395 00 03 05 EEIENG
398 00 00 80 EEIENG
964 00 00 57 WHRT YT
963 00 10 87 ol Yy
962 00 10 22 WHRI YT
961 00 00 50 St Yy
957 00 00 06 EEIENG
972 00 02 83 WRDRI Y
953 00 00 58 EEIENG
il 00 00 27 P
951/5 BRI
1140 00 00 89 ORI Y
1181 00 09 05 WHRT YH
1174 00 00 33 EEIEG
1192 00 00 07 EEIEG
Baurs 351 00 04 90 WHRT YfH
350 00 04 81 WHRI YfH
357 00 02 66 IEEIRIE
1582/2 00 15 63 BRI
1582/1 00 17 41 WHRI YfH
316/3 00 04 17 WHRT YT
316/2 00 14 31 BRIk
1586 00 00 72 ity
1574 00 18 87 WHRT YfH
1573 00 00 42 st Yoy
1469 00 00 11 EEIRE]
1433 00 00 56 st Yoy
1427 00 01 74 EEIENG
1429 00 01 46 EEIEG
1229 00 05 52 EEIEG
1231 00 00 56 Sl Y
1232 00 01 84 EEIEG
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1233 00 01 05 Sl Y
1346 00 08 67 IRHRT U
1244 00 00 41 it Yoy
1309 00 01 63 EEIKE]
1259 00 02 02 EEIENG
1277 00 00 67 EEIEG
1290 00 00 18 EEIEG]
1931 00 02 03 WHRI YT
1933 00 00 22 EEIEG]
1938 00 00 81 it Yoy
1971 00 00 01 WRDRI Y
1968 00 00 11 EEIKE]
1979 00 00 60 EEIENG
1993 00 04 35 St Yy
1975 00 02 17 WHRI YT
2054 00 06 74 Sl Yy

[®1. |. TH-28030/4/2024-3170H(19852)]
et Fesfi, e Jfa ve A qamgse

MINISTRY OF STEEL

NOTIFICATION
New Delhi, the 25th February, 2026

S.0. 1090(E).—Whereas it appears to the Central Government that it is necessary in the public
interest that for the transport of iron in the form of slurry from Kirandul to Visakhapatnam, pipelines should
be laid, passing through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon
Steel India Private Ltd.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the
right of user in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central
Government hereby declares its intention to acquire the right of user therein.

Any person interested in the land described in the said schedule may, within twenty one days from
the date of publication of this notification object to the laying of the pipelines under the land to the
Competent Authority notified in the notification of the Government of India in the Ministry of Steel No.
S.0.1874 dated the 29th September, 2025 that is to say, Competent Authority & Sub Divisional Officer
(Revenue), Bade Bacheli, Dantewada, Chhattisgarh having jurisdiction over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in
person or by legal practitioner.

SCHEDULE
District :Dantewada State : Chhattisgarh
Tehsil Village Survey No. Area e .
Hect [ Are [ Sq mr. Classification
1 2 3 4 5
BADE BACHELI MADADI 24 00 01 96 Private Land
29 00 02 94 Govt. Land
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35 00 00 45 Private Land
BADE BACHELI | PERPA 5/2 00 18 98 Private Land
87 00 04 41 Private Land
88 00 03 79 Govt. Land
90 00 02 80 Govt. Land
91 00 02 33 Private Land
105 00 02 19 Private Land
122 00 02 04 Private Land
139 00 09 42 Govt. Land
138 00 07 03 Private Land
137 00 10 28 Govt. Land
136 00 01 07 Private Land
129 00 16 84 Govt. Land
133 00 00 98 Private Land
BADE BACHELI | CHOLNAR 10 00 03 13 Private Land
43 00 01 71 Private Land
40 00 00 59 Private Land
51 00 02 47 Govt. Land
55 00 00 34 Private Land
233 00 00 67 Private Land
232 00 04 10 Private Land
230 00 00 81 Private Land
238 00 00 66 Private Land
286 00 09 41 Private Land
285 00 03 09 Private Land
317 00 02 86 Private Land
356 00 01 63 Private Land
362 00 01 86 Govt. Land
387 00 01 96 Govt. Land
382 00 08 20 Govt. Land
375 00 00 95 Private Land
374 00 02 25 Private Land
BADE BACHELI | KALEPAL 36 00 26 76 Govt. Land
34 00 01 97 Private Land
33 00 04 02 Private Land
37 00 09 79 Govt. Land
38 00 10 80 Private Land
26 00 10 33 Private Land
18 00 00 09 Govt. Land
12 00 03 02 Private Land
14 00 06 51 Govt. Land
218 00 21 77 Govt. Land
220 00 12 75 Private Land
221 00 01 29 Private Land
222 00 01 98 Govt. Land
225 00 03 07 Govt. Land
KUAKONDA | TIKANPAL 621 00 00 72 Govt. Land
619 00 00 82 Private Land
620 00 00 07 Private Land
634 00 01 42 Private Land
KUAKONDA | PALNAR 1 00 01 50 Private Land
2 00 10 87 Govt. Land
12 00 02 12 Private Land
11 00 00 15 Govt. Land
10 00 00 35 Private Land
9 00 00 48 Private Land
6 00 00 07 Private Land
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5 00 02 22 Private Land
101 00 03 46 Govt. Land
99 00 00 25 Private Land
113 00 00 33 Private Land
132 00 01 68 Private Land
136 00 04 01 Govt. Land
138 00 01 57 Private Land
154 00 00 62 Private Land
147 00 00 30 Private Land
146 00 00 18 Private Land
145 00 10 95 Govt. Land
316 00 00 19 Private Land
319 00 00 12 Private Land
318 00 00 09 Private Land
304 00 02 86 Private Land
303 00 00 66 Private Land
281 00 01 68 Private Land
300 00 02 71 Private Land
298 00 06 02 Private Land
297 00 00 60 Private Land
352 00 00 44 Govt. Land
353 00 00 71 Govt. Land
410 00 04 08 Private Land
404 00 02 27 Private Land
406 00 00 17 Private Land
403 00 00 45 Private Land
399 00 01 20 Private Land
385 00 00 03 Private Land
394 00 04 46 Govt. Land
395 00 03 05 Private Land
398 00 00 80 Private Land
964 00 00 57 Govt. Land
963 00 10 87 Private Land
962 00 10 22 Govt. Land
961 00 00 50 Private Land
957 00 00 06 Private Land
972 00 02 83 Govt. Land
953 00 00 58 Private Land

951/4 Private Land
951/5 00 00 27 Private Land
1140 00 00 89 Govt. Land
1181 00 09 05 Govt. Land
1174 00 00 33 Private Land
1192 00 00 07 Private Land
KUAKONDA | PHULPAD 351 00 04 90 Govt. Land
350 00 04 81 Govt. Land
357 00 02 66 Private Land
1582/2 00 15 63 Private Land
1582/1 00 17 41 Govt. Land
316/3 00 04 17 Govt. Land
316/2 00 14 31 Private Land
1586 00 00 72 Private Land
1574 00 18 87 Govt. Land
1573 00 00 42 Private Land
1469 00 00 11 Private Land
1433 00 00 56 Private Land
1427 00 01 74 Private Land
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1429 00 01 46 Private Land
1229 00 05 52 Private Land
1231 00 00 56 Private Land
1232 00 01 84 Private Land
1233 00 01 05 Private Land
1346 00 08 67 Govt. Land
1244 00 00 41 Private Land
1309 00 01 63 Private Land
1259 00 02 02 Private Land
1277 00 00 67 Private Land
1290 00 00 18 Private Land
1931 00 02 03 Govt. Land
1933 00 00 22 Private Land
1938 00 00 81 Private Land
1971 00 00 01 Govt. Land
1968 00 00 11 Private Land
1979 00 00 60 Private Land
1993 00 04 35 Private Land
1975 00 02 17 Govt. Land
2054 00 06 74 Private Land

[F. No. S-28030/4/2024-RM (19852)]
ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

1L Ll
72 faeett, 25 weaT, 2026

FT.3T. 1091(37).— P I WHR $I T8 Udd giaT ¢ fob oHfled H I8 3mawds & & figa ¥
faRmaTIem a% W & U § dig 3R & URdgd & forg omifer foma fAw Wia gfsan urgae fafies
ERT BTG, SN SR 31ig TS Iy ¥ ToRd §T UIUars- fasrs ol

3R I T Udiid gt | fr Ut urguanz fosm & 3% 9, Iod 3rge | aftfa ufyt R I &1
ISR U BT AT ¢ |

39ferg, FeMferaw Sk Wfe urguars (4ff § TN & SRR B iferre) ififaH-1962 (1962 @I
50) B! YRT 3 B SUYRT (1) GRT UG faaqd] &1 TN HRd §U, Hald INHR 395 gRI ITH ITANT & ISR
D! BRI B & 3T SIS B! UTTON Fct 5 |

Iad STt # afdfa it o By W aren 13 ft afdd, 39 SifRgE T & U &) diE | ey
ot & MR, Y & 3 uzuaE fiem & Jdy T YRd RSR & SWTd HATTT Bt R TST H1.311.
1874, faAi® 29 RydeR, 2025 # SifRgfad Gem WYSRT siufd, Yt W Sifiem1iar Y& ara vem miieR T
SfaHTT ISR RIoa), daaTs], BTG BT AU gol BT Tehdl 3|

U MUy H aTa TP afad & gg WY WY U A gd1 8RN 5 1 98 g U T a7 fafy
IR gRT YAdTs dTedl 8|

STt
foren : ddarst I : BTG
o Td 9. PERS
agdi| Nickak | Wow | x| A= Fiffevor
1 2 3 4 5
DHeH fheIR 3 00 00 06 WHRT YA
4 00 00 56 ol uff
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5 00 06 95 WHRT U
6 00 05 69 AR YA
7 00 01 39 WHRT YA
11 00 01 48 it Uil
106 00 02 26 it Y
13 00 00 10 AR U
89 00 12 99 WHRT YA
90 00 07 05 el yfy
94 00 01 93 iy
87 00 06 85 WHRI Y
100 00 02 96 it Ui
103 00 03 88 WHRI Y
101 00 02 52 AR U
105 00 02 40 WHRI Y
116 00 03 96 WHRT YA

[FT. . TH-28030/4/2024-7Tw(19852)]
el Fesfi, se Jfa ve A qamgse

NOTIFICATION

New Delhi, the 25th February, 2026

S.0. 1091(E).—Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private Ltd.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29th September, 2025
that is to say, Competent Authority &Sub Divisional Officer (Revenue), Dantewada, Chhattisgarh having jurisdiction
over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

SCHEDULE
District :Dantewada State : Chhattisgarh
. . Survey No. Area e .
Tehsil Village Hect [ Are | Sq mir. Classification
1 2 3 4 5
KATEEALYA KIDARIRAS 3 00 00 06 Govt. Land
4 00 00 56 Private Land
5 00 06 95 Govt. Land
6 00 05 69 Govt. Land
7 00 01 39 Govt. Land
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11 00 01 48 Private Land
106 00 02 26 Private Land
13 00 00 10 Govt. Land
89 00 12 99 Govt. Land
90 00 07 05 Private Land
94 00 01 93 Private Land
87 00 06 85 Govt. Land
100 00 02 96 Private Land
103 00 03 88 Govt. Land
101 00 02 52 Govt. Land
105 00 02 40 Govt. Land
116 00 03 96 Govt. Land

[F. No. S-28030/4/2024-RM (19852)]

ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

1L Ll
% feeett, 25 weasT, 2026

HT.AT. 1092(3).—dfF F% WSHR &I Tg Tdld giar 8 & oHfgd & I8 srmawass § & fovga 9
faRmaTIem a% W & TU H dIg 3R & URdegd & forg sifer fma A Wia sfean urgae fafies
BRI BTG, SNSRI 3R 3y USRI ¥ ToRd gU URUATEH [HeTs S|

3R I T Udiid gt | fr Tt urguanzH fosm & 3% 9, Iad 3rge | aftfa yfyt R I &1
ISR U BT AL ¢ |

e, TSIferm SR WS ursuars (uffy & ST & e R &1 iferrgon) sififad-1962 (1962 &1
50) B! YRT 3 BT IUYRT (1) GRT UG faaqd] &1 TINT HRd U, Hald PR 395 gRI ITH ITANT & ISR
DI BRI PR & 3T SIS B AT HRel 5|

Iad rgEt | aftfa yft & Sf Yen aren w18t Jfad, 39 SgET & USHTRA it dIRE 9 gae
fedl & iR, YA & I uruaR 0e8M & H6Y T YRd WHR & SWTd TATT DI ST TS H13T.
1874 T 29 RideR, 2025 & RRgfUd Tam WRISGRT srufd, Ul TR ISR @ ardl F&d WRGRT Td
sfayriig SRt RToRG), YoHT, STIRTTG B MU gol BT Joball B

T MUy ® aTal U Safad & gg H WY ¥U I dM1 81T o o1 98 Afdaita =9 ¥ a7 fafy
ST GRT GTs <redl &

CEGCl
forar . g I : BRINTTG
o . aTwda
GIGIGE g BT AH Td ¥ Fecwy PP Tiffezor
1 2 3 4 5

MERT ARIDT 1196 00 03 93 WHRT YA
1194 00 00 64 WHRI YfH
1193 00 05 32 WHRI YfH
1199 00 01 00 WHRI YfH
1203 00 03 74 EEIRNE
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1205 00 13 52 WHRI Y
2120 00 00 82 EEIR ]
2120/2347 00 02 87 WHRT UH
2131 00 08 18 EEIRIE
2128 00 08 41 WHRT YA
2141 00 06 46 WHR YfH
2127 00 00 23 EEIR ]
1904/1
19042 00 00 55 BRI
1903 00 00 41 EEIRIE
1902 00 01 94 EEIRIE
2219 00 09 85 ity
2226 00 00 24 i Yy
2224 00 01 45 i Yy
2223 00 01 47 WHRI Y
2232 00 00 11 EEIRE]
2235 00 00 12 EEIRNE
2237 00 01 40 IR
2318 00 02 47 WHRI Y
2315 00 01 43 i Yy
2307 00 02 16 i Yy
2328 00 01 22 WRDRI YA
2329 00 00 04 EEIRNES
TR | gRar 130/433 00 56 53 BRI Y
134 00 25 87 WHRI Y
132 00 18 86 WHRT YA
143 00 28 91 WHRT YA
144 00 09 20 WHRI Y
145 00 05 23 WHRT YA
186 00 24 71 WHRT YA
178 00 00 22 WHRT Y
177 00 04 20 WHRI YfH
176 00 07 06 [EEIRT (]
228 00 00 95 [EEIR (]
229 00 01 56 EEIRNE
232/1 00 04 23 WHRT UH
24072 00 18 18 At uffy
240/3
234 00 03 21 WHRT YA
236 00 00 91 [EEIR (]
TR | e 301 00 05 03 ool yfy
305 00 09 29 WHRT UH
307 00 24 11 WHRT YA
310 00 04 29 WHRT YA
313 00 21 90 WHRT YA
318 00 01 39 st 4
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337 00 14 06 WHRT YA
336 00 01 84 EEIR ]
334 00 04 14 EEIRIE
816 00 01 44 WHRT U
331 00 05 29 WHRT YA
817 00 06 45 [EEIRIE
828 00 05 53 WHR YfH
825 00 05 91 [EEIRIE
826 00 02 46 EEIRIE
852 00 03 43 EEIRIE
854 00 00 71 EEIRIE
851 00 00 82 [EEIRIE
927 00 18 71 BRI
MR | BRI 1899 00 00 21 ol ofy
1903 00 03 27 DRI YA
1930 00 02 26 i Yy
2830 00 40 57 WHRI Y
2829 00 03 73 [EEIRIE
2828 00 00 42 WHRT YA
2827 00 00 84 WHRT YA
2826 00 05 18 WHRT YA
2807 00 05 74 WHRT YA
2805 00 06 15 WHRT YiH
2786 00 14 26 [EEIR (]
2766 00 04 47 WHRI Y
2768 00 10 32 i Yy
2755 00 00 55 i Yy
2756 00 28 92 WHRI Y
2689 00 00 20 WHRI Y
2688 00 00 78 EEIRE]
2663 00 01 35 EEIRE]
2662 00 00 93 IR
2661 00 00 12 [EEIR (]
2638 00 00 08 WHRI Y
RN | TR U | 215272 % o N el o
2152/1
2151 00 00 57 EEIRIE
2110 00 00 75 Aty
2111 00 00 13 WHRI YfH
2108 00 00 17 WHRI YfH
2100/2 00 00 49 [EEIR (]
2247 00 03 59 WRDRI YA
2053 00 03 28 BRG]
2046 00 13 67 et uffy
2054/2 00 01 25 i yfy
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2054/1
2044 00 00 37 WHRT UH
2035 00 00 99 EEIRIE
2032 00 00 13 IEEIRIE

2040/2 00 03 47 EEIR ]
2038 00 06 11 EEIR ]
2028 00 00 97 EEIRIE
2008 00 04 49 EEIRIE
2004 00 02 79 EEIRIE
1982 00 03 77 WHRT YA
1958 00 05 36 [EEIRIE
1959 00 35 83 i Yy
1960 00 01 02 i Yy
1966 00 01 10 i Yy
1968 00 00 93 EEIRNE

1974/2 00 00 31 EEIRIES
1876 00 00 06 WHRT YA
1863 00 00 68 i Yy
1853 00 00 67 i Yy

1852/1

00 00 59 [EEIRIE

1852/2
1859 00 01 03 [EEIR (]
1847 00 00 44 i Yy
1843 00 00 22 [EEIRT (]

1842/2 00 01 24 EEIRNE
1839 00 00 63 i yfy
3339 00 02 42 st

3343/1 00 02 69 IR
3348 00 01 35 i Yy
3349 00 00 33 WHRI Y

3386/2 00 01 48 [EEIR (]

3386/1 00 00 34 BRG]
3398 00 00 56 Aty
3397 00 01 16 EEIRE]
3395 00 27 54 [EEIR (]

3405/5 00 13 01 At uffy

3405/4

3481/1

3481/3 00 06 33 BRI

3481/4
3480 00 01 44 WHRI Y

3475/2 00 08 02 et uffy

3479/3
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3474 00 00 12 WHRI Y
3473 00 01 54 WHR YfY
3493 00 01 76 EEIRIE
3470/1 00 03 47 EEIRIE
3470/3 00 02 22 IEEIRIE
3469 00 05 07 WHR YfH
3468 00 00 94 EEIR ]
3467/1 00 00 42 EEIR ]
34654 00 21 14 EEIR ]
3465/5
3465/1 00 05 53 EEIRIE
3592 00 02 12 WHRI Y
3597/2 00 00 09 EEIRE]
3594 00 00 80 WHRT YA
3601/3 00 00 34 IR
3602 00 01 01 i Yy
3603 00 02 11 i Yy
3604 00 04 54 i Yy
3608 00 07 22 EEIRNE
3609 00 05 42 EEIRIE
3610 00 01 61 DRI YA
TR | <kau@ 783 00 21 13 it ofy
829/2 00 05 85 [EEIR (]
829/1
829/3 00 15 89 BRI
829/4
841 00 05 53 WHRT YA
844/2
844/3
g44/4 00 18 75 GRS
844/5
844/6
844/7
966 00 04 48 EEIRE]
968 00 07 87 [EEIR (]
972 00 09 62 [EEIR (]
971 00 01 05 [EEIR (]
974 00 00 08 EEIRNE
980/1
980/2 00 01 02 st oyff
980/3
980/3434 00 01 81 WHRI Y
986/18
00 20 24 et uffy

986/19
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986/16
986/11
986/14
986/17
986/5
986/6
986/7 00 08 85 EEIRIE
986/8 00 01 79 EEIRIE
986/3 00 00 63 EEIRIE
984/1 00 04 03 EEIRIE
984/2 00 06 04 WHRI Y
1044/1
00 04 53 i Yy
1044/2
1045 00 02 56 [EEIRIE
1047 00 09 72 i Yy
1053/1
1053/2 00 01 94 BRI
1053/3
1055/1
1055/2
10553 00 05 01 [EEIRIE
1055/4
1058 00 01 60 i Yy
1110/2
103 00 21 11 [EEIRT (]
1104/1 00 10 25 EEIRNES
1104/2 00 02 46 WHRT YA
1105/1
00 18 43 [EEIRIE
1105/3
1100 00 21 13 [EEIR (]
1102 00 00 79 [EEIR (]
1089/2 00 02 85 WHRI Y
1098/3
1098/1 00 01 88 At uffy
1098/2
1098/5 00 01 30 WHRT YA
1096/1 00 03 92 BRG]
1096/2 00 05 24 WHRT YA
1094 00 02 24 [EEIR (]
1092/1 00 23 57 st 4
1092/2 00 02 28 WHRT YA
1201/2 00 01 09 WHRT YA
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1193/1 00 24 08 [EEIRIE
1193/2 00 01 19 WHR YfY
115 00 07 15 EEIRIE
1195/2
1194 00 01 10 WHRT YA
1190 00 03 19 WHR YfH
MR AR 585 00 11 87 ot iy
MR EYRH 243 00 12 43 el Y
241 00 01 33 EEIRNE
249/1 00 14 42 EEIRIE
249/2 00 00 29 WHR YfY
250 00 00 51 EEIRE]
256 00 00 60 WHRT YA
264 00 05 68 WHRT YA
263 00 00 29 i Yy
262 00 08 85 i Yy
261 00 10 39 WHRI Y
258 00 21 26 EEIRE]
275 00 12 39 EEIRNE
377/448 00 01 61 WHRT YA
276 00 02 11 i Yy
376 00 13 64 [EEIR (]
369 00 50 72 WHRI Y
371 00 00 16 EEIRE]
362 00 08 01 WHRT Y
361 00 08 67 it ofH
360 00 14 94 [EEIR (]
432 00 02 87 i Yy
433 00 07 71 WHRI Y
438 00 14 50 WHRT YA
435 00 00 65 WHRT YA
437 00 12 59 WHRT YA
JHHA RAST 374 00 07 04 BRI
376 00 25 00 [EEIR (]
377 00 21 21 [EEIR (]
382 00 27 78 BRG]
404 00 03 38 EEIRNE
400 00 02 74 Aty
401 00 06 42 [EEIR (]
402 00 28 68 [EEIR (]
421 00 01 54 [EEIR (]
422 00 12 76 WHRT UH
440 00 07 16 WHRI Y
424 00 00 37 et uffy
439 00 13 74 i yfy
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438 00 07 54 et uffy
443 00 02 61 st yffy
436 00 05 17 et yffy
435 00 05 41 EEIR ]
445 00 14 63 el yfy
448 00 10 20 it uff
447 00 00 28 EEIRIE
458 00 51 23 EEIRIE
483 00 29 89 EEIRIE
482 00 01 52 [EEIRIE

473/1 00 20 86 i yfy
469 00 01 72 [EEIRIE

472/1 00 07 41 i Yy
471 00 15 19 i Yy
470 00 09 53 WHRI Y
730 00 11 27 EEIRIE
738 00 18 03 EEIRNE
745 00 02 02 [EEIRIE
763 00 18 20 WHRT YA
765 00 03 08 WHRI Y
766 00 02 47 WHRI Y

1246/2 i Yy

1246/3 00 02 91 EEIRNES

1246/4 it ofH
1232 00 05 88 WHRT YA
1229 00 00 33 i Yy
1228 00 06 87 WHRI Y
1201 00 11 39 WHRI Y

1171/2

1171/3

na 00 17 99 [EEIRIE

1171/5

1171/6

1171/7

1170 00 01 30 WHRI Y
1164 00 05 63 EEIRIE
1160 00 00 69 [EEIR (]
1161 00 00 32 [EEIR (]
1154 00 00 04 fsit yffr
1150 00 02 59 [EEIR (]

1153/3

1153/4 00 04 09 BRI

1153/5
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1151 00 00 17 [EEIRIE
1063 00 15 96 [EEIRIE
1062 00 07 23 WHRT UH
1015 00 02 18 EEIRIE
1054 00 00 39 IEEIRIE
1020/1 00 00 19 EEIR ]
1021 00 04 37 [EEIRIE
1024 00 00 21 [EEIRIE
1025 00 01 37 EEIRIE
1029 00 12 22 WHRT U
1028 00 00 91 WHRT YA
1033 00 00 36 WHR YfY
1032 00 02 63 EEIRE]
1037 00 17 48 DRI YA
2188 00 06 36 i Yy
2189 00 01 53 i Yy
| gHH 536 00 00 22 WBRT YTy
534 00 37 89 WHRT YA
533 00 38 67 WHRT YA
528 00 72 57 WRDRI YA
529 00 13 05 WHRI Y
507/1 00 01 80 WHRI Y
508 00 00 90 [EEIRT (]
503 00 00 24 EEIRNE
502/1
502/3
202/4 00 09 93 [EEIRIE
502/5
502/6
502/7
477/4
477/3 00 06 39 IR G
477/11
474 00 00 42 WHRT YA
472/36 00 03 16 [EEIR (]
472/21 00 00 19 BRG]
472/39 00 00 10 EEIRNE
464/2 00 19 88 DRI YA
465 00 01 48 [EEIR (]
467/1 00 00 22 [EEIR (]
466/2 00 02 99 WHRI Y
466/4 00 07 26 EEIRNE
466/5 00 05 50 EEIRNE
456 00 05 01 et uffy
455 00 03 56 i yfy
1343/2 00 01 87 st 4
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1343/1
1343/4 00 02 36 EEIR ]
1343/5

1343/1869 00 09 99 WHRT U
1346 00 43 41 IEEIRIE
1348/3
1348/4
1348/5
1348/6
1348/7
1348/8 00 06 85 it of
1348/9
1348/10
1348/11
1348/12
1348/13
1350 00 07 69 i Yy
1336/1 00 00 13 WHRI Y
1334/1 00 18 58 WHRT YiH
1330 00 01 44 WHRI Y
1324 00 00 86 i Yy
1318 00 00 49 EEIRIE
1326 00 30 11 WHRT YA
1305 00 01 30 WHRT YA
1302/4 00 38 47 [EEIR (]
1301 00 04 55 i Yy
1416 00 02 23 [EEIRT (]
1420 00 02 47 EEIRE]
1425 00 13 98 WHRT YA
14754 00 25 67 WHRI YfH
1475/1
1508 00 01 98 WHRI Y
1498/2 00 00 05 WHRT UH
1485 00 01 23 WHRT UH
1484 00 07 20 WHRT YA
1550 00 01 20 [EEIR (]
1549 00 01 25 WHRI YfH
1552 00 13 56 [EEIR (]
1195 00 00 97 WHRT UH
ghHHT 58 00 15 72 WHRT UH
35/305 00 53 23 WHRT YA
34/306 00 09 21 WHRI YfH
44/307 00 50 02 WHRI Y
43 00 00 46 WHRI Y
65 00 06 83 WHRT YA
53 00 03 83 et uffy
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54 00 00 28 [EEIRIE
62 00 04 44 EEIR ]
63 00 06 68 EEIRIE
176 00 35 84 WHRT U
177 00 07 52 WHRT YA

[BT. 9. TH-28030/4/2024-3RTH(19852)]
ArefT =Festl, A2 = ud Act T g

NOTIFICATION

New Delhi, the 25th February, 2026

S.0. 1092(E).—Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private Ltd.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29th September, 2025
that is to say, Competent Authority & Sub Divisional Officer (Revenue), Sukma, Chhattisgarh having jurisdiction
over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

SCHEDULE
District :Sukma State : Chhattisgarh
Tehsil Village Survey No. Hect, | A;e\?e [Sq. mir. Classification
1 2 3 4 5
GADIRAS MAROKI 1196 00 03 93 Govt. Land
1194 00 00 64 Govt. Land
1193 00 05 32 Govt. Land
1199 00 01 00 Govt. Land
1203 00 03 74 Private Land
1205 00 13 52 Govt. Land
2120 00 00 82 Private Land
2120/2347 00 02 87 Govt. Land
2131 00 08 18 Private Land
2128 00 08 41 Govt. Land
2141 00 06 46 Govt. Land
2127 00 00 23 Private Land
ggjﬁ 00 00 55 Private Land
1903 00 00 41 Private Land
1902 00 01 94 Private Land
2219 00 09 85 Private Land
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2226 00 00 24 Private Land
2224 00 01 45 Private Land
2223 00 01 47 Govt. Land
2232 00 00 11 Private Land
2235 00 00 12 Private Land
2237 00 01 40 Private Land
2318 00 02 47 Govt. Land
2315 00 01 43 Private Land
2307 00 02 16 Private Land
2328 00 01 22 Govt. Land
2329 00 00 04 Private Land
GADIRAS | PARIYA 130/433 00 56 53 Govt. Land
134 00 25 87 Govt. Land
132 00 18 86 Govt. Land
143 00 28 91 Govt. Land
144 00 09 20 Govt. Land
145 00 05 23 Govt. Land
186 00 24 71 Govt. Land
178 00 00 22 Govt. Land
177 00 04 20 Govt. Land
176 00 07 06 Private Land
228 00 00 95 Private Land
229 00 01 56 Private Land
232/1 00 04 23 Govt. Land
sjgg 00 18 18 Private Land
234 00 03 21 Govt. Land
236 00 00 91 Private Land
GADIRAS |  MANKAPAL 301 00 05 03 Private Land
305 00 09 29 Govt. Land
307 00 24 11 Govt. Land
310 00 04 29 Govt. Land
313 00 21 90 Govt. Land
318 00 01 39 Private Land
337 00 14 06 Govt. Land
336 00 01 84 Private Land
334 00 04 14 Private Land
816 00 01 44 Govt. Land
331 00 05 29 Govt. Land
817 00 06 45 Private Land
828 00 05 53 Govt. Land
825 00 05 91 Private Land
826 00 02 46 Private Land
852 00 03 43 Private Land
854 00 00 71 Private Land
851 00 00 82 Private Land
927 00 18 71 Private Land
GADIRAS | KORRA 1899 00 00 21 Private Land
1903 00 03 27 Govt. Land
1930 00 02 26 Private Land
2830 00 40 57 Govt. Land
2829 00 03 73 Private Land
2828 00 00 42 Govt. Land
2827 00 00 84 Govt. Land
2826 00 05 18 Govt. Land
2807 00 05 74 Govt. Land
2805 00 06 15 Govt. Land
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2786 00 14 26 Private Land
2766 00 04 47 Govt. Land
2768 00 10 32 Private Land
2755 00 00 55 Private Land
2756 00 28 92 Govt. Land
2689 00 00 20 Govt. Land
2688 00 00 78 Private Land
2663 00 01 35 Private Land
2662 00 00 93 Private Land
2661 00 00 12 Private Land
2638 00 00 08 Govt. Land
GADIRAS URF
GADIRAS TURREPAL 215212 00 05 31 Private Land
2152/1
2151 00 00 57 Private Land
2110 00 00 75 Private Land
2111 00 00 13 Govt. Land
2108 00 00 17 Govt. Land
2100/2 00 00 49 Private Land
2247 00 03 59 Govt. Land
2053 00 03 28 Private Land
2046 00 13 67 Private Land
gggjﬁ 00 01 25 Private Land
2044 00 00 37 Govt. Land
2035 00 00 99 Private Land
2032 00 00 13 Private Land
2040/2 00 03 47 Private Land
2038 00 06 11 Private Land
2028 00 00 97 Private Land
2008 00 04 49 Private Land
2004 00 02 79 Private Land
1982 00 03 77 Govt. Land
1958 00 05 36 Private Land
1959 00 35 83 Private Land
1960 00 01 02 Private Land
1966 00 01 10 Private Land
1968 00 00 93 Private Land
1974/2 00 00 31 Private Land
1876 00 00 06 Govt. Land
1863 00 00 68 Private Land
1853 00 00 67 Private Land
12222 00 00 59 Private Land
1859 00 01 03 Private Land
1847 00 00 44 Private Land
1843 00 00 22 Private Land
1842/2 00 01 24 Private Land
1839 00 00 63 Private Land
3339 00 02 42 Private Land
3343/1 00 02 69 Private Land
3348 00 01 35 Private Land
3349 00 00 33 Govt. Land
3386/2 00 01 48 Private Land
3386/1 00 00 34 Private Land
3398 00 00 56 Private Land
3397 00 01 16 Private Land
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3395 00 27 54 Private Land
gjggi 00 13 01 Private Land
3481/1
3481/3 00 06 33 Private Land
3481/4

3480 00 01 44 Govt. Land
zz;gg 00 08 02 Private Land

3474 00 00 12 Govt. Land

3473 00 01 54 Govt. Land

3493 00 01 76 Private Land
3470/1 00 03 47 Private Land
3470/3 00 02 22 Private Land

3469 00 05 07 Govt. Land

3468 00 00 94 Private Land
3467/1 00 00 42 Private Land
giggg 00 21 14 Private Land
3465/1 00 05 53 Private Land

3592 00 02 12 Govt. Land
3597/2 00 00 09 Private Land

3594 00 00 80 Govt. Land
3601/3 00 00 34 Private Land

3602 00 01 01 Private Land

3603 00 02 11 Private Land

3604 00 04 54 Private Land

3608 00 07 22 Private Land

3609 00 05 42 Private Land

3610 00 01 61 Govt. Land

GADIRAS | JEERAMPAL 783 00 21 13 Private Land

829/2 00 05 85 Private Land
829/1
829/3 00 15 89 Private Land
829/4

841 00 05 53 Govt. Land
844/2
844/3
gjj;g 00 18 75 Private Land
844/6
844/7

966 00 04 48 Private Land

968 00 07 87 Private Land

972 00 09 62 Private Land

971 00 01 05 Private Land

974 00 00 08 Private Land
980/1
980/2 00 01 02 Private Land
980/3

980/3434 00 01 81 Govt. Land
986/18
986/19
ggg;ﬁ 00 20 24 Private Land
986/14
986/17
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986/5
986/6
986/7 00 08 85 Private Land
986/8 00 01 79 Private Land
986/3 00 00 63 Private Land
984/1 00 04 03 Private Land
984/2 00 06 04 Govt. Land
1823; 00 04 53 Private Land
1045 00 02 56 Private Land
1047 00 09 72 Private Land
1053/1
1053/2 00 01 94 Private Land
1053/3
1055/1
18222 00 05 01 Private Land
1055/4
1058 00 01 60 Private Land
iﬁgg 00 21 11 Private Land
1104/1 00 10 25 Private Land
1104/2 00 02 46 Govt. Land
ﬁggg 00 18 43 Private Land
1100 00 21 13 Private Land
1102 00 00 79 Private Land
1089/2 00 02 85 Govt. Land
1098/3
1098/1 00 01 88 Private Land
1098/2
1098/5 00 01 30 Govt. Land
1096/1 00 03 92 Private Land
1096/2 00 05 24 Govt. Land
1094 00 02 24 Private Land
1092/1 00 23 57 Private Land
1092/2 00 02 28 Govt. Land
1201/2 00 01 09 Govt. Land
1193/1 00 24 08 Private Land
1193/2 00 01 19 Govt. Land
Eggg 00 07 15 Private Land
1194 00 01 10 Govt. Land
1190 00 03 19 Govt. Land
GADIRAS NAGARAS 585 00 11 87 Private Land
GADIRAS RAMPURAM 243 00 12 43 Private Land
241 00 01 33 Private Land
249/1 00 14 42 Private Land
249/2 00 00 29 Govt. Land
250 00 00 51 Private Land
256 00 00 60 Govt. Land
264 00 05 68 Govt. Land
263 00 00 29 Private Land
262 00 08 85 Private Land
261 00 10 39 Govt. Land
258 00 21 26 Private Land
275 00 12 39 Private Land
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377/448 00 01 61 Govt. Land
276 00 02 11 Private Land
376 00 13 64 Private Land
369 00 50 72 Govt. Land
371 00 00 16 Private Land
362 00 08 01 Govt. Land
361 00 08 67 Private Land
360 00 14 94 Private Land
432 00 02 87 Private Land
433 00 07 71 Govt. Land
438 00 14 50 Govt. Land
435 00 00 65 Govt. Land
437 00 12 59 Govt. Land

SUKMA | MURTONDA 374 00 07 04 Private Land
376 00 25 00 Private Land
377 00 21 21 Private Land
382 00 27 78 Private Land
404 00 03 38 Private Land
400 00 02 74 Private Land
401 00 06 42 Private Land
402 00 28 68 Private Land
421 00 01 54 Private Land
422 00 12 76 Govt. Land
440 00 07 16 Govt. Land
424 00 00 37 Private Land
439 00 13 74 Private Land
438 00 07 54 Private Land
443 00 02 61 Private Land
436 00 05 17 Private Land
435 00 05 41 Private Land
445 00 14 63 Private Land
448 00 10 20 Private Land
447 00 00 28 Private Land
458 00 51 23 Private Land
483 00 29 89 Private Land
482 00 01 52 Private Land

473/1 00 20 86 Private Land
469 00 01 72 Private Land
472/1 00 07 41 Private Land
471 00 15 19 Private Land
470 00 09 53 Govt. Land
730 00 11 27 Private Land
738 00 18 03 Private Land
745 00 02 02 Private Land
763 00 18 20 Govt. Land
765 00 03 08 Govt. Land
766 00 02 47 Govt. Land

1246/2 Private Land

1246/3 00 02 91 Private Land

1246/4 Private Land
1232 00 05 88 Govt. Land
1229 00 00 33 Private Land
1228 00 06 87 Govt. Land
1201 00 11 39 Govt. Land

117172

1171/3 00 17 99 Private Land

1171/4
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1171/5
1171/6
117177
1170 00 01 30 Govt. Land
1164 00 05 63 Private Land
1160 00 00 69 Private Land
1161 00 00 32 Private Land
1154 00 00 04 Private Land
1150 00 02 59 Private Land
1153/3
1153/4 00 04 09 Private Land
1153/5
1151 00 00 17 Private Land
1063 00 15 96 Private Land
1062 00 07 23 Govt. Land
1015 00 02 18 Private Land
1054 00 00 39 Private Land
1020/1 00 00 19 Private Land
1021 00 04 37 Private Land
1024 00 00 21 Private Land
1025 00 01 37 Private Land
1029 00 12 22 Govt. Land
1028 00 00 91 Govt. Land
1033 00 00 36 Govt. Land
1032 00 02 63 Private Land
1037 00 17 48 Govt. Land
2188 00 06 36 Private Land
2189 00 01 53 Private Land
SUKMA | SUKMA 536 00 00 22 Govt. Land
534 00 37 89 Govt. Land
533 00 38 67 Govt. Land
528 00 72 57 Govt. Land
529 00 13 05 Govt. Land
507/1 00 01 80 Govt. Land
508 00 00 90 Private Land
503 00 00 24 Private Land
502/1
502/3
gggg 00 09 93 Private Land
502/6
502/7
477/4
47713 00 06 39 Private Land
477/11
474 00 00 42 Govt. Land
472/36 00 03 16 Private Land
472/21 00 00 19 Private Land
472/39 00 00 10 Private Land
464/2 00 19 88 Govt. Land
465 00 01 48 Private Land
467/1 00 00 22 Private Land
466/2 00 02 99 Govt. Land
466/4 00 07 26 Private Land
466/5 00 05 50 Private Land
456 00 05 01 Private Land
455 00 03 56 Private Land
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1343/2 00 01 87 Private Land
1343/1
1343/4 00 02 36 Private Land
1343/5
1343/1869 00 09 99 Govt. Land
1346 00 43 41 Private Land
1348/3
1348/4
1348/5
1348/6
1348/7
1348/8 00 06 85 Private Land
1348/9
1348/10
1348/11
1348/12
1348/13
1350 00 07 69 Private Land
1336/1 00 00 13 Govt. Land
1334/1 00 18 58 Govt. Land
1330 00 01 44 Govt. Land
1324 00 00 86 Private Land
1318 00 00 49 Private Land
1326 00 30 11 Govt. Land
1305 00 01 30 Govt. Land
1302/4 00 38 47 Private Land
1301 00 04 55 Private Land
1416 00 02 23 Private Land
1420 00 02 47 Private Land
1425 00 13 98 Govt. Land
12;2711 00 25 67 Govt. Land
1508 00 01 98 Govt. Land
1498/2 00 00 05 Govt. Land
1485 00 01 23 Govt. Land
1484 00 07 20 Govt. Land
1550 00 01 20 Private Land
1549 00 01 25 Govt. Land
1552 00 13 56 Private Land
1195 00 00 97 Govt. Land
SUKMA | MANGIPAL 58 00 15 72 Govt. Land
35/305 00 53 23 Govt. Land
34/306 00 09 21 Govt. Land
44/307 00 50 02 Govt. Land
43 00 00 46 Govt. Land
65 00 06 83 Govt. Land
53 00 03 83 Private Land
54 00 00 28 Private Land
62 00 04 44 Private Land
63 00 06 68 Private Land
176 00 35 84 Govt. Land
177 00 07 52 Govt. Land

[F. No. S-28030/4/2024-RM (19852)]

ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor




28 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

CIPLCET
T faeett, 25 weady, 2026

HT.3T. 1093(31).—A[F F= WHR $I I Udid gl ¢ & SHed o a8 omag® § & favga @
faRmaETH 9% W & TU H g 3G & URkasd & oy iR firaa A= Wa fean urgae fafies
BRI BTG, SNSRI 3R 38 USRI ¥ ToRd gU URUATEH [HeTs S|

3R If T Ufid gial & T Uit urguarsH foem & I=0 ¥, Jay Sy # aftfd i w Iuan &1
SfIPR U AT TTTH g

oy, Ueiferad 3R @il Urguars (A § START & HISHR H1 AT HfAaH-1962 (1962
50) 1 YRT 3 H IUYRT (1) GRT UG Xaqd] BT TANT IR gU, Hald INHR 395 gRI ITH ITANT & ISR
DI BRI B & 3T S D! UTHON Fet 5|

I gt | aftta yft & Sfa e aren wig t Jfad, 39 SRgET & USHRA it dIRE 9 Sae
el & MR, Y & i urguers [9s™ & JdY T YR PR & 8T HATAT B SERLEAT ST 1311,
1874, f&Hi® 29 RideR, 2025 F ifAgfrd Tem MRGRT srufd, Yl W RGN 9 arc W& WYSRT Td
U FHadex, oI, HTAGTHRRY, ST 6 SATafRy gof &1 Java 71

T MUy ®¥ aTal TP afad o gg Hf WY U T 9a1 811 fob &1 98 Afadid U 9 a7 fafy
AT GRT GAdTS 16l ¢ |

SRt
fore : e Y IS
. W
GGG TNd HT AT qad e 1;; R BT TER
1 2 3 4 5

ATADRRT e -97 1/2 00 00 39 EEIRNE]
6/2 00 04 84 it U
6/3 00 02 07 EEIEG
7 00 06 38 it U
9 00 00 15 EEIEG
71 00 01 24 Sl Y
70 00 01 59 it Yo
66 00 00 27 EEIEG]
67 00 02 77 it U
65 00 04 31 EEIEG]
115 00 05 84 EEIENG]
110 00 04 | 06 it U
109 00 03 47 EEIEG]
108 00 11 24 it U

AGHHARRT | SIHATd-108 73 00 16 76 WHRI YH

287 00 04 | 91 WRHRT Y
286 00 09 | 99 et U
327 00 00 59 BRG]
328 00 13 68 it U
277 00 04 | 76 it YA
348 00 14 | 26 it U
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350 00 00 14 i U
349 00 13 08 WRBRT U
436 00 14 40 WHRI YiH
AGSEHERRT | HHAIR-107 469 00 04 | 00 o Uiy
472/1 00 04 12 it Y
473 00 00 | 27 i Ul
477 00 02 81 it Y
479 00 03 19 el Y
420 00 02 68 et Ul
418 00 22 90 BRG]
516 00 02 54 i Ul
514 00 03 10 BRG]
519 00 00 | 07 WRHRT U
628 00 00 11 WHRI YH
625 00 19 | 36 Sl YiH
580 00 18 81 BRG]
581 00 00 | 81 sit YiH
584 00 02 71 BRG]
585 00 01 36 ity
586 00 04 86 WHRI YH
590 00 05 65 BRG]
597 00 20 | 61 WRDRI YA
AR | ARG ASI-106 565 00 01 90 ol Uiy
567/1 00 06 | 06 Sl YiH
586/1 00 01 36 EEIEG
585 00 02 68 WHRI YH
574 00 01 59 EEIKE]
576 00 04 84 EEIEG
654 00 03 21 WRHRT Y
653 00 00 67 EEIEG
648 00 01 10 Sl Y
646 00 02 37 it YiH
641 00 01 26 EEIEG
AasHR | deTaTail-131 3341 00 00 | 81 ol YfH
3343 00 00 89 EEIEG
3338 00 05 79 ity
3337 00 03 43 it U
3336 00 00 | 44 BRG]
3356 00 03 60 it U
3357 00 03 23 EEIEG]
3376 00 00 04 it U
3370 00 04 51 EEIEG]
3389 00 00 89 EEIENG]
3408 00 00 | 08 WRBRI YA
3411 00 00 65 EEIEG]
3410 00 07 59 WRDRI YA
3405 00 01 38 WHRI YH
3402 00 00 | 64 et U
3260 00 00 | 21 WRHRT U
3255 00 03 31 it YA
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494 00 00 | 40 i U
521 00 00 | 38 ot U
518 00 02 49 ity
528 00 05 01 i Ul
544 00 05 79 BRG]
719 00 00 | 25 WRHRT U
836/5669 00 04 14 e Yy
836/5673 00 05 76 it Y
831 00 10 | 43 et Ul
828 00 00 11 it Y
826/5342 00 04 | 40 i Ul
819 00 01 61 it Y
819/5509 00 00 59 it U
819/5513 00 05 11 el Y
825 00 03 04 ity
802 00 03 59 BRG]
803 00 00 59 ity
801 00 01 73 WHRI YH
790 00 00 | 26 WRDBRI YA
755 00 02 36 ity
756 00 02 29 WHRI YH
2512 00 00 | 47 Sl YiH
2508 00 10 26 EEIEG]
2496 00 00 67 WRHRT Y
2504 00 00 67 WHRI YH
2491 00 00 36 WHRI YH
2447 00 14 | o7 WRBRI YA
2448 00 00 56 WHRI YH
2433 00 01 79 it U
2381 00 00 99 EEIEG
2367 00 12 41 Sl Y
2299 00 02 61 it U
2308 00 00 07 EEIEG
2302 00 00 | 26 EEIKE]
1916 00 00 59 WHRI YH
1912 00 00 | 91 WRDRI YA
1813 00 00 05 it U
1826 00 03 76 BRG]
1831 00 00 12 it YfH
1837/5661 00 04 07 EEIEG]
INEARIUL ¢RITSI-103 9 00 00 | 82 WRHRT Y
12/1647 00 06 66 EEIEG]
12/1643 00 02 54 EEIENG]
12/1643/1709 | 00 01 96 EEIENG
13 00 00 07 EEIEG]
254/1632 00 00 | 02 it U
253 00 01 81 EEIEG]
249 00 | 08 | 44 froft &y
287 00 02 16 EEIEG
314 00 09 15 it U
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333/1654 00 08 52 i U
314/1659 00 07 56 ot U
366 00 08 20 el Yy
367 00 00 | 68 i Ul
813 00 02 58 it Y
814 00 04 | 33 it YfHy
816 00 01 13 it Y
817 00 03 49 WRDHRT Y
819 00 02 08 et Ul
821 00 00 | 35 BRI YA
820 00 00 | 40 i Ul
1156 00 00 87 WRHRI YiH
1155/1 00 02 29 it U
1151 00 00 26 WHRI YH
1150 00 01 61 WRHRT Y
1152 00 00 86 WHRI YH
1148 00 00 37 WRHRT Y
1213 00 01 75 WHRI YH
1214 00 03 | 42 WRDBRI YA
1146 00 01 76 ity
1145 00 02 96 BRG]
1145/1599 00 03 14 ity
1144 00 01 59 WRHRT Y
1139 00 01 01 ity
1411 00 01 66 EEIEG
1495 00 11 56 BRG]
1497 00 00 | 31 it U
1533 00 01 43 EEIEG
1532 00 00 | 30 EEIKE]
1536 00 09 61 EEIEG
1539 00 00 22 Sl Y
1547 00 07 34 it U
1546 00 00 24 TRDHRT Y
1551 00 00 | 84 WRHRT Y
ATADTARRI HIgurfel-85 2184 00 03 15 WHRI YH
2189 00 00 | 45 ot uff
2193 00 16 | 46 it U
2203 00 02 9% BRG]
2211 00 08 | 83 it YfH
2166 00 10 05 EEIEG]
2168 00 00 | 47 it U
2161 00 00 74 EEIEG]
2149 00 00 | 41 St Y
2148 00 00 54 WRBRI YA
2147 00 03 10 EEIEG]
2135 00 03 22 it U
2129 00 00 62 WHRI YH
2130 00 03 | 47 et U
2126 00 09 | 73 i U
2773/4 00 00 01 sl Yy
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2773/5 00 04 59 i U
2734/1 00 00 | 48 ot U
2735 00 02 26 WHRI YiH
2758 00 02 76 WRHRT U
2755/2 00 00 | 42 s Yy
2755/1 00 02 20 i Ul
2752 00 00 51 WHRI YT
2751 00 02 84 it Y
2794 00 06 | 26 et Ul
2800 00 03 33 BRG]
2801 00 15 93 i Ul
2804 00 00 13 WRHRI YiH
2886 00 00 | 03 WRHRT U
3225 00 02 86 WHRI YH
3252 00 02 | s8 Sl YiH
3184 00 04 68 WHRI YH
3177 00 00 | 33 WRDBRI YA
3179 00 00 06 WHRI YH
3158 00 00 | 01 WRDBRI YA
3159 00 01 95 WRHRT Y
3161 00 01 31 WHRI YH
3163 00 01 77 WRHRT Y
3165 00 03 72 WHRI YH
3129 00 01 21 Sl YiH
3273 00 00 76 WHRI YH
3310 00 04 57 WHRI YH
3309 00 00 | 98 WRHRT YW
3422 00 02 81 EEIEG
3418 00 00 | 38 it U
3419 00 01 56 WHRI YH
3426 00 04 28 WHRI YH
3429 00 00 | 73 it YiH
ATADTARRI JEHITE-175 3449 00 36 14 WHRI YH
3453 00 02 30 it U
3430 00 01 07 EEIEG
3454 00 00 52 ity
3456 00 00 | 09 it U
3460 00 00 06 BRG]
3461 00 01 22 it YfH
3479 00 00 54 EEIEG]
3563 00 00 02 it U
3561 00 00 76 WHRI YH
3678 00 01 59 PRI YH
3683 00 00 | 25 WRHRT Y
3685 00 03 65 EEIEG]
3776 00 01 63 it YiH
3777 00 03 23 EEIEG]
3781 00 01 23 et U
3782 00 00 | 70 i U
3769 00 01 67 it YA
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3767 00 00 | 20 i U
3766 00 00 52 ot U
3765/2 00 00 65 ity
3862/4017 00 02 96 WRHRT U
3863 00 06 54 WHRI YH
ATAGHRRY Aars1-178 627 00 00 93 WRHRT U
630 00 01 25 it Y
631 00 00 05 el Y
632 00 00 16 WRHRT U
635 00 00 02 s Yy
ATAB AR SAPICI-176 160 00 01 91 i Ul
161 00 02 12 it Y
169 00 00 | 27 it U
189 00 00 22 el Y
190 00 00 | 76 Sl YiH
191 00 00 08 BRG]
216 00 00 38 ity
214 00 00 56 BRG]
213 00 01 54 ity
547 00 00 22 ity
550 00 00 18 BRG]
559 00 01 77 Sl YiH
570 00 01 90 WHRI YH
1240 00 00 | 99 ity
1239 00 00 57 EEIEG
1234/2160 00 05 39 WHRI YH
1231 00 01 23 WRHRT YW
1574 00 07 | 48 EEIEG
1575 00 02 07 EEIKE]
1583 00 01 75 EEIEG
1587 00 00 | 46 Sl Y
1620 00 02 70 it U
1615 00 02 57 EEIEG
1795 00 00 | 04 it U
1796 00 00 18 WHRI YH
1793 00 01 78 ity
1797 00 01 90 DRI YA
1791 00 00 71 WHRI YH
1802 00 02 52 it YfH
1803 00 00 21 WHRI YH
1806 00 01 56 it YiH
1807 00 02 13 EEIEG]
1805 00 00 06 PRI YH
1786 00 00 56 WRBRI YA
1825/2148 00 22 31 EEIEG]
1828 00 01 10 it U
1829 00 00 05 EEIEG]
1845 00 01 23 IRHRT U
1846 00 00 50 WRHRT U
2028 00 00 05 sl Yy
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2025 00 00 | 94 WRHRT U
2034 00 04 | o1 ot U
2035 00 07 87 WRHRT Y
2042 00 00 10 WRHRT U
2023 00 10 05 BRG]
2017 00 01 27 i Ul
2019 00 06 | 45 e Yy
TIAD IR REST-61 160 00 03 12 el Y
43 00 01 87 WRHRT U
38 00 03 78 BRG]
37 00 00 | 02 WRHRT U
150 00 09 41 BRG]
146 00 00 | 03 it U
148 00 00 07 el Y
134 00 02 51 ity
136 00 00 93 BRG]
137 00 00 | o1 sit YiH
361 00 01 08 BRG]
365 00 00 29 ity
409 00 02 40 ity
432 00 02 00 WHRI YH
437 00 01 65 Sl YiH
438 00 00 | 43 EEIEG]
445 00 02 71 WRDRI YA
447 00 02 93 EEIEG
446 00 03 68 BRG]
449 00 05 38 WRHRT YW
452 00 00 81 WHRI YH
[CECASH -85 156 00 03 | 35 ol YfH
163 00 01 24 EEIEG
162 00 00 83 Sl Y
319 00 00 | 02 WRHRT Y
318 00 00 96 EEIEG
528 00 00 19 WRHRT Y
374 00 00 69 EEIEG
474 00 00 24 ity
475 00 00 | 63 it U
476 00 00 28 BRG]
460 00 01 47 it U
456 00 01 00 WHRI YH
457 00 02 27 WRHRT Y
447 00 01 49 EEIEG]
446 00 00 08 EEIENG]
442 00 02 77 EEIKE]
443 00 00 03 WHRI YH
432 00 00 | 36 it U
430 00 00 07 EEIEG]
433 00 01 55 et U
741 00 04 | 36 i U
[CECASH ATHASI-85 742 00 00 [ 25 it Yffy
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[EECASH HIHATSI-84 4258 00 00 | 43 ot YfH
4257 00 01 93 WRBRT U
4264 00 00 80 el Yy
4663 00 09 52 i Ul
4308 00 01 86 WHRI YH
4349 00 05 86 WRHRT U
4348 00 01 06 e Yy
4363 00 00 07 el Y
4365 00 00 | 40 et Ul
4367 00 01 36 it Y
4371 00 05 95 i Ul

4372/2 00 00 18 WRHRI YiH
4375 00 04 | 89 it U
4374 00 01 49 el Y
4525 00 00 | 36 ity

4522/5055 00 08 69 BRG]
4524 00 03 44 WRHRT Y
4540 00 00 95 BRG]
4551 00 03 27 WRDBRI YA
4553 00 00 15 feh Yy
4604 00 03 48 WHRI YH
4606 00 00 | 08 ity
4600 00 01 12 EEIEG]
4599 00 03 75 ity
4598 00 01 93 EEIEG
4615 00 00 84 WHRI YH
4617 00 00 24 it U
4616 00 02 51 EEIEG
4625 00 00 | 76 WRHRT Y
4580 00 01 20 WHRI YH
[CECAS] qifsdiel- 87 104 00 00 50 ot U
103 00 00 | 07 WRHRT Y

124/418 00 13 49 EEIEG

116/416 00 00 | 80 it U

117/417 00 01 82 EEIEG

[CECASH fIffrerareil-88 13 00 04 | 38 ity

15 00 00 | 46 WRHRT U
18 00 06 74 BRG]
26 00 00 | 37 WRHRT Y
33 00 00 57 e Yy
35 00 00 56 WRHRT Y
1289 00 00 76 WHRI YH
1290 00 04 59 EEIENG]
1283 00 02 24 EEIKE]
1244 00 00 11 WHRI YH
1238 00 01 48 it U
1239 00 00 25 WHRI YH
1213 00 02 09 IRHRT U
1214 00 01 88 WRHRT U
1203 00 03 27 WHRI YH
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1173 00 03 74 WRHRT U
1109/2 00 02 06 ot U
1109/4 00 02 88 el Yy

1109 00 15 52 i Ul

1082 00 01 47 it Y

1081 00 01 75 WRHRT U

1053 00 01 47 WHRI YT

1056 00 02 01 WRDHRT Y

1057 00 00 | 94 WRHRT U

1058 00 00 63 BRG]

1059 00 02 37 i Ul

1061 00 02 23 BRI YA

1062 00 01 90 it U

1063 00 00 83 el Y

999 00 02 90 ity

999/2144 00 00 04 WHRI YH

1001 00 02 82 sit YiH

1002 00 01 15 BRG]

1004 00 00 | 67 ity

1008 00 00 16 WRHRT Y

1010 00 02 28 BRG]

1023 00 02 85 WRHRT Y

436 00 00 07 EEIEG]

437 00 03 96 WRHRT Y

983 00 00 02 WHRI YH

438 00 04 | 49 WHRI YH

443 00 03 27 WRHRT YW

343 00 05 58 WHRI YH

445 00 02 71 WRHRT Y

818 00 11 69 WHRI YH

822/2180 00 00 94 WHRI YH

824 00 14 08 it U

870 00 02 28 EEIEG

878 00 02 92 EEIKE]

879 00 03 15 EEIEG

880 00 09 23 ity

881 00 12 | 43 it YfHy

1501 00 00 14 BRG]

1498 00 01 32 it U

1510 00 00 27 WHRI YH

1512 00 12 | 4 it YiH

1513 00 04 18 EEIEG]

1542 00 10 50 EEIENG]

1538 00 08 | 26 EEIKE]

1539 00 03 65 EEIEG]

1540 00 01 31 WRHRT Y

1579 00 00 08 WHRI YT

1578 00 06 | 83 et U

1575 00 06 | 69 i U

1573 00 00 | 67 it YA
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1611 00 01 75 i U
1612 00 00 | 37 WRBRT U
1594 00 00 60 el Yy
1610 00 00 17 i Ul
1609 00 00 75 it Y
1601 00 00 | 61 WRHRT U
1618 00 00 12 e Yy
1619 00 01 64 el Y
1609/2168 00 03 82 WRHRT U
[CECASH UIerST-168 67 00 01 02 BRI YA
67/4 00 00 | 31 i Ul
67/9 00 06 21 BRG]
4 00 00 | 97 WRHRT U
7 00 00 51 el Y
6 00 11 37 ity
12 00 05 95 WHRI YH
[EECASI] IUST-167 67 00 09 | 94 WRDBRI YA
76 00 04 | 48 BRG]
140 00 00 94 WRHRT Y
144 00 06 33 feh Yy
143 00 04 25 WHRI YH
142 00 09 | 82 ity
157 00 11 17 WHRI YH
159 00 03 20 Sl YiH
[CECAE] Q&UMUTOR- 172 2 00 03 97 EEIENG
4 00 08 28 BRG]
46 00 03 13 it U
45 00 01 71 WHRI YH
19 00 00 | 05 it U
20 00 01 50 EEIEG
21 00 18 58 WHRI YH
35 00 01 08 it U
31 00 04 82 WHRI YH
28 00 11 15 WRHRT Y
30 00 02 38 WHRI YH
120 00 00 | 25 WRDRI YA
134 00 00 74 it U
122 00 08 19 BRG]
[EECA] J3M[ST- 175 424/543 00 06 | 63 WRDRI YA
425 00 06 28 WHRI YH
427 00 01 07 it YiH
439 00 00 93 WHRI YH
437 00 11 01 EEIENG]
435 00 00 97 EEIENG
434 00 01 26 EEIEG]
[EECA] RIRIFIR-171 1 00 02 | 76 it YiH
5/710 00 03 71 WHRI YH
5 00 03 95 et U
9 00 00 | 06 i U
15 00 04 67 sl Yy
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19 00 01 68 i U
45 00 00 17 WRBRT U
44 00 02 65 el Yy
43 00 09 | 60 i Ul
419/627 00 04 95 WHRI YH
199 00 01 51 i Ul
198 00 00 13 WRHRT YA
197 00 03 14 WHRI YiH
197/680 00 06 | 39 WRHRT U
197/679 00 07 85 BRG]
196 00 01 90 WRHRT U
137/707 00 00 46 WRHRI YiH
332 00 07 | 46 it U
333 00 11 88 WHRI YH
334 00 02 | 41 ity
334/637 00 01 20 WHRI YH
370 00 01 41 ity
367 00 00 62 BRG]
365/32 00 03 | 47 sit YiH
364 00 00 35 feh Yy
424/719 00 05 25 el Yy
362/714 00 05 69 ity
362/713 00 05 55 EEIEG]
423 00 01 86 WRHRT Y
427 00 00 26 EEIEG
414 00 00 70 WHRI YH
409 00 00 52 it U
403 00 00 18 EEIEG
404 00 10 | 45 it U
600 00 00 02 EEIEG
599 00 00 31 Sl Y
597 00 00 | 76 it YiH
613/662 00 00 21 WHRI YH
614 00 01 82 WRHRT Y
616 00 02 89 WHRI YH
593 00 00 | 43 ity
[EECA] - 176 133 00 00 | 73 it YfHy
134 00 02 59 BRG]
148 00 02 93 WRDRI YA
149 00 01 25 WHRI YH
172 00 01 83 it U
178 00 00 81 EEIEG]
185 00 00 61 PRI YH
196 00 01 09 WRHRT Y
197 00 00 17 WHRI YH
198 00 01 25 WRHRT Y
260 00 01 33 WHRI YH
275 00 01 01 IRHRT U
274 00 00 59 i U
272 00 13 61 WRHRT Y
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[EECAEI] | TTCHTIST- 186 1 00 23 | 18 foft Ul
5 00 00 | 32 ot U
6 00 00 92 ity
35 00 01 08 i Ul
38 00 01 01 it Y
39 00 04 | 25 i Ul
41 00 00 04 e Yy
46 00 02 89 it Y
47 00 00 14 it YfHy
48 00 01 39 it Y
147 00 03 | 41 it YfHy
148 00 00 52 BRG]
142 00 00 | 06 it U
152 00 08 15 el Y
154 00 01 10 ity
156 00 00 53 BRG]
138 00 03 56 ity
138/290 00 00 27 WHRI YH
222 00 25 58 WRHRT Y
232 00 01 55 feh Yy
[EECARI] | UG ST- 183 93 00 09 | 50 WRERT YW
108 00 00 50 WRHRT Y
109 00 00 96 WHRI YH
110 00 05 08 WRHRT Y
111 00 06 98 WHRI YH
[RECAEH | dTeeR- 189 6 00 00 | 84 | weRIym
7 00 13 46 it U
7/218 00 01 60 WHRI YH
8 00 00 76 WRHRT Y
9/212 00 09 85 WHRI YH
10/214 00 12 85 WHRI YH
11 00 02 76 it U
12 00 06 21 WHRI YH
13 00 02 | 36 EEIKE]
14 00 03 99 EEIEG
15 00 05 23 WRHRT Y
[EECAS | ITAYR-188 36 00 00 | 02 o yfty
22 00 00 60 WHRI YH
81 00 00 | 75 it YfH
79 00 02 31 EEIEG]
78 00 01 43 WRHRT Y
76 00 00 81 EEIEG]
71 00 01 70 EEIENG]
59 00 00 | 90 EEIENG
58 00 00 63 WHRI YH
67/208 00 00 91 WRHRT Y
[CECAE] . L 2/264 00 01 09 it Y
(e ”15'9'03 SATsT- 13 00 0 26 WRDHRI YA
14 00 00 | 67 i U
164 00 01 62 sl Yy
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165 00 00 | 34 i U
168 00 01 48 ot U
174 00 02 51 ity
175 00 00 17 i Ul
176 00 00 81 BRG]
177 00 00 54 i Ul
178 00 00 30 e Yy
182 00 00 66 el Y
184 00 05 57 et Ul
212 00 04 51 BRI YA
207 00 09 | 4 WRHRT U
208 00 07 | 86 it Y
209 00 00 16 it U
241 00 02 91 el Y
242 00 04 | 78 Sl YiH
245 00 05 31 WHRI YH
244 00 08 | 23 ity
256 00 00 | 43 BRG]
255 00 13 09 WRDBRI YA
253 00 00 84 WHRI YH
254 00 06 31 BRG]
228 00 31 37 WRDRI YA
280/284 00 14 34 WHRI YH
266 00 58 | 27 WRDRI YA
265 00 11 46 WHRI YH
UredlTST-191 84 00 02 67 WHRI YH
82 00 01 83 EEIKE]
81 00 01 09 WHRI YH
94 00 02 15 it U
93 00 01 52 WHRI YH
9 00 26 9 Sl Y
161 00 06 | 94 it U
162 00 04 09 WHRI YH
164 00 07 | 32 WRHRT Y
RE®Iel- 154 794 00 00 | 35 WRHRT U
795 00 00 | 63 ity
795/874 00 01 64 WRHRT U
796 00 00 06 WHRI YH
798 00 02 20 WRHRT Y
800 00 08 | 41 WHRI YH
804/894 00 03 15 it U
804/895 00 01 07 WHRI YH
803 00 00 02 PRI YH
812 00 00 | 64 WRHRT Y
811 00 0 52 WHRI YH
836 00 04 | 34 WRHRT Y
837 00 08 07 WHRI YH
838 00 01 37 et U
839 00 06 | 42 i U
840 00 07 | 40 it YA
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841 00 01 29 i U
842 00 09 | 44 it YfHy
843 00 11 98 ity
844 00 01 67 it YfHy
857/1075 00 00 15 WRHRT YA
[CECAS] TTR=-192 9 00 00 | 22 i Ul
8 00 10 00 WRHRT YA
10 00 08 77 it Y
11 00 01 31 et Ul
13 00 00 20 it Y
1 00 00 | o1 WRHRT U
2 00 00 21 it Y
17 00 00 | 84 WRHRT U
30 00 00 29 el Y
19 00 00 | 33 WRHRT Y
29/679 00 00 77 WHRI YH
28 00 02 | 63 sit YiH
27 00 00 28 BRG]
26 00 09 | 29 EEIKE]
[CECASH |- 153 269 00 00 17 ity
270 00 01 35 WHRI YH
271 00 01 94 Sl YiH
321/451 00 02 24 WHRI YH
258 00 01 79 Sl YiH
255 00 01 63 EEIEG
254 00 00 51 BRG]
259 00 00 | 85 WRHRT YW
249 00 00 13 St Y
249/466 00 13 71 WRHRT Y
250 00 00 58 EEIEG
235 00 03 38 Sl Y
44 00 01 51 it U
45 00 03 56 EEIEG
41 00 04 | 30 it U
40 00 02 11 St Y
50 00 00 | 85 ity
51 00 02 | 42 it U
49 00 00 57 e Yy
53 00 02 | 48 it YfH
57 00 02 11 EEIEG]
52 00 00 | 81 it YiH
48 00 00 14 WRHRT Y
170 00 01 52 EEIENG]
135 00 05 05 WRBRI YA
63 00 02 05 EEIEG]
119 00 00 38 it U
121 00 00 | 45 EEIEG]
123 00 01 39 et U
123/399 00 00 | 91 WRHRT U
130 00 00 87 it YA
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SSRI[ET-152 134 00 00 | 44 i U
136 00 00 | 63 ot U
127 00 03 02 ity
125 00 03 38 i Ul
TRUST- 151 190 00 00 38 BRG]
195 00 00 | 60 i Ul
198 00 00 31 it Y
199 00 02 98 it Y
200 00 00 | 20 WRHRT U
202 00 00 60 BRG]
206 00 09 | 83 i Ul
207 00 01 09 BRG]
214 00 00 | 21 WRHRT U
218 00 01 12 el Y
184 00 04 53 WRHRT Y
181 00 00 03 WHRI YH
180 00 05 01 sit YiH
AU -197 65 00 02 06 BRG]
71 00 05 01 WRHRT Y
FSUR-199 15 00 01 52 WRHRT Y
20 00 02 85 WHRI YH
56 00 00 75 ity
55/636 00 04 15 WHRI YH
57 00 02 | 60 Sl YiH
58 00 08 17 EEIEG
59 00 00 29 BRG]
61 00 00 | 20 EEIKE]
65 00 05 51 WHRI YH
67 00 01 48 WRHRT Y
68 00 17 50 WHRI YH
SIIJS1-198 139 00 02 89 Sl Y
140 00 16 28 it U
142 00 18 83 WHRI YH
135 00 02 44 it U
144 00 05 06 EEIEG
130 00 01 19 WRHRT Y
128 00 09 12 it YfHy
158 00 06 37 WHRI YH
184 00 01 89 it U
186 00 05 11 EEIEG]
187 00 02 50 it U
80 00 05 51 EEIEG]
79 00 00 03 EEIENG]
73 00 17 | 95 EEIKE]
77 00 10 60 EEIEG]
76 00 03 03 it U
qUIEiEf-146 23 00 00 05 EEIEG]
22 00 06 14 et U
21 00 08 | 98 i U
24 00 00 17 it YA
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20 00 10 | 43 i U
19 00 09 | 39 WRBRT U
18 00 04 89 el Yy
14 00 16 | 93 i Ul
17 00 07 28 WHRI YH
15 00 15 | 40 i Ul
12 00 18 28 e Yy
13 00 21 13 WRDHRT Y
96 00 03 | 44 et Ul
95 00 21 97 it Y
94 00 12 85 i Ul
93 00 00 85 BRG]
92 00 07 13 it U
111 00 00 76 WHRI YH
124 00 12 | 00 Sl YiH
125 00 05 20 WHRI YH
126 00 48 | 80 ity
[EECAEH | SHaTs-143 3 00 16 | 92 | Wertum
8 00 05 43 ity
9 00 15 52 ity
10 00 00 62 WHRI YH
14 00 02 70 WRDRI YA
13 00 01 05 EEIEG]
15 00 17 | 96 Sl YiH
16 00 05 64 EEIEG
19 00 00 36 WHRI YH
20 00 30 | 70 EEIKE]
21 00 36 53 EEIEG

[T &. TH-28030/4/2024-3A70H (19852)]
Arefier ety srox g~ vg Bl aarga™

NOTIFICATION
New Delhi, the 25th February, 2026

S.0. 1093(E).— Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private
Limited.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29th September, 2025
that is to say, Competent Authority, & Dy. Collector, Revenue, Malkangiri in State of Odisha having jurisdiction over
the land.
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Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

SCHEDULE
District :Malkangiri State : Odisha
Tehsil Village Survey No. Extent (Area)
’ ’ Hect. | Are | Sq. mtr. Type of Land
1 2 3 4 5

Malkangiri Talapadar -97 1/2 00 00 39 Private Land
6/2 00 04 84 Private Land

6/3 00 02 07 Private Land

7 00 06 38 Private Land

9 00 00 15 Private Land

71 00 01 24 Private Land

70 00 01 59 Private Land

66 00 00 27 Private Land

67 00 02 77 Private Land

65 00 04 31 Private Land

115 00 05 84 Private Land

110 00 04 06 Private Land

109 00 03 47 Private Land

108 00 11 24 Private Land

Malkangiri |  Dungasakhal-108 73 00 16 76 Govt. Land

287 00 04 91 Govt. Land

286 00 09 99 Private Land

327 00 00 59 Private Land

328 00 13 68 Private Land

277 00 04 76 Private Land

348 00 14 26 Private Land

350 00 00 14 Private Land

349 00 13 08 Govt. Land

436 00 14 40 Govt. Land

Malkangiri |  Kamlapadar-107 469 00 04 00 Private Land
472/1 00 04 12 Private Land

473 00 00 27 Private Land

477 00 02 81 Private Land

479 00 03 19 Private Land

420 00 02 68 Private Land

418 00 22 90 Private Land

516 00 02 54 Private Land

514 00 03 10 Private Land

519 00 00 07 Govt. Land

628 00 00 11 Govt. Land

625 00 19 36 Private Land

580 00 18 81 Private Land

581 00 00 81 Private Land

584 00 02 71 Private Land

585 00 01 36 Private Land

586 00 04 86 Govt. Land

590 00 05 65 Private Land

597 00 20 61 Govt. Land

Malkangiri | Orkelguda-106 565 00 01 90 Private Land
567/1 00 06 06 Private Land

586/1 00 01 36 Private Land

585 00 02 68 Govt. Land
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574 00 01 59 Private Land
576 00 04 84 Private Land
654 00 03 21 Govt. Land
653 00 00 67 Private Land
648 00 01 10 Private Land
646 00 02 37 Private Land
641 00 01 26 Private Land
Malkangiri | Tandapalli-131 3341 00 00 81 Private Land
3343 00 00 89 Private Land
3338 00 05 79 Private Land
3337 00 03 43 Private Land
3336 00 00 44 Private Land
3356 00 03 60 Private Land
3357 00 03 23 Private Land
3376 00 00 04 Private Land
3370 00 04 51 Private Land
3389 00 00 89 Private Land
3408 00 00 08 Govt. Land
3411 00 00 65 Private Land
3410 00 07 59 Govt. Land
3405 00 01 38 Govt. Land
3402 00 00 64 Private Land
3260 00 00 21 Govt. Land
3255 00 03 31 Private Land
494 00 00 40 Private Land
521 00 00 38 Private Land
518 00 02 49 Private Land
528 00 05 01 Private Land
544 00 05 79 Private Land
719 00 00 25 Govt. Land
836/5669 00 04 14 Private Land
836/5673 00 05 76 Private Land
831 00 10 43 Private Land
828 00 00 11 Private Land
826/5342 00 04 40 Private Land
819 00 01 61 Private Land
819/5509 00 00 59 Private Land
819/5513 00 05 11 Private Land
825 00 03 04 Private Land
802 00 03 59 Private Land
803 00 00 59 Private Land
801 00 01 73 Govt. Land
790 00 00 26 Govt. Land
755 00 02 36 Private Land
756 00 02 29 Govt. Land
2512 00 00 47 Private Land
2508 00 10 26 Private Land
2496 00 00 67 Govt. Land
2504 00 00 67 Govt. Land
2491 00 00 36 Govt. Land
2447 00 14 07 Govt. Land
2448 00 00 56 Govt. Land
2433 00 01 79 Private Land
2381 00 00 99 Private Land
2367 00 12 41 Private Land
2299 00 02 61 Private Land
2308 00 00 07 Private Land
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2302 00 00 26 Private Land
1916 00 00 59 Govt. Land
1912 00 00 91 Govt. Land
1813 00 00 05 Private Land
1826 00 03 76 Private Land
1831 00 00 12 Private Land
1837/5661 00 04 07 Private Land
Malkangiri | Dhariguda-103 9 00 00 82 Govt. Land
12/1647 00 06 66 Private Land
12/1643 00 02 54 Private Land
12/1643/1709 00 01 96 Private Land
13 00 00 07 Private Land
254/1632 00 00 02 Private Land
253 00 01 81 Private Land
249 00 08 44 Private Land
287 00 02 16 Private Land
314 00 09 15 Private Land
333/1654 00 08 52 Private Land
314/1659 00 07 56 Private Land
366 00 08 20 Private Land
367 00 00 68 Private Land
813 00 02 58 Private Land
814 00 04 33 Private Land
816 00 01 13 Private Land
817 00 03 49 Govt. Land
819 00 02 08 Private Land
821 00 00 35 Govt. Land
820 00 00 40 Private Land
1156 00 00 87 Govt. Land
1155/1 00 02 29 Private Land
1151 00 00 26 Govt. Land
1150 00 01 61 Govt. Land
1152 00 00 86 Govt. Land
1148 00 00 37 Govt. Land
1213 00 01 75 Govt. Land
1214 00 03 42 Govt. Land
1146 00 01 76 Private Land
1145 00 02 96 Private Land
1145/1599 00 03 14 Private Land
1144 00 01 59 Govt. Land
1139 00 01 01 Private Land
1411 00 01 66 Private Land
1495 00 11 56 Private Land
1497 00 00 31 Private Land
1533 00 01 43 Private Land
1532 00 00 30 Private Land
1536 00 09 61 Private Land
1539 00 00 22 Private Land
1547 00 07 34 Private Land
1546 00 00 24 Govt. Land
1551 00 00 84 Govt. Land
Malkangiri | Chidupalli-85 2184 00 03 15 Govt. Land
2189 00 00 45 Private Land
2193 00 16 46 Private Land
2203 00 02 96 Private Land
2211 00 08 83 Private Land
2166 00 10 05 Private Land
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2168 00 00 47 Private Land
2161 00 00 74 Private Land
2149 00 00 41 Private Land
2148 00 00 54 Govt. Land
2147 00 03 10 Private Land
2135 00 03 22 Private Land
2129 00 00 62 Govt. Land
2130 00 03 47 Private Land
2126 00 09 73 Private Land
2773/4 00 00 01 Private Land
2773/5 00 04 59 Private Land
2734/1 00 00 48 Private Land
2735 00 02 26 Govt. Land
2758 00 02 76 Govt. Land
2755/2 00 00 42 Private Land
2755/1 00 02 20 Private Land
2752 00 00 51 Govt. Land
2751 00 02 84 Private Land
2794 00 06 26 Private Land
2800 00 03 33 Private Land
2801 00 15 93 Private Land
2804 00 00 13 Govt. Land
2886 00 00 03 Govt. Land
3225 00 02 86 Govt. Land
3252 00 02 58 Private Land
3184 00 04 68 Govt. Land
3177 00 00 33 Govt. Land
3179 00 00 06 Govt. Land
3158 00 00 01 Govt. Land
3159 00 01 95 Govt. Land
3161 00 01 31 Govt. Land
3163 00 01 77 Govt. Land
3165 00 03 72 Govt. Land
3129 00 01 21 Private Land
3273 00 00 76 Govt. Land
3310 00 04 57 Govt. Land
3309 00 00 98 Govt. Land
3422 00 02 81 Private Land
3418 00 00 38 Private Land
3419 00 01 56 Govt. Land
3426 00 04 28 Govt. Land
3429 00 00 73 Private Land
Malkangiri | Tumsapalli-175 3449 00 36 14 Govt. Land
3453 00 02 30 Private Land
3430 00 01 07 Private Land
3454 00 00 52 Private Land
3456 00 00 09 Private Land
3460 00 00 06 Private Land
3461 00 01 22 Private Land
3479 00 00 54 Private Land
3563 00 00 02 Private Land
3561 00 00 76 Govt. Land
3678 00 01 59 Govt. Land
3683 00 00 25 Govt. Land
3685 00 03 65 Private Land
3776 00 01 63 Private Land
3777 00 03 23 Private Land
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3781 00 01 23 Private Land
3782 00 00 70 Private Land
3769 00 01 67 Private Land
3767 00 00 20 Private Land
3766 00 00 52 Private Land
3765/2 00 00 65 Private Land
3862/4017 00 02 96 Govt. Land
3863 00 06 54 Govt. Land
Malkangiri | Mariwada-178 627 00 00 93 Govt. Land
630 00 01 25 Private Land
631 00 00 05 Private Land
632 00 00 16 Govt. Land
635 00 00 02 Private Land
Malkangiri | Balakati-176 160 00 01 91 Private Land
161 00 02 12 Private Land
169 00 00 27 Private Land
189 00 00 22 Private Land
190 00 00 76 Private Land
191 00 00 08 Private Land
216 00 00 38 Private Land
214 00 00 56 Private Land
213 00 01 54 Private Land
547 00 00 22 Private Land
550 00 00 18 Private Land
559 00 01 77 Private Land
570 00 01 90 Govt. Land
1240 00 00 99 Private Land
1239 00 00 57 Private Land
1234/2160 00 05 39 Govt. Land
1231 00 01 23 Govt. Land
1574 00 07 48 Private Land
1575 00 02 07 Private Land
1583 00 01 75 Private Land
1587 00 00 46 Private Land
1620 00 02 70 Private Land
1615 00 02 57 Private Land
1795 00 00 04 Private Land
1796 00 00 18 Govt. Land
1793 00 01 78 Private Land
1797 00 01 90 Govt. Land
1791 00 00 71 Govt. Land
1802 00 02 52 Private Land
1803 00 00 21 Govt. Land
1806 00 01 56 Private Land
1807 00 02 13 Private Land
1805 00 00 06 Govt. Land
1786 00 00 56 Govt. Land
1825/2148 00 22 31 Private Land
1828 00 01 10 Private Land
1829 00 00 05 Private Land
1845 00 01 23 Govt. Land
1846 00 00 50 Govt. Land
2028 00 00 05 Private Land
2025 00 00 94 Govt. Land
2034 00 04 01 Private Land
2035 00 07 87 Govt. Land
2042 00 00 10 Govt. Land
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2023 00 10 05 Private Land
2017 00 01 27 Private Land
2019 00 06 45 Private Land
Malkangiri | Cheruguda-61 160 00 03 12 Private Land
43 00 01 87 Govt. Land
38 00 03 78 Private Land
37 00 00 02 Govt. Land
150 00 09 41 Private Land
146 00 00 03 Private Land
148 00 00 07 Private Land
134 00 02 51 Private Land
136 00 00 93 Private Land
137 00 00 01 Private Land
361 00 01 08 Private Land
365 00 00 29 Private Land
409 00 02 40 Private Land
432 00 02 00 Govt. Land
437 00 01 65 Private Land
438 00 00 43 Private Land
445 00 02 71 Govt. Land
447 00 02 93 Private Land
446 00 03 68 Private Land
449 00 05 38 Govt. Land
452 00 00 81 Govt. Land
Chitrakonda | Markelguda-85 156 00 03 35 Private Land
163 00 01 24 Private Land
162 00 00 83 Private Land
319 00 00 02 Govt. Land
318 00 00 96 Private Land
528 00 00 19 Govt. Land
374 00 00 69 Private Land
474 00 00 24 Private Land
475 00 00 63 Private Land
476 00 00 28 Private Land
460 00 01 47 Private Land
456 00 01 00 Govt. Land
457 00 02 27 Govt. Land
447 00 01 49 Private Land
446 00 00 08 Private Land
442 00 02 77 Private Land
443 00 00 03 Govt. Land
432 00 00 36 Private Land
430 00 00 07 Private Land
433 00 01 55 Private Land
741 00 04 36 Private Land
742 00 00 25 Private Land
Chitrakonda | Kamawada-84 4258 00 00 43 Private Land
4257 00 01 93 Govt. Land
4264 00 00 80 Private Land
4663 00 09 52 Private Land
4308 00 01 86 Govt. Land
4349 00 05 86 Govt. Land
4348 00 01 06 Private Land
4363 00 00 07 Private Land
4365 00 00 40 Private Land
4367 00 01 36 Private Land
4371 00 05 95 Private Land
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4372/2 00 00 18 Govt. Land
4375 00 04 89 Private Land
4374 00 01 49 Private Land
4525 00 00 36 Private Land

4522/5055 00 08 69 Private Land
4524 00 03 44 Govt. Land
4540 00 00 95 Private Land
4551 00 03 27 Govt. Land
4553 00 00 15 Private Land
4604 00 03 48 Govt. Land
4606 00 00 08 Private Land
4600 00 01 12 Private Land
4599 00 03 75 Private Land
4598 00 01 93 Private Land
4615 00 00 84 Govt. Land
4617 00 00 24 Private Land
4616 00 02 51 Private Land
4625 00 00 76 Govt. Land
4580 00 01 20 Govt. Land

Chitrakonda |  Tandikonda- 87 104 00 00 50 Private Land
103 00 00 07 Govt Land

124/418 00 13 49 Private Land

116/416 00 00 80 Private Land

117/417 00 01 82 Private Land

Chitrakonda | Chimitapalli-88 13 00 04 38 Private Land
15 00 00 46 Govt Land
18 00 06 74 Private Land
26 00 00 37 Govt Land
33 00 00 57 Private Land
35 00 00 56 Govt Land

1289 00 00 76 Govt Land
1290 00 04 59 Private Land
1283 00 02 24 Private Land
1244 00 00 11 Govt Land
1238 00 01 48 Private Land
1239 00 00 25 Govt Land
1213 00 02 09 Govt Land
1214 00 01 88 Govt Land
1203 00 03 27 Govt Land
1173 00 03 74 Govt Land

1109/2 00 02 06 Private Land

1109/4 00 02 88 Private Land
1109 00 15 52 Private Land
1082 00 01 47 Private Land
1081 00 01 75 Govt Land
1053 00 01 47 Govt Land
1056 00 02 01 Govt Land
1057 00 00 94 Govt Land
1058 00 00 63 Private Land
1059 00 02 37 Private Land
1061 00 02 23 Govt Land
1062 00 01 90 Private Land
1063 00 00 83 Private Land
999 00 02 90 Private Land

999/2144 00 00 04 Govt Land
1001 00 02 82 Private Land
1002 00 01 15 Private Land
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1004 00 00 67 Private Land
1008 00 00 16 Govt Land
1010 00 02 28 Private Land
1023 00 02 85 Govt Land
436 00 00 07 Private Land
437 00 03 96 Govt Land
983 00 00 02 Govt Land
438 00 04 49 Govt Land
443 00 03 27 Govt Land
343 00 05 58 Govt Land
445 00 02 71 Govt Land
818 00 11 69 Govt Land
822/2180 00 00 94 Govt Land
824 00 14 08 Private Land
870 00 02 28 Private Land
878 00 02 92 Private Land
879 00 03 15 Private Land
880 00 09 23 Private Land
881 00 12 43 Private Land
1501 00 00 14 Private Land
1498 00 01 32 Private Land
1510 00 00 27 Govt Land
1512 00 12 42 Private Land
1513 00 04 18 Private Land
1542 00 10 50 Private Land
1538 00 08 26 Private Land
1539 00 03 65 Private Land
1540 00 01 31 Govt Land
1579 00 00 08 Govt Land
1578 00 06 83 Private Land
1575 00 06 69 Private Land
1573 00 00 67 Private Land
1611 00 01 75 Private Land
1612 00 00 37 Govt Land
1594 00 00 60 Private Land
1610 00 00 17 Private Land
1609 00 00 75 Private Land
1601 00 00 61 Govt Land
1618 00 00 12 Private Land
1619 00 01 64 Private Land
1609/2168 00 03 82 Govt Land
Chitrakonda | Paliguda-168 67 00 01 02 Govt Land
67/4 00 00 31 Private Land
67/9 00 06 21 Private Land
4 00 00 97 Govt Land
7 00 00 51 Private Land
6 00 11 37 Private Land
12 00 05 95 Govt Land
Chitrakonda | Rathaguda-167 67 00 09 94 Govt Land
76 00 04 48 Private Land
140 00 00 94 Govt Land
144 00 06 33 Private Land
143 00 04 25 Govt Land
142 00 09 82 Private Land
157 00 11 17 Govt Land
159 00 03 20 Private Land
Chitrakonda | Purunapani- 172 2 00 03 97 Private Land
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4 00 08 28 Private Land
46 00 03 13 Private Land
45 00 01 71 Govt Land
19 00 00 05 Private Land
20 00 01 50 Private Land
21 00 18 58 Govt Land
35 00 01 08 Private Land
31 00 04 82 Govt Land
28 00 11 15 Govt Land
30 00 02 38 Govt Land
120 00 00 25 Govt Land
134 00 00 74 Private Land
122 00 08 19 Private Land
Chitrakonda | Nuaguda- 175 424/543 00 06 63 Govt Land
425 00 06 28 Govt Land
427 00 01 07 Private Land
439 00 00 93 Govt Land
437 00 11 01 Private Land
435 00 00 97 Private Land
434 00 01 26 Private Land
Chitrakonda | Narasinghpur-171 1 00 02 76 Private Land
5/710 00 03 71 Govt Land
5 00 03 95 Private Land
9 00 00 06 Private Land
15 00 04 67 Private Land
19 00 01 68 Private Land
45 00 00 17 Govt Land
44 00 02 65 Private Land
43 00 09 60 Private Land
419/627 00 04 95 Govt Land
199 00 01 51 Private Land
198 00 00 13 Govt Land
197 00 03 14 Govt Land
197/680 00 06 39 Govt Land
197/679 00 07 85 Private Land
196 00 01 90 Govt Land
137/707 00 00 46 Govt Land
332 00 07 46 Private Land
333 00 11 88 Govt Land
334 00 02 41 Private Land
334/637 00 01 20 Govt Land
370 00 01 41 Private Land
367 00 00 62 Private Land
365/32 00 03 47 Private Land
364 00 00 35 Private Land
4241719 00 05 25 Private Land
362/714 00 05 69 Private Land
362/713 00 05 55 Private Land
423 00 01 86 Govt Land
427 00 00 26 Private Land
414 00 00 70 Govt Land
409 00 00 52 Private Land
403 00 00 18 Private Land
404 00 10 45 Private Land
600 00 00 02 Private Land
599 00 00 31 Private Land
597 00 00 76 Private Land




[T 1l—=vs 3(ii)]

HILT T TSI . AHTYTL

53

613/662 00 00 21 Govt Land
614 00 01 82 Govt Land
616 00 02 89 Govt Land
593 00 00 43 Private Land

Chitrakonda | Bailiguda- 176 133 00 00 73 Private Land
134 00 02 59 Private Land
148 00 02 93 Govt Land
149 00 01 25 Govt Land
172 00 01 83 Private Land
178 00 00 81 Private Land
185 00 00 61 Govt Land
196 00 01 09 Govt Land
197 00 00 17 Govt Land
198 00 01 25 Govt Land
260 00 01 33 Govt Land
275 00 01 01 Govt Land
274 00 00 59 Private Land
272 00 13 61 Govt Land

Chitrakonda | Tatamanguda- 186 1 00 23 18 Private Land

5 00 00 32 Private Land
6 00 00 92 Private Land
35 00 01 08 Private Land
38 00 01 01 Private Land
39 00 04 25 Private Land
41 00 00 04 Private Land
46 00 02 89 Private Land
47 00 00 14 Private Land
48 00 01 39 Private Land
147 00 03 41 Private Land
148 00 00 52 Private Land
142 00 00 06 Private Land
152 00 08 15 Private Land
154 00 01 10 Private Land
156 00 00 53 Private Land
138 00 03 56 Private Land

138/290 00 00 27 Govt Land
222 00 25 58 Govt Land
232 00 01 55 Private Land

Chitrakonda |  Gunthabeda- 183 93 00 09 50 Govt Land
108 00 00 50 Govt Land
109 00 00 96 Govt Land
110 00 05 08 Govt Land
111 00 06 98 Govt Land

Chitrakonda | Talapadar- 189 6 00 00 84 Govt Land

7 00 13 46 Private Land
7/218 00 01 60 Govt Land
8 00 00 76 Govt Land
9/212 00 09 85 Govt Land
10/214 00 12 85 Govt Land
11 00 02 76 Private Land
12 00 06 21 Govt Land
13 00 02 36 Private Land
14 00 03 99 Private Land
15 00 05 23 Govt Land
Chitrakonda | Rampur-188 36 00 00 02 Private Land
22 00 00 60 Govt Land
81 00 00 75 Private Land
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79 00 02 31 Private Land
78 00 01 43 Govt Land
76 00 00 81 Private Land
71 00 01 70 Private Land
59 00 00 90 Private Land
58 00 00 63 Govt Land
67/208 00 00 91 Govt Land
Chitrakonda Arangi alias 2/264 00 01 09 Private Land
kantabaunshaguda- 13 00 0 26 Govt Land
190 14 00 00 67 Private Land
164 00 01 62 Private Land
165 00 00 34 Private Land
168 00 01 48 Private Land
174 00 02 51 Private Land
175 00 00 17 Private Land
176 00 00 81 Private Land
177 00 00 54 Private Land
178 00 00 30 Private Land
182 00 00 66 Private Land
184 00 05 57 Private Land
212 00 04 51 Govt Land
207 00 09 42 Govt Land
208 00 07 86 Private Land
209 00 00 16 Private Land
241 00 02 91 Private Land
242 00 04 78 Private Land
245 00 05 31 Govt Land
244 00 08 23 Private Land
256 00 00 43 Private Land
255 00 13 09 Govt Land
253 00 00 84 Govt Land
254 00 06 31 Private Land
228 00 31 37 Govt Land
280/284 00 14 34 Govt Land
266 00 58 27 Govt Land
265 00 11 46 Govt Land
Chitrakonda | Pabiliguda-191 84 00 02 67 Govt Land
82 00 01 83 Private Land
81 00 01 09 Govt Land
94 00 02 15 Private Land
93 00 01 52 Govt Land
92 00 26 92 Private Land
161 00 06 94 Private Land
162 00 04 09 Govt Land
164 00 07 32 Govt Land
Chitrakonda | Chitrakonda- 154 794 00 00 35 Govt Land
795 00 00 63 Private Land
795/874 00 01 64 Govt Land
796 00 00 06 Govt Land
798 00 02 20 Govt Land
800 00 08 41 Govt Land
804/894 00 03 15 Private Land
804/895 00 01 07 Govt Land
803 00 00 02 Govt Land
812 00 00 64 Govt Land
811 00 0 52 Govt Land
836 00 04 34 Govt Land
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837 00 08 07 Govt Land
838 00 01 37 Private Land
839 00 06 42 Private Land
840 00 07 40 Private Land
841 00 01 29 Private Land
842 00 09 44 Private Land
843 00 11 98 Private Land
844 00 01 67 Private Land
857/1075 00 00 15 Govt Land
Chitrakonda | Banaguru-192 9 00 00 22 Private Land
8 00 10 00 Govt Land
10 00 08 77 Private Land
11 00 01 31 Private Land
13 00 00 20 Private Land
1 00 00 01 Govt Land
2 00 00 21 Private Land
17 00 00 84 Govt Land
30 00 00 29 Private Land
19 00 00 33 Govt Land
29/679 00 00 77 Govt Land
28 00 02 63 Private Land
27 00 00 28 Private Land
26 00 09 29 Private Land
Chitrakonda |  Lambasingi- 153 269 00 00 17 Private Land
270 00 01 35 Govt Land
271 00 01 94 Private Land
321/451 00 02 24 Govt Land
258 00 01 79 Private Land
255 00 01 63 Private Land
254 00 00 51 Private Land
259 00 00 85 Govt Land
249 00 00 13 Private Land
249/466 00 13 71 Govt Land
250 00 00 58 Private Land
235 00 03 38 Private Land
44 00 01 51 Private Land
45 00 03 56 Private Land
41 00 04 30 Private Land
40 00 02 11 Private Land
50 00 00 85 Private Land
51 00 02 42 Private Land
49 00 00 57 Private Land
53 00 02 48 Private Land
57 00 02 11 Private Land
52 00 00 81 Private Land
48 00 00 14 Govt Land
170 00 01 52 Private Land
135 00 05 05 Govt Land
63 00 02 05 Private Land
119 00 00 38 Private Land
121 00 00 45 Private Land
123 00 01 39 Private Land
123/399 00 00 91 Govt Land
130 00 00 87 Private Land
Chitrakonda | Anjaraguda-152 134 00 00 44 Private Land
136 00 00 63 Private Land
127 00 03 02 Private Land
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125 00 03 38 Private Land
Chitrakonda | Bangurupoda- 151 190 00 00 38 Private Land
195 00 00 60 Private Land
198 00 00 31 Private Land
199 00 02 98 Private Land
200 00 00 20 Govt Land
202 00 00 60 Private Land
206 00 09 83 Private Land
207 00 01 09 Private Land
214 00 00 21 Govt Land
218 00 01 12 Private Land
184 00 04 53 Govt Land
181 00 00 03 Govt Land
180 00 05 01 Private Land
Chitrakonda | Phulapadar-197 65 00 02 06 Private Land
71 00 05 01 Govt Land
Chitrakonda |  Badapadar-199 15 00 01 52 Govt Land
20 00 02 85 Govt Land
56 00 00 75 Private Land
55/636 00 04 15 Govt Land
57 00 02 60 Private Land
58 00 08 17 Private Land
59 00 00 29 Private Land
61 00 00 20 Private Land
65 00 05 51 Govt Land
67 00 01 48 Govt Land
68 00 17 50 Govt Land
Chitrakonda | Dantunuguda-198 139 00 02 89 Private Land
140 00 16 28 Private Land
142 00 18 83 Govt Land
135 00 02 44 Private Land
144 00 05 06 Private Land
130 00 01 19 Govt Land
128 00 09 12 Private Land
158 00 06 37 Govt Land
184 00 01 89 Private Land
186 00 05 11 Private Land
187 00 02 50 Private Land
80 00 05 51 Private Land
79 00 00 03 Private Land
73 00 17 95 Private Land
77 00 10 60 Private Land
76 00 03 03 Private Land
Chitrakonda | Panashagandhi-146 23 00 00 05 Private Land
22 00 06 14 Private Land
21 00 08 98 Private Land
24 00 00 17 Private Land
20 00 10 43 Private Land
19 00 09 39 Govt Land
18 00 04 89 Private Land
14 00 16 93 Private Land
17 00 07 28 Govt Land
15 00 15 40 Private Land
12 00 18 28 Private Land
13 00 21 13 Govt Land
96 00 03 44 Private Land
95 00 21 97 Private Land
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94 00 12 85 Private Land
93 00 00 85 Private Land
92 00 07 13 Private Land
111 00 00 76 Govt Land
124 00 12 00 Private Land
125 00 05 20 Govt Land
126 00 48 80 Private Land
Chitrakonda | Janbai-143 3 00 16 92 Govt Land
8 00 05 43 Private Land
9 00 15 52 Private Land
10 00 00 62 Govt Land
14 00 02 70 Govt Land
13 00 01 05 Private Land
15 00 17 96 Private Land
16 00 05 64 Private Land
19 00 00 36 Govt Land
20 00 30 70 Private Land
21 00 36 53 Private Land

[F. No. S-28030/4/2024-RM (19852)]
ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

ST
7% fawett, 25 weadT, 2026

FT.3M. 1094(3).—dfd Fx WHR $I T8 Udid gl ¢ o SHfed § Tg MaIH § & fhiga 9
faRmaTIeH a% W & U § dig 3R & URdgd & oy Sfer e o= e gfean urgae fafies
ERT BTG, SN SR 317y TS Iy ¥ ToRd §T UIUars- fasrs o

3R I T Udiid gt | fr Wit urguang fosm & 352 9, Iad 3rge | aftfa ufyt R I &1
ISR U HRAT AT & |

e, TSIferm SR WS ursuars (ufly & ST & ISR &1 iferrgon) sififad-1962 (1962 &1
50) B YRT 3 B IUYRT (1) §RT Y& NfGqa) BT TANT HRd §U, ol INBR 395 gRT ITH ITANT & HIHR
! BIRIT B & AT IS BT °AITON Bt 3|

Iad rgEt | aftfa yft & S e aren w18t Jafad, 39 SRgET & USHTRA $t dRE 9 gae
fel & fiaR, Y& & - grsudrs 08 & 6y T URd IRHR & I20Td TATTT B SOGET ST B3
1874, f&ia 29 RidaR, 2025 § ifAgfd Tem WieRY srufd, i R SifERaT TEm are e WiISRY 3R
Oy IU PR (TAT) TSI, Sienfiie Te, faxmaru=1 & Uty oSt o1 g g

U MUy H I UdP afad o g Wt WY =U T g g fF T 98 Afdda U ¥ a1 fafy
IR gRT YdTs dTedl |

..&m"

Hea: Al forem: sMPTUeRT TST: ST YT

.3 g &1 A qd e e Silliai
THs-de Fiffier | e/l yfr

1 2 3 4 5 6
1 PIEUG 69 0-01 40 EEIRE
85 0-01 40 IEEIRIE
82 0-02 81 IEEIRIE
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86 0-52 2104 WHRT YA
87 0-34 1376 WHRT YA
1 0-02 81 EEIRIE
360 0-02 81 IEEIRIE
355 0-07 283 EEIRIE
356 0-27 1093 [EEIRIE
314 0-01 40 fosit of#
37 0-02 81 [EEIRIE
69 0-03 121 i yfy
71 0-04 162 DRI YA
36 0-24 971 WHRT YA
3 0-08 324 WHRI Y
342 0-01 40 WHRI Y
341 0-02 81 WHRI Y

CIEGIEIENEE) 11 0-05 202 BRI
25 0-01 40 WHRT YA
28 0-01 40 WHRT YA
23 0-21 850 WHRI Y
24 1-15 4654 WHRI Y
510 0-06 243 At oy
511 0-12 486 BRI
862 0-02 81 At oy
872 0-04 162 BRI
874 0-02 81 [EEIR (]
875 0-01 40 [EEIR (]

2126 0-02 81 [EEIR (]
601 0-02 81 [EEIR (]
599 0-02 81 [EEIR (]
598 0-02 81 [EEIR (]
834 0-01 40 At uffy
889 0-27 1093 WHRT YA
546 0-04 162 WHRT YA
532 1-67 6758 WHRT YA
518 0-21 850 WHRT YA
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509 0-01 40 WHRT YA
5 RISEIEG 40-2B 0-01 40 st offy
40-3B 0-02 81 st offy
39-3B 0-02 81 IEEIRIE
39-4B 0-02 81 EEIR ]
59 0-03 121 EEIR ]
58-1B 0-03 121 EEIR ]
38-2 0-04 162 WHR YfH
57-3 0-76 3076 WHRT YA
6 ISR 81 0-04 162 i Yy
82 0-03 121 i Yy
124 0-03 121 [EEIRIE
121 0-09 364 [EEIRIE
112 0-01 40 i Yy
92 0-03 121 i Yy
214 0-01 40 BRI
79 0-64 2590 WHRT YA
213 0-51 2064 WHRT YA
25 0-74 2995 WHRT YA
88 0-10 405 WHRT YA
11 0-02 81 WHRT YA
23 0-11 445 WHRT YA
109 0-07 283 WHRI Y
7 A 49 0-02 81 IEEIRIE
45-1 0-01 40 [EEIRIE
159-6 0-05 202 [EEIR (]
154-2 0-09 364 At uffy
150-12 0-11 445 BRI
150-11 0-08 324 WHRT YA
150-5 0-04 162 WHRT YA
150-9 0-06 243 WHRT YA
150-7 0-07 283 WHRT YA
147-1 0-06 243 WHRT YA
148/2 0-01 40 WHRI Y
112-2 0-72 2914 WHRT YA
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151-2 0-23 931 WHRT YA
65-1 0-02 81 IEEIRIE
65-2 0-01 40 EEIRIE
159-1 0-02 81 IEEIRIE
150-3 0-06 243 WHRT YA
150-4 0-02 81 WHR YfH
149 0-50 2024 WHRT YA
8 SSRRH 5 1-67 6758 WHRT YA
82 0-10 405 EEIR ]
Tsa: Aapayn
1 DIYTDICT 6-1 0-03 121 BRI
10 0-10 405 i Yy
165 0-02 81 i Yy
168 0-01 40 BRI
171-2 0-08 324 [EEIRIE
62-6 0-04 162 WHRT YA
13 0-11 445 WHRT YA
166 0-16 648 WHRT YA
164 0-01 40 WHRT YA
170 0-06 243 WHRI Y
171-1 0-12 486 WHRI Y
2 Siegs! 85-2 0-01 40 IEEIRIE
87 0-02 81 [EEIRT (]
88-2 0-05 202 [EEIRT (]
129 0-04 162 St offy
127 0-06 243 BRI
71-2 0-28 1133 [EEIRIE
113-2 0-07 283 BRI
121-1 0-01 40 BRI
291 0-02 81 BRI
285-1 0-24 971 WHRI Y
285-2 0-01 40 [EEIR (]
287-2 0-01 40 [EEIR (]
279 0-04 162 [EEIRIE
326-2 0-03 121 i yfy
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326-5 0-02 81 et uffy
326-10 0-69 2792 WHRT YA
327 0-01 40 EEIRIE
352-2 0-04 162 IEEIRIE
388 0-04 162 IEEIRIE
387-2 0-07 283 WHR YfH
70-2 0-01 40 WHR YfH
84-1 0-02 81 WHR YfH
130-1 0-79 3197 WHR YfH

123 0-06 243 WHR YfH
280-2 0-06 243 WHRT YA
330 0-17 688 WHRT YA
328 0-01 40 WHRI Y
365 0-15 607 WHRI Y
364 0-12 486 WHRT YA
384-28 0-03 121 WHRT YA
135-2 0-04 162 WHRI Y
325-P1 0-27 1093 DRI YA
325-P2 0-99 4007 DRI YA
329 0-15 607 WHRT YA
345-23 0-06 243 WHRT YA
385-1 0-51 2064 WHRT YA
385-2 0-44 1781 WHRT YA
3 RS gt 76-2 0-23 931 [EEIRIE
65-2 0-17 688 WHRT YA
65-1 0-03 121 [EEIRT (]
103 1-21 4897 WHRI YfY
104 1-93 7811 WHRT YA
105-9 0-24 971 WHRT YA
105-10 0-21 850 WHRT YA
105-11 0-18 728 WHRT YA
67 0-10 405 WHRT YA
4 YaThaH YT 71 0-05 202 EEIRNES
92 0-54 2185 WHRI Y
148-4 0-08 324 i yfy
148-5 0-04 162 i yfy
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90-3 0-05 202 et uffy
85 0-09 364 WHRT YA
86 0-03 121 WHRT YA

90-1 0-74 2995 WHRT YA

90-2 0-08 324 WHRT YA

139-1 0-02 81 WHR YfH
140 0-10 405 WHR YfH
141 0-60 2428 WHRT YA
146 0-09 364 WHR YfH
192 0-01 40 BRI

256 0-34 1376 i Yy
176 1-17 4735 WHRI Y

234 0-22 890 WHRI Y

4574 0-51 2064 WHRT YA

1645 0-25 1012 WHRI Y

5473 0-20 809 DRI YA

2661 0-20 809 DRI YA

2215 0-01 40 WHRT Y

4588 0-01 40 At oy

4583 0-01 40 At oy

4145 0-10 405 WHRT YA

5891 0-46 1862 WHRI Y

4146 0-04 162 WHRT YA

5892 0-06 243 WHRI Y

5893 0-07 283 WHRI Y

5738 0-06 243 WHRI YfY

4628 0-32 1295 WHRI Y

4147 0-29 1174 WHRT YA

4151 0-06 243 WHRT YA

3917 0-24 971 WHRT YA

4839 0-26 1052 WHRT YA

4625 0-34 1376 WHRT YA

4627 0-42 1700 WHRT YA

4629 0-15 607 WHRI Y

4630 0-32 1295 WHRI Y

4631 0-48 1943 WHRI Y
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3959 0-15 607 WHRT YA
4769 0-18 728 DRI YA
5031 0-26 1052 WHRT YA
4414 0-01 40 st offy
5042 0-02 81 IEEIRIE
5038 0-02 81 EEIR ]
5039 0-02 81 EEIR ]
5053 0-01 40 EEIR ]
5945 0-01 40 EEIR ]
6103 0-03 121 EEIR ]
5081 0-05 202 BRI
6085 0-09 364 i Yy
5205 0-02 81 i Yy
5904 0-01 40 i Yy
5079 0-06 243 WHRI Y
7 LSIEIS]] 336-5 0-01 40 [EEIRIE
326-9 0-03 121 [EEIRIE
326-10 0-01 40 [EEIRIE
326-11 0-05 202 EEIRE
341-3 0-05 202 At oy
341-11 0-10 405 BRI
341-12 0-03 121 BRI
336-7 0-41 1659 WHRI Y
337-2 0-13 526 WHRI Y
338-2 0-58 2347 WHRI Y
340 0-07 283 WHRT YA
342-1 0-46 1862 WHRT YA
342-2 0-09 364 WHRT YA
8 19-1 0-02 81 [EEIRIE
19-3 0-08 324 At uffy
Hee: garATaeT
1 YS! 137-2 0-13 526 BRI
140-1 0-04 162 [EEIRIE
148-2 0-02 81 [EEIRIE
148-20 0-02 81 i yfy
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148-24 0-01 40 et uffy
150-2 0-03 121 IEEIRIE
150-26 0-01 40 EEIRIE
150-3 0-02 81 IEEIRIE
150-27 0-02 81 IEEIRIE
150-28 0-02 81 EEIR ]
152-26 0-02 81 [EEIRIE
152-27 0-02 81 [EEIRIE
151-11 0-02 81 [EEIRIE
151-12 0-01 40 [EEIRIE
151-6 0-02 81 [EEIRIE
175-9 0-02 81 i Yy
175-3 0-02 81 i Yy
175-4 0-01 40 i Yy
175-7 0-01 40 i Yy
175-6 0-01 40 i Yy
176-11 0-01 40 i Yy
176-19 0-01 40 BRI
176-8 0-05 202 [EEIRIE
201-1 0-08 324 BRI
201-3 0-02 81 At oy
201-11 0-01 40 BRI
201-14 0-02 81 BRI
300-9 0-01 40 [EEIRT (]
300-15 0-02 81 [EEIRT (]
300-17 0-01 40 i Yy
301-9 0-02 81 [EEIRT (]
301-22 0-01 40 [EEIR (]
301-23 0-02 81 [EEIR (]
301-24 0-01 40 BRI
301-28 0-01 40 [EEIRIE
301-30 0-01 40 At uffy
302-13 0-01 40 At uffy
302-14 0-03 121 BRI
303-2 0-02 81 Aty
303-3 0-03 121 [EEIR (]
304-29 0-33 1336 i yfy
304-30 0-01 40 i yfy
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304-15 0-03 121 et uffy
304-28 0-01 40 IEEIRIE
304-17 0-01 40 EEIRIE
304-16 0-05 202 IEEIRIE
304-14 0-01 40 IEEIRIE
305-26 0-02 81 [EEIRIE
321-1 0-13 526 [EEIRIE
321-2 0-03 121 [EEIRIE
321-3 0-01 40 [EEIRIE
321-4 0-02 81 [EEIRIE
321-19 0-06 243 BRI
328-5 0-03 121 i Yy
328-19 0-01 40 i Yy
328-20 0-01 40 i Yy
328-21 0-01 40 i Yy
328-22 0-01 40 i Yy
328-23 0-02 81 i Yy
328-28 0-02 81 BRI
329-14 0-01 40 BRI
329-15 0-03 121 BRI
326-3 0-01 40 BRI
329-17 0-02 81 BRI
329-18 0-04 162 BRI
341 1-48 5990 [EEIRT (]
136 0-03 121 WHRI Y
140-2 0-73 2954 WHRI Y
149 0-47 1902 WHRI Y
203 0-41 1659 WHRI YfY
204 0-07 283 WHRI Y
207 0-03 121 WHRT YA
307 0-23 931 WHRT YA
320-1 0-18 728 DRI YA
320-2 0-05 202 DRI YA
322 0-11 445 WHRT YA
327 0-32 1295 DRI YA
2 PEIECE] 1775 0-54 2185 WDHRI YA
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[CEIEEE] 1800 0-02 81 EEIRE
1802 0-04 162 IEEIRIE
1799 0-03 121 EEIRIE
1803 0-07 283 IEEIRIE
1796 0-04 162 IEEIRIE
1784 0-02 81 EEIR ]
1785 0-02 81 EEIR ]
1777 0-05 202 [EEIRIE
1768 0-05 202 EEIR ]
1776 0-03 121 [EEIRIE
1754 0-04 162 BRI
2190 0-03 121 i Yy
2162 0-02 81 i Yy
2191 0-05 202 i Yy
2195 0-10 405 i Yy
2199 0-03 121 i Yy
2197 0-04 162 i Yy
2198 0-05 202 [EEIRIE

1 1-59 6435 WHRT YA
2 2-22 8984 WHRT YA
3 0-83 3359 WHRT YA
4 0-04 162 WHRT YA
10 0-64 2590 WHRT YA
13 0-25 1012 WHRI Y
38 0-63 2550 WHRI Y
40 0-05 202 WHRI Y
99 0-01 40 WHRI Y
ARA 797 0-01 40 it yfy
796 0-01 40 At uffy
819 0-01 40 [EEIRIE
821 0-01 40 BRI
820 0-01 40 At uffy
1454 0-02 81 BRI
1517 0-02 81 St offy
1516 0-04 162 [EEIR (]
1522 0-02 81 [EEIRIE
1523 0-01 40 i yfy
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1524 0-02 81 et uffy
1525 0-01 40 IEEIRIE
1528 0-01 40 EEIRIE
1530 0-02 81 IEEIRIE
1538 0-03 121 IEEIRIE
1536 0-02 81 [EEIRIE
1546 0-01 40 [EEIRIE
1556 0-02 81 [EEIRIE
1555 0-04 162 [EEIRIE
fafeamaray 443 0-03 121 [EEIRIE
453 0-03 121 [EEIRIE
449 0-03 121 i Yy
479 0-01 40 [EEIRIE
480 0-01 40 [EEIRIE
482 0-02 81 i Yy
488 0-02 81 i Yy
494 0-01 40 i Yy
498 0-02 81 BRI
506 0-02 81 BRI
533 0-02 81 BRI
1351 0-03 121 BRI
2610 0-03 121 BRI
1352 0-03 121 BRI
1330 0-01 40 [EEIRT (]
1331 0-03 121 [EEIRT (]
1332 0-03 121 i Yy
1416 0-77 3116 WHRI Y
1301 0-70 2833 WHRI YfY
625 2-31 9349 WHRI Y
2241 0-01 40 WHR YA
1366 1-09 4411 DRI YA
5 1802 0-02 81 BRI
1803 0-01 40 BRI
1804 0-01 40 St offy
1837 0-01 40 [EEIR (]
1838 0-01 40 [EEIRIE
1863 0-06 243 WHRT YA
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1867 0-01 40 et uffy
1861 0-07 283 IEEIRIE
1865 0-03 121 EEIRIE
1866 0-01 40 IEEIRIE
2211 0-03 121 IEEIRIE
2222 0-02 81 [EEIRIE
2188 0-05 202 EEIR ]
2190 0-05 202 EEIR ]
2204 0-03 121 [EEIRIE
2217 0-01 40 EEIR ]
2439 0-02 81 [EEIRIE
2434 0-02 81 i Yy
2432 0-01 40 i Yy
2431 0-02 81 i Yy
2429 0-05 202 i Yy
2423 0-02 81 i Yy
5279 0-02 81 i Yy
2475 0-03 121 BRI
2478 0-06 243 BRI
2485 0-08 324 At i
2479 0-03 121 WHRT YA
2489 0-04 162 WHRT YA
BIRCR 1202 0-02 81 WHRT YA
SR RaREgRA 2082 0-03 121 WHRI Y
2080 0-01 40 WHRI Y
2078 0-01 40 WHRI Y
2042 0-03 121 i yfy
2061 0-02 81 [EEIR (]
2060 0-02 81 [EEIR (]
2058 0-03 121 At uffy
1860 0-15 607 WHRT YA
2951 0-01 40 WHRT YA
e 2952 0-01 40 WHRT YA
2953 0-01 40 WHRT YA
5075 0-10 405 WHRT YA
2955 0-06 243 WHRI Y
2956 0-06 243 WHRI Y
2957 0-08 324 WHRI Y
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2961 0-06 243 DRI YA
1228 0-21 850 DRI YA
HEA: SFBTIA
1 P 53 0-01 40 EEIRE
40 0-01 40 IEEIRIE
41 0-01 40 st offy
42 0-01 40 st offy
43 0-05 202 st offy
44 0-02 81 EEIR ]
46 0-02 81 [EEIRIE
47 0-05 40 [EEIRIE
33 0-02 81 [EEIRIE
185 0-08 324 [EEIRIE
202 0-01 40 [EEIRIE
205 0-01 40 i Yy
201 0-03 121 i Yy
979 0-01 40 i Yy
978 0-02 81 i yfy
1077 0-01 40 [EEIRT (]
1094 0-01 40 i Yy
1099 0-01 40 At oy
1098 0-01 40 At oy
6000 0-01 40 BRI
6004 0-01 40 BRI
5986 0-01 40 At oy
5985 0-01 40 BRI
5977 0-01 40 [EEIR (]
5939 0-01 40 [EEIR (]
5976 0-01 40 [EEIR (]
2 2563 0-01 40 [EEIR (]
2569 0-01 40 [EEIR (]
2568 0-01 40 [EEIRIE
2581 0-32 1295 WHRT YA
2543 0-31 1255 WHRT YA
841 0-01 40 IEEIRIE
2607 0-01 40 IEEIRIE
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2613 0-03 121 et uffy
2635 0-02 81 IEEIRIE
2610 0-03 121 EEIRIE
1458 0-02 81 IEEIRIE
1452 0-01 40 IEEIRIE
1448 0-01 40 BRI
1488 0-03 121 EEIR ]
1451 0-02 81 [EEIRIE
1512 0-02 81 [EEIRIE
1112 0-06 243 WHRT YA
1511 0-26 1052 DRI YA
1111 0-07 283 i Yy
1106 0-34 1376 WHRI Y
1107 0-20 809 WHRI Y
931 0-06 243 i Yy
932 0-05 202 i Yy
1103 0-01 40 i Yy
1102 0-02 81 BRI
1101 0-02 81 BRI
1052 0-06 243 At i
1100 0-02 81 At oy
3 499 0-01 40 BRI
498 0-01 40 [EEIRT (]
497 0-01 40 [EEIRT (]
495 0-01 40 i Yy
490 0-02 81 [EEIRT (]
466 0-02 81 [EEIR (]
2336 0-01 40 [EEIR (]
1628 0-04 162 BRI
1627 0-02 81 BRI
2681 0-01 40 At uffy
2735 0-02 81 At uffy
2791 0-02 81 BRI
2781 0-02 81 St offy
504 0-03 121 [EEIR (]
503 0-04 162 i yfy
502 0-01 40 i yfy
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2488 0-01 40 et uffy
1766 0-02 81 IEEIRIE
1754 0-01 40 EEIRIE
1755 0-01 40 IEEIRIE
482 0-03 121 IEEIRIE
480 0-02 81 EEIR ]
2675 0-02 81 EEIR ]
2676 0-03 121 EEIR ]
489 0-02 81 WHR YfH
468 0-03 121 WHR YfH
2493 0-06 243 WHRT YA
4402 0-69 2792 WHRI Y
2740 0-23 931 WHRI Y
8092 0-05 202 WHRI Y
4 CIESGIS]] 2814 0-01 40 IBEIRME]
2847 0-07 283 i Yy
3397 0-01 40 [EEIRIE
2218 0-05 202 BRI
2223 0-01 40 BRI
2281 0-02 81 BRI
2282 0-03 121 BRI
2526 0-01 40 BRI
2555 0-01 40 [EEIRT (]
3078 0-01 40 [EEIRT (]
2483 0-02 81 i Yy
2480 0-01 40 WHRI Y
2474 0-02 81 WHRI YfY
2627 0-01 40 WHRI Y
2848 0-02 81 WHRT YA
2387 0-01 40 WHRT YA
2808 0-11 445 WHRT YA
2472 0-04 162 DRI YA
2826 0-10 405 WHRT YA
2846 0-02 81 WHRT YA
2509 0-16 648 WHRI Y
2170 0-18 728 WHRT YA
2172 0-01 40 WHRT YA
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2303 0-21 850 WHRT YA
2461 0-12 486 WHRT YA
2670 0-18 567 WHRT YA
2682 0-13 526 WHRT YA
246 0-05 202 EEIR ]
245-2 0-01 40 [EEIRIE
243 0-01 40 EEIR ]
242-1 0-08 324 [EEIRIE
242-7 0-06 243 [EEIRIE
242-6 0-01 40 BRI
215-1 0-03 121 i Yy
215-2 0-01 40 i Yy
286-1 0-22 890 i Yy
286-2 0-11 445 i Yy
282 0-20 809 WHRI Y
281 0-06 243 BRI
275 0-27 1093 WHRT YA
278 0-08 324 At oy
277 0-10 400 WHRT YA
250 0-11 445 WHRT YA
248 0-05 202 BRI
2929 0-01 40 BRI
2959 0-01 40 st oy
2282 0-01 40 BRI
2283 0-02 81 At oy
2323 0-01 40 WHRT YA
140-5 0-02 81 At uffy
173 0-08 324 BRI
175 0-02 81 BRI
186 0-14 567 At uffy
181 0-07 283 WHRT YA
198 0-25 1012 WHRT YA
196 0-09 364 WHRT YA
48-2 0-16 648 WHRT YA
191 0-01 40 IEEIRIE
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31 0-04 162 [EEIRIE
37-27 0-05 202 [EEIRIE
37-22 0-04 162 [EEIRIE
37-21 0-02 81 [EEIRIE
37-20 0-02 81 i yfy
37-31C 0-25 1012 [EEIRIE
37-30 0-11 445 [EEIRIE
47-1B 0-01 40 [EEIRIE

47-1C2 0-01 40 [EEIRIE
47-3A 0-01 40 BRI
47-3B 0-01 40 [EEIRIE
47-5A 0-05 202 BRI

[T, &. TH-28030/4/2024-A70H (19852)]
el =esfl, 7% qi=a Ud AT aargse

NOTIFICATION
New Delhi, the 25th February, 2026

S.0. 1094(E).—Whereas it appears to the Central Government that it is necessary in the public
interest that for the transport of iron ore in the form of slurry from Kirandul to Visakhapatnam, pipelines
should be laid, passing through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal
Nippon Steel India Private Limited.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the
right of user in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central
Government hereby declares its intention to acquire the right of user therein.

Any person interested in the land described in the said schedule may, within twenty one days from
the date of publication of this notification object to the laying of the pipelines under the land to the
Competent Authority notified in the notification of the Government of India in the Ministry of Steel No.
S.0.1874 dated the 29™ September, 2025 that is to say, Competent Authority & Special Deputy Collector
(LA) APIIC, Industrial Estate, Visakhapatnam having Jurisdiction over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in
person or by legal practitioner.

"SCHEDULE"
Mandal: Rolugunta District: Anakapalli | State: Andhra Pradesh
Sl. . Extent Classification
No. Name of the Village Survey No. Acre-Cents Sg.Mts Govt./Pvt Land
1 2 3 4 5 6
1 Koruprolu 69 0-01 40 Private Land
85 0-01 40 Private Land
82 0-02 81 Private Land
86 0-52 2104 Govt. Land
87 0-34 1376 Govt. Land
2 Gangavaram 1 0-02 81 Private Land
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360 0-02 81 Private Land
355 0-07 283 Private Land
356 0-27 1093 Private Land
314 0-01 40 Private Land
37 0-02 81 Private Land
69 0-03 121 Private Land
71 0-04 162 Govt. Land
36 0-24 971 Govt. Land
3 0-08 324 Govt. Land
342 0-01 40 Govt. Land
341 0-02 81 Govt. Land
3 Bottavanigavirampeta 11 0-05 202 Private Land
25 0-01 40 Govt. Land
28 0-01 40 Govt. Land
23 0-21 850 Govt. Land
24 1-15 4654 Govt. Land
4 Ratnampeta 510 0-06 243 Private Land
511 0-12 486 Private Land
862 0-02 81 Private Land
872 0-04 162 Private Land
874 0-02 81 Private Land
875 0-01 40 Private Land
2126 0-02 81 Private Land
601 0-02 81 Private Land
599 0-02 81 Private Land
598 0-02 81 Private Land
834 0-01 40 Private Land
889 0-27 1093 Govt. Land
546 0-04 162 Govt. Land
532 1-67 6758 Govt. Land
518 0-21 850 Govt. Land
509 0-01 40 Govt. Land
5 Rajannapeta 40-2B 0-01 40 Private Land
40-3B 0-02 81 Private Land
39-3B 0-02 81 Private Land
39-4B 0-02 81 Private Land
59 0-03 121 Private Land
58-1B 0-03 121 Private Land
38-2 0-04 162 Govt. Land
57-3 0-76 3076 Govt. Land
6 Sarabavaram 81 0-04 162 Private Land
82 0-03 121 Private Land
124 0-03 121 Private Land
121 0-09 364 Private Land
112 0-01 40 Private Land
92 0-03 121 Private Land
214 0-01 40 Private Land
79 0-64 2590 Govt. Land
213 0-51 2064 Govt. Land
25 0-74 2995 Govt. Land
88 0-10 405 Govt. Land
11 0-02 81 Govt. Land
23 0-11 445 Govt. Land
109 0-07 283 Govt. Land
7 Konthalam 49 0-02 81 Private Land
45-1 0-01 40 Private Land
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159-6 0-05 202 Private Land
154-2 0-09 364 Private Land
150-12 0-11 445 Private Land
150-11 0-08 324 Govt. Land
150-5 0-04 162 Govt. Land
150-9 0-06 243 Govt. Land
150-7 0-07 283 Govt. Land
147-1 0-06 243 Govt. Land
148/2 0-01 40 Govt. Land
112-2 0-72 2914 Govt. Land
151-2 0-23 931 Govt. Land
65-1 0-02 81 Private Land
65-2 0-01 40 Private Land
159-1 0-02 81 Private Land
150-3 0-06 243 Govt. Land
150-4 0-02 81 Govt. Land
149 0-50 2024 Govt. Land
Addasaram 5 1-67 6758 Govt. Land
82 0-10 405 Private Land
Mandal: Ravikamatham
Kothakota 6-1 0-03 121 Private Land
10 0-10 405 Private Land
165 0-02 81 Private Land
168 0-01 40 Private Land
171-2 0-08 324 Private Land
62-6 0-04 162 Govt. Land
13 0-11 445 Govt. Land
166 0-16 648 Govt. Land
164 0-01 40 Govt. Land
170 0-06 243 Govt. Land
171-1 0-12 486 Govt. Land
Dondapudi 85-2 0-01 40 Private Land
87 0-02 81 Private Land
88-2 0-05 202 Private Land
129 0-04 162 Private Land
127 0-06 243 Private Land
71-2 0-28 1133 Private Land
113-2 0-07 283 Private Land
121-1 0-01 40 Private Land
291 0-02 81 Private Land
285-1 0-24 971 Govt. Land
285-2 0-01 40 Private Land
287-2 0-01 40 Private Land
279 0-04 162 Private Land
326-2 0-03 121 Private Land
326-5 0-02 81 Private Land
326-10 0-69 2792 Govt. Land
327 0-01 40 Private Land
352-2 0-04 162 Private Land
388 0-04 162 Private Land
387-2 0-07 283 Govt. Land
70-2 0-01 40 Govt. Land
84-1 0-02 81 Govt. Land
130-1 0-79 3197 Govt. Land
123 0-06 243 Govt. Land
280-2 0-06 243 Govt. Land
330 0-17 688 Govt. Land
328 0-01 40 Govt. Land
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365 0-15 607 Govt. Land
364 0-12 486 Govt. Land
384-2B 0-03 121 Govt. Land
135-2 0-04 162 Govt. Land
325-P1 0-27 1093 Govt. Land
325-P2 0-99 4007 Govt. Land
329 0-15 607 Govt. Land
345-23 0-06 243 Govt. Land
385-1 0-51 2064 Govt. Land
385-2 0-44 1781 Govt. Land
3 Gogamcheedipalli 76-2 0-23 931 Private Land
65-2 0-17 688 Govt. Land
65-1 0-03 121 Private Land
103 1-21 4897 Govt. Land
104 1-93 7811 Govt. Land
105-9 0-24 971 Govt. Land
105-10 0-21 850 Govt. Land
105-11 0-18 728 Govt. Land
67 0-10 405 Govt. Land

4 PulakandamPonnavolu 71 0-05 202 Private Land
92 0-54 2185 Govt. Land
148-4 0-08 324 Private Land
148-5 0-04 162 Private Land
90-3 0-05 202 Private Land
85 0-09 364 Govt. Land
86 0-03 121 Govt. Land
90-1 0-74 2995 Govt. Land
90-2 0-08 324 Govt. Land
139-1 0-02 81 Govt. Land
140 0-10 405 Govt. Land
141 0-60 2428 Govt. Land
146 0-09 364 Govt. Land
5 Medivada 192 0-01 40 Private Land
256 0-34 1376 Private Land
176 1-17 4735 Govt. Land
234 0-22 890 Govt. Land
6 Marupaka 4574 0-51 2064 Govt. Land
1645 0-25 1012 Govt. Land
5473 0-20 809 Govt. Land
2661 0-20 809 Govt. Land
2215 0-01 40 Govt. Land
4588 0-01 40 Private Land
4583 0-01 40 Private Land
4145 0-10 405 Govt. Land
5891 0-46 1862 Govt. Land
4146 0-04 162 Govt. Land
5892 0-06 243 Govt. Land
5893 0-07 283 Govt. Land
5738 0-06 243 Govt. Land
4628 0-32 1295 Govt. Land
4147 0-29 1174 Govt. Land
4151 0-06 243 Govt. Land
3917 0-24 971 Govt. Land
4839 0-26 1052 Govt. Land
4625 0-34 1376 Govt. Land
4627 0-42 1700 Govt. Land
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4629 0-15 607 Govt. Land
4630 0-32 1295 Govt. Land
4631 0-48 1943 Govt. Land
3959 0-15 607 Govt. Land
4769 0-18 728 Govt. Land
5031 0-26 1052 Govt. Land
4414 0-01 40 Private Land
5042 0-02 81 Private Land
5038 0-02 81 Private Land
5039 0-02 81 Private Land
5053 0-01 40 Private Land
5945 0-01 40 Private Land
6103 0-03 121 Private Land
5081 0-05 202 Private Land
6085 0-09 364 Private Land
5205 0-02 81 Private Land
5904 0-01 40 Private Land
5079 0-06 243 Govt. Land
Gudiwada 336-5 0-01 40 Private Land
326-9 0-03 121 Private Land
326-10 0-01 40 Private Land
326-11 0-05 202 Private Land
341-3 0-05 202 Private Land
341-11 0-10 405 Private Land
341-12 0-03 121 Private Land
336-7 0-41 1659 Govt. Land
337-2 0-13 526 Govt. Land
338-2 0-58 2347 Govt. Land
340 0-07 283 Govt. Land
342-1 0-46 1862 Govt. Land
342-2 0-09 364 Govt. Land
Gompa 19-1 0-02 81 Private Land
19-3 0-08 324 Private Land
Mandal: Butchayyapeta
Gunnempudi 137-2 0-13 526 Private Land
140-1 0-04 162 Private Land
148-2 0-02 81 Private Land
148-20 0-02 81 Private Land
148-24 0-01 40 Private Land
150-2 0-03 121 Private Land
150-26 0-01 40 Private Land
150-3 0-02 81 Private Land
150-27 0-02 81 Private Land
150-28 0-02 81 Private Land
152-26 0-02 81 Private Land
152-27 0-02 81 Private Land
151-11 0-02 81 Private Land
151-12 0-01 40 Private Land
151-6 0-02 81 Private Land
175-9 0-02 81 Private Land
175-3 0-02 81 Private Land
175-4 0-01 40 Private Land
175-7 0-01 40 Private Land
175-6 0-01 40 Private Land
176-11 0-01 40 Private Land
176-19 0-01 40 Private Land
176-8 0-05 202 Private Land
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201-1 0-08 324 Private Land
201-3 0-02 81 Private Land
201-11 0-01 40 Private Land
201-14 0-02 81 Private Land
300-9 0-01 40 Private Land
300-15 0-02 81 Private Land
300-17 0-01 40 Private Land
301-9 0-02 81 Private Land
301-22 0-01 40 Private Land
301-23 0-02 81 Private Land
301-24 0-01 40 Private Land
301-28 0-01 40 Private Land
301-30 0-01 40 Private Land
302-13 0-01 40 Private Land
302-14 0-03 121 Private Land
303-2 0-02 81 Private Land
303-3 0-03 121 Private Land
304-29 0-33 1336 Private Land
304-30 0-01 40 Private Land
304-15 0-03 121 Private Land
304-28 0-01 40 Private Land
304-17 0-01 40 Private Land
304-16 0-05 202 Private Land
304-14 0-01 40 Private Land
305-26 0-02 81 Private Land
321-1 0-13 526 Private Land
321-2 0-03 121 Private Land
321-3 0-01 40 Private Land
321-4 0-02 81 Private Land
321-19 0-06 243 Private Land
328-5 0-03 121 Private Land
328-19 0-01 40 Private Land
328-20 0-01 40 Private Land
328-21 0-01 40 Private Land
328-22 0-01 40 Private Land
328-23 0-02 81 Private Land
328-28 0-02 81 Private Land
329-14 0-01 40 Private Land
329-15 0-03 121 Private Land
326-3 0-01 40 Private Land
329-17 0-02 81 Private Land
329-18 0-04 162 Private Land
341 1-48 5990 Private Land
136 0-03 121 Govt. Land
140-2 0-73 2954 Govt. Land
149 0-47 1902 Govt. Land
203 0-41 1659 Govt. Land
204 0-07 283 Govt. Land
207 0-03 121 Govt. Land
307 0-23 931 Govt. Land
320-1 0-18 728 Govt. Land
320-2 0-05 202 Govt. Land
322 0-11 445 Govt. Land
327 0-32 1295 Govt. Land
2 ] Pedamadina 1775 0-54 2185 Govt. Land
3 Chinamadina 1800 0-02 81 Private Land
1802 0-04 162 Private Land
1799 0-03 121 Private Land
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1803 0-07 283 Private Land
1796 0-04 162 Private Land
1784 0-02 81 Private Land
1785 0-02 81 Private Land
1777 0-05 202 Private Land
1768 0-05 202 Private Land
1776 0-03 121 Private Land
1754 0-04 162 Private Land
2190 0-03 121 Private Land
2162 0-02 81 Private Land
2191 0-05 202 Private Land
2195 0-10 405 Private Land
2199 0-03 121 Private Land
2197 0-04 162 Private Land
2198 0-05 202 Private Land
1 1-59 6435 Govt. Land
2 2-22 8984 Govt. Land
3 0-83 3359 Govt. Land
4 0-04 162 Govt. Land
10 0-64 2590 Govt. Land
13 0-25 1012 Govt. Land
38 0-63 2550 Govt. Land
40 0-05 202 Govt. Land
99 0-01 40 Govt. Land
4 Typuram 797 0-01 40 Private Land
796 0-01 40 Private Land
819 0-01 40 Private Land
821 0-01 40 Private Land
820 0-01 40 Private Land
1454 0-02 81 Private Land
1517 0-02 81 Private Land
1516 0-04 162 Private Land
1522 0-02 81 Private Land
1523 0-01 40 Private Land
1524 0-02 81 Private Land
1525 0-01 40 Private Land
1528 0-01 40 Private Land
1530 0-02 81 Private Land
1538 0-03 121 Private Land
1536 0-02 81 Private Land
1546 0-01 40 Private Land
1556 0-02 81 Private Land
1555 0-04 162 Private Land
Chittiyyapalem 443 0-03 121 Private Land
453 0-03 121 Private Land
449 0-03 121 Private Land
479 0-01 40 Private Land
480 0-01 40 Private Land
482 0-02 81 Private Land
488 0-02 81 Private Land
494 0-01 40 Private Land
498 0-02 81 Private Land
506 0-02 81 Private Land
533 0-02 81 Private Land
1351 0-03 121 Private Land
2610 0-03 121 Private Land
1352 0-03 121 Private Land
1330 0-01 40 Private Land
1331 0-03 121 Private Land
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1332 0-03 121 Private Land
1416 0-77 3116 Govt. Land
1301 0-70 2833 Govt. Land
625 2-31 9349 Govt. Land
2241 0-01 40 Govt. Land
1366 1-09 4411 Govt. Land
5 Rajam 1802 0-02 81 Private Land
1803 0-01 40 Private Land
1804 0-01 40 Private Land
1837 0-01 40 Private Land
1838 0-01 40 Private Land
1863 0-06 243 Govt. Land
1867 0-01 40 Private Land
1861 0-07 283 Private Land
1865 0-03 121 Private Land
1866 0-01 40 Private Land
2211 0-03 121 Private Land
2222 0-02 81 Private Land
2188 0-05 202 Private Land
2190 0-05 202 Private Land
2204 0-03 121 Private Land
2217 0-01 40 Private Land
2439 0-02 81 Private Land
2434 0-02 81 Private Land
2432 0-01 40 Private Land
2431 0-02 81 Private Land
2429 0-05 202 Private Land
2423 0-02 81 Private Land
5279 0-02 81 Private Land
2475 0-03 121 Private Land
2478 0-06 243 Private Land
2485 0-08 324 Private Land
2479 0-03 121 Govt. Land
2489 0-04 162 Govt. Land
Neelakantapuram 1202 0-02 81 Govt. Land
R.Sivaramapuram 2082 0-03 121 Govt. Land
2080 0-01 40 Govt. Land
2078 0-01 40 Govt. Land
2042 0-03 121 Private Land
2061 0-02 81 Private Land
2060 0-02 81 Private Land
2058 0-03 121 Private Land
1860 0-15 607 Govt. Land
2951 0-01 40 Govt. Land
Rajam 2952 0-01 40 Govt. Land
2953 0-01 40 Govt. Land
5075 0-10 405 Govt. Land
2955 0-06 243 Govt. Land
2956 0-06 243 Govt. Land
2957 0-08 324 Govt. Land
2961 0-06 243 Govt. Land
1228 0-21 850 Govt. Land
Mandal: Anakapalli
1 Kundram 53 0-01 40 Private Land
40 0-01 40 Private Land
41 0-01 40 Private Land
42 0-01 40 Private Land
43 0-05 202 Private Land
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44 0-02 81 Private Land
46 0-02 81 Private Land
47 0-05 40 Private Land
33 0-02 81 Private Land
185 0-08 324 Private Land
202 0-01 40 Private Land
205 0-01 40 Private Land
201 0-03 121 Private Land
979 0-01 40 Private Land
978 0-02 81 Private Land
1077 0-01 40 Private Land
1094 0-01 40 Private Land
1099 0-01 40 Private Land
1098 0-01 40 Private Land
6000 0-01 40 Private Land
6004 0-01 40 Private Land
5986 0-01 40 Private Land
5985 0-01 40 Private Land
5977 0-01 40 Private Land
5939 0-01 40 Private Land
5976 0-01 40 Private Land
2 Kunchangi 2563 0-01 40 Private Land
2569 0-01 40 Private Land
2568 0-01 40 Private Land
2581 0-32 1295 Govt. Land
2543 0-31 1255 Govt. Land
841 0-01 40 Private Land
2607 0-01 40 Private Land
2613 0-03 121 Private Land
2635 0-02 81 Private Land
2610 0-03 121 Private Land
1458 0-02 81 Private Land
1452 0-01 40 Private Land
1448 0-01 40 Private Land
1488 0-03 121 Private Land
1451 0-02 81 Private Land
1512 0-02 81 Private Land
1112 0-06 243 Govt. Land
1511 0-26 1052 Govt. Land
1111 0-07 283 Private Land
1106 0-34 1376 Govt. Land
1107 0-20 809 Govt. Land
931 0-06 243 Private Land
932 0-05 202 Private Land
1103 0-01 40 Private Land
1102 0-02 81 Private Land
1101 0-02 81 Private Land
1052 0-06 243 Private Land
1100 0-02 81 Private Land
3 Seethanagaram 499 0-01 40 Private Land
498 0-01 40 Private Land
497 0-01 40 Private Land
495 0-01 40 Private Land
490 0-02 81 Private Land
466 0-02 81 Private Land
2336 0-01 40 Private Land
1628 0-04 162 Private Land
1627 0-02 81 Private Land
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2681 0-01 40 Private Land
2735 0-02 81 Private Land
2791 0-02 81 Private Land
2781 0-02 81 Private Land
504 0-03 121 Private Land
503 0-04 162 Private Land
502 0-01 40 Private Land
2488 0-01 40 Private Land
1766 0-02 81 Private Land
1754 0-01 40 Private Land
1755 0-01 40 Private Land
482 0-03 121 Private Land
480 0-02 81 Private Land
2675 0-02 81 Private Land
2676 0-03 121 Private Land
489 0-02 81 Govt. Land
468 0-03 121 Govt. Land
2493 0-06 243 Govt. Land
4402 0-69 2792 Govt. Land
2740 0-23 931 Govt. Land
8092 0-05 202 Govt. Land
4 Bowluvada 2814 0-01 40 Private Land
2847 0-07 283 Private Land
3397 0-01 40 Private Land
2218 0-05 202 Private Land
2223 0-01 40 Private Land
2281 0-02 81 Private Land
2282 0-03 121 Private Land
2526 0-01 40 Private Land
2555 0-01 40 Private Land
3078 0-01 40 Private Land
2483 0-02 81 Private Land
2480 0-01 40 Govt. Land
2474 0-02 81 Govt. Land
2627 0-01 40 Govt. Land
2848 0-02 81 Govt. Land
2387 0-01 40 Govt. Land
2808 0-11 445 Govt. Land
2472 0-04 162 Govt. Land
2826 0-10 405 Govt. Land
2846 0-02 81 Govt. Land
2509 0-16 648 Govt. Land
2170 0-18 728 Govt. Land
2172 0-01 40 Govt. Land
2303 0-21 850 Govt. Land
2461 0-12 486 Govt. Land
2670 0-18 567 Govt. Land
2682 0-13 526 Govt. Land
5 Thummapala 246 0-05 202 Private Land
245-2 0-01 40 Private Land
243 0-01 40 Private Land
242-1 0-08 324 Private Land
242-7 0-06 243 Private Land
242-6 0-01 40 Private Land
215-1 0-03 121 Private Land
215-2 0-01 40 Private Land
286-1 0-22 890 Private Land
286-2 0-11 445 Private Land
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282 0-20 809 Govt. Land
281 0-06 243 Private Land
275 0-27 1093 Govt. Land
278 0-08 324 Private Land
277 0-10 400 Govt. Land
250 0-11 445 Govt. Land
248 0-05 202 Private Land

6 Marturu 2929 0-01 40 Private Land
2959 0-01 40 Private Land
2282 0-01 40 Private Land
2283 0-02 81 Private Land
2323 0-01 40 Govt. Land
7 Rebaka 140-5 0-02 81 Private Land
173 0-08 324 Private Land
175 0-02 81 Private Land
186 0-14 567 Private Land
181 0-07 283 Govt. Land
198 0-25 1012 Govt. Land
196 0-09 364 Govt. Land
48-2 0-16 648 Govt. Land
191 0-01 40 Private Land
31 0-04 162 Private Land
37-27 0-05 202 Private Land
37-22 0-04 162 Private Land
37-21 0-02 81 Private Land
37-20 0-02 81 Private Land
37-31C 0-25 1012 Private Land
37-30 0-11 445 Private Land
47-1B 0-01 40 Private Land
47-1C2 0-01 40 Private Land
47-3A 0-01 40 Private Land
47-3B 0-01 40 Private Land
47-5A 0-05 202 Private Land

[F. No. S-28030/4/2024-RM (19852)]
ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

CIPECEL

T2 faeett, 25 w2asT, 2026

FT.3. 1095(37).—AfF F= WHR P! I8 Udid gial ¢ & SHed & I8 mad® § & faiga 9
T WR & T T g 30b P URae- & g iR fBra fF e wia sfear urgde fiftes
ERT BTG, SNSRI 3R 348 USRT Iod ¥ ToRd gU URUATSH [G8Ts S|

3R dfer TH1 Udid giel § b Tt urguang foem & 354 9, Tad 3y # aftid yfft R SudiT &1
SfIPR U HRAT TP B

ey, Uiferad iR el urRuars (4 & SUa & SR &1 ifwgon) sffRm-1962 (1962 &1
50) @1 YRT 3 B IUYRT (1) §RT Y& GTa] BT TANT HRd U, ol IWBR 395 gRT ITH ITANT & HRIHR
DI BRI PR & 3T IS B GO HRel 6|

I e H affad Yt & 3w aren 1 o safd, 39 SiRRET & Ui B RN I 9
fal & HiaR, YA & - grsus 0sM & ddy T URd IRHR & I2Td TATAT B G ST B3,
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1874, T&i® 29 RideR, 2025 § iftgferd Tam TSR srufd, YfH R SifHRal T@- ard 9l WISRT 3R
Iy U FHoaer (W) THeEmE), i TR, faumar=H &1 Uy aof B Tl |

Tt MUy H aTal U afad o gg H WY U T 91 g1 f o1 98 Afeaid T 9 a7 fafy

a9t gRT YAdTS a8 gl
..W"
Hea: Ridmedt fora: sreed) Warm e T4 3MY US=T
%8 Mg &1 Td d=m — g S ——ES
1 2 3 4 5 6
1 [EUISEIC]] 4-4 0-04 162 EEIRE
7 0-98 3966 WHRT YA
3-28B 0-23 931 WHRT YA
3-2D 0-33 1336 WHRT YA
2 R 9-1 0-02 81 BRI
9-4 0-01 40 [EEIRIE
9-6 0-18 728 i Yy
10-1 0-10 405 i Yy
10-2 0-41 1659 [EEIRT (]
11 0-53 2145 WHRI Y
3 ECIGACLS] 4-1 0-52 2104 foroht ofy
4-2 0-12 486 BRI
6-1 0-31 1255 At oy
1 0-88 3561 WHRT YA
5 0-13 526 WHRT YA
4-3 0-02 81 WHRT YA
4 CRENE 4 0-14 567 BRI
6 1-12 4533 [EEIR (]
8 0-62 2509 WHRI Y
9 1-60 6475 [EEIR (]
10 1-29 5221 [EEIR (]
7 0-01 40 WHRI Y
5 STy 21 0-05 202 IEEIRIE
23 0-56 2266 WHRT YA
24 0-74 2995 WHRT YA
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26 0-67 2711 DRI YA
27 0-86 3480 WHRT YA
28 0-50 2024 WHRT YA
6 RTeARTgT 16 0-32 1295 IEEIRIE
17-1 0-16 648 WHRT YA
20-1 0-21 850 EEIR ]
20-3 0-06 243 EEIR ]
20-2 0-15 607 [EEIRIE
19-1 0-50 2024 WHRT YA
22 0-22 890 DRI YA
15 0-11 445 WHRI Y
13 0-02 81 WHRI Y
25 0-01 40 WHRI Y
7 RIS 1 0-28 1133 i Yy
5-2 0-10 405 [EEIRIE
6 0-05 202 [EEIRIE
14 0-49 1983 [EEIRIE
13 0-28 1133 WHRT YA
14-2 0-05 202 WHRT YA
12-6 0-07 283 WHRT YA
8 CAGKIER 25-1 0-02 81 [EEIRIE
25-2 0-20 809 [EEIRT (]
46-1 0-07 283 [EEIRIE
46-2 0-31 1255 [EEIRIE
27-7 0-03 121 WHRI YfY
54-2 0-06 243 fosit off
26-3 0-05 202 WHRT YA
24 0-01 40 WHRT YA
23 0-05 202 WHRT Y
13 0-34 1376 WHRT YA
12 0-04 162 DRI YA
50 0-90 3642 WHRT YA
52 0-88 3561 WHRI Y
53 1-01 4087 WHRI Y
47-1 0-04 162 WHRT YA
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9 NIGUE] 10-1 0-05 202 IEEIRIE
9-1 0-17 688 EEIRIE
9-2 0-17 688 IEEIRIE
9-3 0-17 688 IEEIRIE
11 0-15 607 WHRT YA
21 0-42 1700 WHR YfH
10 FERILS 66 0-02 81 EEIRIE
141 0-02 81 [EEIRIE
2 0-08 324 BRI
10 0-02 81 i Yy
33 0-01 40 WHRI Y
35 0-10 405 WHRI Y
36 0-12 486 WHRI Y
37 0-12 486 WHRI Y
11 S THUTh TS ARATRIT 8 0-18 728 BRI
1 0-29 1174 WHRT YA
6 0-12 486 WHRT YA
12 CHEENG 131 0-05 202 BRI
130 0-17 688 WHRT YA
132 0-01 40 WHRI Y
13 SAERY 16 0-01 40 IEEIRIE
21-1 0-44 1781 [EEIRT (]
28-1 0-12 486 [EEIR (]
28-7 0-05 202 [EEIR (]
29-6 0-01 40 At uffy
30-3 0-02 81 BRI
31-4 0-04 162 At uffy
14-5 0-37 1497 DRI YA
29-7 0-24 971 DRI YA
30-2 0-36 1457 WHRT YA
29-5 0-06 243 WHRI Y
14 IR 16-1 0-09 364 i yfy
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16-10 0-11 445 et uffy
16-14 0-04 162 IEEIRIE
28-3 0-03 121 EEIRIE
30-2 0-02 81 IEEIRIE
54-4 0-02 81 IEEIRIE
29-1B 0-03 121 [EEIRIE
29-2A 0-02 81 [EEIRIE
86-1 0-04 162 EEIR ]
88-2 0-27 1093 EEIR ]
88-3 0-03 121 EEIR ]
89-3 0-21 850 [EEIRIE
90-2 0-05 202 i Yy
90-4 0-03 121 i Yy
87-4 0-10 405 i Yy
31 0-17 688 WHRI Y
90-5 0-05 202 WHRI Y
23-1 0-01 40 [EEIRIE
15 0-03 121 WHRT YA
17 0-09 364 WHRT YA
55 0-08 324 WHRT YA
15 SRyl 82 0-02 81 At oy
118 0-03 121 BRI
18 0-17 688 [EEIRT (]
16 0-02 81 [EEIRIE
38 0-05 202 WHRI Y
40 0-18 728 WHRT YA
41 0-10 405 WHRT YA
14 0-11 445 WHRT YA
127 0-09 364 DRI YA
54 0-01 40 WHRT YA
17 0-04 162 WHRT YA
79 0-07 283 WHRT YA
16 CaRIEGES 11-2 0-01 40 EEIRNES
11-3 0-05 202 [EEIR (]
12-1 0-05 202 [EEIRIE
12-4 0-23 931 [EEIRIE
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37-4 0-08 324 et uffy
37-7 0-07 283 IEEIRIE
46-3 0-21 850 EEIRIE
46-4 0-01 40 IEEIRIE
1 0-54 2185 WHRT YA
62 0-58 2347 WHR YfH
44-3 0-15 607 WHR YfH
51 0-33 1336 WHR YfH
53 0-41 1659 WHR YfH
54 0-33 1336 WHR YfH
59 0-25 1012 WHRT YA
32 0-42 1700 WHRI Y
33 0-09 364 WHRI Y
46-2 0-28 1133 WHRI Y
39-1 0-37 1497 WHRI Y
70 0-55 2226 WHRI Y
12-2 0-02 81 WHRI Y
17 EIESI| 9-1 0-25 1012 BRI
9-2 0-10 405 At i
12-1 0-02 81 BRI
13-2 0-07 283 BRI
13-3 0-21 850 At i
16-3 0-11 445 [EEIRT (]
54-4 0-01 40 [EEIRT (]
55 0-78 3157 i Yy
11 0-09 364 WHRI Y
14 0-09 364 WHRI YfY
17-2 0-06 243 WHRI Y
18 1 0-48 1943 WHRT YA
98 0-01 40 At uffy
181 0-03 121 BRI
437 0-02 81 BRI
184 0-01 40 Aty
172 0-02 81 [EEIR (]
306 0-02 81 i yfy
232 0-03 121 [EEIRIE
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37 0-01 40 et uffy
38 0-01 40 IEEIRIE
42 0-01 40 EEIRIE
53 0-01 40 IEEIRIE
52 0-39 1578 WHRT YA
101 0-27 1093 WHRT YA
58 0-01 40 WHR YfH
69 0-28 1133 WHRT Y
388 0-71 2873 WHRT YA
19 T DY 44-1 0-07 283 BRI
20 CIRIEIS] 7-3 0-02 81 EEIRIE
15-3 0-01 40 [EEIRIE
15-4 0-03 121 i Yy
15-11 0-01 40 i Yy
5-1 0-09 364 i Yy
7-1 0-10 405 DRI YA
7-10 0-08 324 DRI YA
21 DIFPHIVST 38-1 0-20 809 BRI
38 0-12 486 BRI
37-1 0-07 283 BRI
37-2 0-11 445 [EEIRIE
29-6 0-19 769 [EEIRT (]
7 0-50 2024 WHRI Y
21-2 0-01 40 WHRI Y
26 0-30 1214 WHRI YfY
22 TATDICT 18 0-02 81 BRI
16 0-01 40 BRI
17 0-01 40 BRI
530 0-02 81 BRI
301 0-15 607 BRI
302 0-01 40 St offy
149 0-02 81 [EEIR (]
150 0-02 81 [EEIRIE
1571 0-01 40 [EEIRIE
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185 0-06 243 Aty
183 0-01 40 IEEIRIE
140 0-12 486 WHRT YA
139 0-46 1862 WHRT YA
173 0-01 40 WHRT YA
299 0-28 1133 WHR YfH
300 0-04 162 WHR YfH
303 0-84 3399 WHR YfH
307 0-06 243 WHR YfH
23 33-1 0-04 162 [EEIRIE
33-3 0-21 850 i Yy
24 SRTUBT 9 0-01 40 i Yy
51 0-01 40 i Yy
25 1-1 0-09 364 i Yy
1-2 0-03 121 BRI
5-2 0-02 81 [EEIRIE
5-4 0-28 1133 At i
6-1 0-21 850 At oy
10-1 0-51 2064 BRI
10-2 0-18 728 BRI
10-4 0-03 121 [EEIRT (]
11-4 0-01 40 [EEIRT (]
11-5 0-11 445 i Yy
1-7 0-09 364 [EEIRT (]
11-6 0-10 405 [EEIR (]
11-2 0-04 162 [EEIR (]
16-3 0-17 688 At uffy
16-4 0-05 202 BRI
16-6 0-04 162 At uffy
16-5 0-08 324 At uffy
16-1 0-01 40 BRI
18-2 0-08 324 Aty
20-1 0-13 526 [EEIR (]
20-2 0-20 809 [EEIRIE
20-6 0-22 890 [EEIRIE
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22-2 0-08 324 et uffy
22-3 0-17 688 IEEIRIE
22-6 0-05 202 EEIRIE
22-5 0-27 1093 IEEIRIE
22-8 0-30 1214 IEEIRIE
22-7 0-05 202 [EEIRIE
24-6 0-13 526 [EEIRIE
24-7 0-24 971 [EEIRIE
24-8 0-25 1012 [EEIRIE
24-5 0-01 40 EEIR ]
47-1 0-07 283 DRI YA
47-3 0-14 567 i yfy
23 0-31 1255 i Yy
51-1 0-71 2873 i Yy
51-3 0-53 2145 i Yy
50-1 0-16 648 i Yy
52-2 0-24 971 i Yy
52-3 0-32 1295 [EEIRIE
26 TR 23-1 0-16 648 At i
23-3 1-08 4371 BRI
23-2 0-07 283 BRI
27-1 0-38 1538 At i
29 0-26 1052 [EEIRT (]
87-3 0-01 40 [EEIRT (]
42-1 0-09 364 i Yy
42-2 0-28 1133 [EEIRT (]
42-3 0-03 121 [EEIR (]
50-3 0-01 40 [EEIR (]
57-2 0-06 243 BRI
90 0-13 526 BRI
51-5 0-04 162 At uffy
51-3 0-01 40 At uffy
87-5 0-01 40 [EEIRIE
87-6 0-01 40 Aty
24 0-42 1700 WHRI Y
25 0-47 1902 WHRT YA
26 0-15 607 WHRI Y
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32 0-04 162 WHRT YA
51-4 0-18 728 WHRT YA
64 0-46 1862 WHRT YA
113-1 0-95 3845 WHRT YA
63 0-13 526 WHRT YA
31 0-13 526 WHRT YA
88 0-03 121 WHR YfH
52-3 0-34 1376 WHR YfH
66 0-02 81 WHR YfH
121 0-82 202 WHRT YA
56-5 0-02 81 DRI YA
80-4 0-66 2671 i Yy
50 0-62 2509 i Yy
49 0-85 3440 WHRI Y
51 0-90 3642 WHRI Y
57 0-89 3602 i Yy
56 0-78 3157 WHRI Y
TR 58 1-09 4411 DRI YA
61 0-48 1943 WHRT YA
59 0-06 243 WHRT YA
120 0-65 2631 WHRT YA
121 0-82 3319 WHRT YA
HEd: BIAS
1 DTl 1 1-06 4290 IEEIRIE
2 0-10 405 WHRT YA
3 0-10 405 At uffy
11 0-08 324 [EEIR (]
12 0-60 2428 WHRT YA
16 0-03 121 WHRI Y
13 0-01 40 At uffy
14 0-27 1093 [EEIR (]
15 0-13 526 [EEIR (]
17 0-87 3521 DRI YA
20 0-79 3197 [EEIRIE
18 0-03 121 BRI
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22 0-02 81 IEEIRIE
19 0-28 1133 i yfy
37 0-06 243 WHR YfY
38 0-48 1943 WHRT YA
73 0-02 81 WHRT YA
39 0-18 728 WHRT YA
40 1-06 4290 WHR YfH
56 0-86 3480 WHRT YA
2 DIYTTSIEICH 1 0-29 1174 WHRT YA
2 1-15 4654 i Yy
3 0-99 4007 DRI YA
4 0-49 1983 [EEIRIE
5 0-52 2104 [EEIRIE
42-1 0-31 1255 WDHRI YA
43-1 0-03 121 WHRI Y
43-2 0-22 890 WHRT YA
44 0-16 648 WHRI Y
45 0-08 324 WHRT YA
46 0-06 243 WHRI Y
47-1 0-34 1376 WHRI Y
47-2 0-49 1983 WHRT YA
48-1 0-11 445 WHRI Y
48-2 0-21 850 WHRT Y
49-2 0-08 324 WHRT YA
49-3 0-29 1174 WHRT YA
30 0-68 2752 WHRT YA

NOTIFICATION

[FT. . TH-28030/4/2024-370H (19852)]
el Festl, sw gi=eg Ue i adqgse

New Delhi, the 25th February, 2026

S.0. 1095(E).— Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron ore in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
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through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the Arcelor Mittal Nippon Steel India Private
Limited.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user there in.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29" September, 2025
that is to say, Competent Authority & Special Deputy Collector (LA) APIIC, Industrial Estate, Visakhapatnam having
jurisdiction over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

"SCHEDULE"
Mandal: Chintapalli District: Alluri Sitharama Raju | State: Andhra Pradesh
Sl. . Extent Classification
No. Name of the Village Survey No. Acre-Cents Sqg. Mts Govt./Pvt Land
1 2 3 4 5 6
1 Digajanaba 4-4 0-04 162 Private Land
7 0-98 3966 Govt. Land
3-2B 0-23 931 Govt. Land
3-2D 0-33 1336 Govt. Land
2 Cheruvuru 9-1 0-02 81 Private Land
9-4 0-01 40 Private Land
9-6 0-18 728 Private Land
10-1 0-10 405 Private Land
10-2 0-41 1659 Private Land
11 0-53 2145 Govt. Land
3 Itikabanda 4-1 0-52 2104 Private Land
4-2 0-12 486 Private Land
6-1 0-31 1255 Private Land
1 0-88 3561 Govt. Land
5 0-13 526 Govt. Land
4-3 0-02 81 Govt. Land
4 Velamjuwvi 4 0-14 567 Private Land
6 1-12 4533 Private Land
8 0-62 2509 Govt. Land
9 1-60 6475 Private Land
10 1-29 5221 Private Land
7 0-01 40 Govt. Land
5 Balapam 21 0-05 202 Private Land
23 0-56 2266 Govt. Land
24 0-74 2995 Govt. Land
26 0-67 2711 Govt. Land
27 0-86 3480 Govt. Land
28 0-50 2024 Govt. Land
6 Rallagedda 16 0-32 1295 Private Land
17-1 0-16 648 Govt. Land
20-1 0-21 850 Private Land
20-3 0-06 243 Private Land
20-2 0-15 607 Private Land
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19-1 0-50 2024 Govt. Land

22 0-22 890 Govt. Land

15 0-11 445 Govt. Land

13 0-02 81 Govt. Land

25 0-01 40 Govt. Land

7 Nimmalapadu 1 0-28 1133 Private Land
5-2 0-10 405 Private Land

6 0-05 202 Private Land

14 0-49 1983 Private Land

13 0-28 1133 Govt. Land

14-2 0-05 202 Govt. Land

12-6 0-07 283 Govt. Land

8 Kotagunnalu 25-1 0-02 81 Private Land
25-2 0-20 809 Private Land

46-1 0-07 283 Private Land

46-2 0-31 1255 Private Land

27-7 0-03 121 Govt. Land

54-2 0-06 243 Private Land

26-3 0-05 202 Govt. Land

24 0-01 40 Govt. Land

23 0-05 202 Govt. Land

13 0-34 1376 Govt. Land

12 0-04 162 Govt. Land

50 0-90 3642 Govt. Land

52 0-88 3561 Govt. Land

53 1-01 4087 Govt. Land

47-1 0-04 162 Govt. Land

9 Lothugedda 10-1 0-05 202 Private Land
9-1 0-17 688 Private Land

9-2 0-17 688 Private Land

9-3 0-17 688 Private Land

11 0-15 607 Govt. Land

21 0-42 1700 Govt. Land

10 Domalagondi 66 0-02 81 Private Land
141 0-02 81 Private Land

2 0-08 324 Private Land

10 0-02 81 Private Land

33 0-01 40 Govt. Land

35 0-10 405 Govt. Land

36 0-12 486 Govt. Land

37 0-12 486 Govt. Land

11 JangampakaluLammasingi 8 0-18 728 Private Land
1 0-29 1174 Govt. Land

6 0-12 486 Govt. Land

12 Vattibusulu 131 0-05 202 Private Land
130 0-17 688 Govt. Land

132 0-01 40 Govt. Land

13 Bennavaram 16 0-01 40 Private Land
21-1 0-44 1781 Private Land

28-1 0-12 486 Private Land

28-7 0-05 202 Private Land

29-6 0-01 40 Private Land

30-3 0-02 81 Private Land
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31-4 0-04 162 Private Land
14-5 0-37 1497 Govt. Land
29-7 0-24 971 Govt. Land
30-2 0-36 1457 Govt. Land
29-5 0-06 243 Govt. Land
14 Pothurajugummalu 16-1 0-09 364 Private Land
16-10 0-11 445 Private Land
16-14 0-04 162 Private Land
28-3 0-03 121 Private Land
30-2 0-02 81 Private Land
54-4 0-02 81 Private Land
29-1B 0-03 121 Private Land
29-2A 0-02 81 Private Land
86-1 0-04 162 Private Land
88-2 0-27 1093 Private Land
88-3 0-03 121 Private Land
89-3 0-21 850 Private Land
90-2 0-05 202 Private Land
90-4 0-03 121 Private Land
87-4 0-10 405 Private Land
31 0-17 688 Govt. Land
90-5 0-05 202 Govt. Land
23-1 0-01 40 Private Land
15 0-03 121 Govt. Land
17 0-09 364 Govt. Land
55 0-08 324 Govt. Land
15 Kadasilpa 82 0-02 81 Private Land
118 0-03 121 Private Land
18 0-17 688 Private Land
16 0-02 81 Private Land
38 0-05 202 Govt. Land
40 0-18 728 Govt. Land
41 0-10 405 Govt. Land
14 0-11 445 Govt. Land
127 0-09 364 Govt. Land
54 0-01 40 Govt. Land
17 0-04 162 Govt. Land
79 0-07 283 Govt. Land
16 Kothapalem 11-2 0-01 40 Private Land
11-3 0-05 202 Private Land
12-1 0-05 202 Private Land
12-4 0-23 931 Private Land
37-4 0-08 324 Private Land
37-7 0-07 283 Private Land
46-3 0-21 850 Private Land
46-4 0-01 40 Private Land
1 0-54 2185 Govt. Land
62 0-58 2347 Govt. Land
44-3 0-15 607 Govt. Land
51 0-33 1336 Govt. Land
53 0-41 1659 Govt. Land
54 0-33 1336 Govt. Land
59 0-25 1012 Govt. Land
32 0-42 1700 Govt. Land
33 0-09 364 Govt. Land
46-2 0-28 1133 Govt. Land
39-1 0-37 1497 Govt. Land
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70 0-55 2226 Govt. Land

12-2 0-02 81 Govt. Land

17 Mamidipalli 9-1 0-25 1012 Private Land
9-2 0-10 405 Private Land

12-1 0-02 81 Private Land

13-2 0-07 283 Private Land

13-3 0-21 850 Private Land

16-3 0-11 445 Private Land

54-4 0-01 40 Private Land

55 0-78 3157 Private Land

11 0-09 364 Govt. Land

14 0-09 364 Govt. Land

17-2 0-06 243 Govt. Land

18 Bursingi 1 0-48 1943 Govt. Land
98 0-01 40 Private Land

181 0-03 121 Private Land

437 0-02 81 Private Land

184 0-01 40 Private Land

172 0-02 81 Private Land

306 0-02 81 Private Land

232 0-03 121 Private Land

37 0-01 40 Private Land

38 0-01 40 Private Land

42 0-01 40 Private Land

53 0-01 40 Private Land

52 0-39 1578 Govt. Land

101 0-27 1093 Govt. Land

58 0-01 40 Govt. Land

69 0-28 1133 Govt. Land

388 0-71 2873 Govt. Land

19 BasangiKothuru 44-1 0-07 283 Private Land
20 Boyapadu 7-3 0-02 81 Private Land
15-3 0-01 40 Private Land

15-4 0-03 121 Private Land

15-11 0-01 40 Private Land

5-1 0-09 364 Private Land

7-1 0-10 405 Govt. Land

7-10 0-08 324 Govt. Land

21 Korukonda 38-1 0-20 809 Private Land
38 0-12 486 Private Land

37-1 0-07 283 Private Land

37-2 0-11 445 Private Land

29-6 0-19 769 Private Land

7 0-50 2024 Govt. Land

21-2 0-01 40 Govt. Land

26 0-30 1214 Govt. Land

22 Thallakota 18 0-02 81 Private Land
16 0-01 40 Private Land

17 0-01 40 Private Land

530 0-02 81 Private Land

301 0-15 607 Private Land

302 0-01 40 Private Land

149 0-02 81 Private Land

150 0-02 81 Private Land
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151 0-01 40 Private Land
185 0-06 243 Private Land
183 0-01 40 Private Land
140 0-12 486 Govt. Land
139 0-46 1862 Govt. Land
173 0-01 40 Govt. Land
299 0-28 1133 Govt. Land
300 0-04 162 Govt. Land
303 0-84 3399 Govt. Land
307 0-06 243 Govt. Land
23 Madigunta 33-1 0-04 162 Private Land
33-3 0-21 850 Private Land
24 Jangampakalu 9 0-01 40 Private Land
51 0-01 40 Private Land
25 Labbangi 1-1 0-09 364 Private Land
1-2 0-03 121 Private Land
5-2 0-02 81 Private Land
5-4 0-28 1133 Private Land
6-1 0-21 850 Private Land
10-1 0-51 2064 Private Land
10-2 0-18 728 Private Land
10-4 0-03 121 Private Land
11-4 0-01 40 Private Land
11-5 0-11 445 Private Land
11-7 0-09 364 Private Land
11-6 0-10 405 Private Land
11-2 0-04 162 Private Land
16-3 0-17 688 Private Land
16-4 0-05 202 Private Land
16-6 0-04 162 Private Land
16-5 0-08 324 Private Land
16-1 0-01 40 Private Land
18-2 0-08 324 Private Land
20-1 0-13 526 Private Land
20-2 0-20 809 Private Land
20-6 0-22 890 Private Land
22-2 0-08 324 Private Land
22-3 0-17 688 Private Land
22-6 0-05 202 Private Land
22-5 0-27 1093 Private Land
22-8 0-30 1214 Private Land
22-7 0-05 202 Private Land
24-6 0-13 526 Private Land
24-7 0-24 971 Private Land
24-8 0-25 1012 Private Land
24-5 0-01 40 Private Land
47-1 0-07 283 Govt. Land
47-3 0-14 567 Private Land
23 0-31 1255 Private Land
51-1 0-71 2873 Private Land
51-3 0-53 2145 Private Land
50-1 0-16 648 Private Land
52-2 0-24 971 Private Land
52-3 0-32 1295 Private Land
26 Lammasingi 23-1 0-16 648 Private Land
23-3 1-08 4371 Private Land
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23-2 0-07 283 Private Land
27-1 0-38 1538 Private Land
29 0-26 1052 Private Land
87-3 0-01 40 Private Land
42-1 0-09 364 Private Land
42-2 0-28 1133 Private Land
42-3 0-03 121 Private Land
50-3 0-01 40 Private Land
57-2 0-06 243 Private Land
90 0-13 526 Private Land
51-5 0-04 162 Private Land
51-3 0-01 40 Private Land
87-5 0-01 40 Private Land
87-6 0-01 40 Private Land
24 0-42 1700 Govt. Land
25 0-47 1902 Govt. Land
26 0-15 607 Govt. Land
32 0-04 162 Govt. Land
51-4 0-18 728 Govt. Land
64 0-46 1862 Govt. Land
113-1 0-95 3845 Govt. Land
63 0-13 526 Govt. Land
31 0-13 526 Govt. Land
88 0-03 121 Govt. Land
52-3 0-34 1376 Govt. Land
66 0-02 81 Govt. Land
121 0-82 202 Govt. Land
56-5 0-02 81 Govt. Land
80-4 0-66 2671 Private Land
50 0-62 2509 Private Land
49 0-85 3440 Govt. Land
51 0-90 3642 Govt. Land
57 0-89 3602 Private Land
56 0-78 3157 Govt. Land
Lammasingi 58 1-09 4411 Govt. Land
61 0-48 1943 Govt. Land
59 0-06 243 Govt. Land
120 0-65 2631 Govt. Land
121 0-82 3319 Govt. Land
Mandal: Koyyuru
Kondasantha 1 1-06 4290 Private Land
2 0-10 405 Govt. Land
3 0-10 405 Private Land
11 0-08 324 Private Land
12 0-60 2428 Govt. Land
16 0-03 121 Govt. Land
13 0-01 40 Private Land
14 0-27 1093 Private Land
15 0-13 526 Private Land
17 0-87 3521 Govt. Land
20 0-79 3197 Private Land
18 0-03 121 Private Land
22 0-02 81 Private Land
19 0-28 1133 Private Land
37 0-06 243 Govt. Land
38 0-48 1943 Govt. Land
73 0-02 81 Govt. Land
39 0-18 728 Govt. Land
40 1-06 4290 Govt. Land
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| | 56 | 0-86 | 3480 | Govt. Land
2 Kothagadabapalem 1 0-29 1174 Govt. Land
2 1-15 4654 Private Land

3 0-99 4007 Govt. Land

4 0-49 1983 Private Land

5 0-52 2104 Private Land

42-1 0-31 1255 Govt. Land

43-1 0-03 121 Govt. Land

43-2 0-22 890 Govt. Land

44 0-16 648 Govt. Land

45 0-08 324 Govt. Land

46 0-06 243 Govt. Land

47-1 0-34 1376 Govt. Land

47-2 0-49 1983 Govt. Land

48-1 0-11 445 Govt. Land

48-2 0-21 850 Govt. Land

49-2 0-08 324 Govt. Land

49-3 0-29 1174 Govt. Land

30 0-68 2752 Govt. Land

[F. No. S-28030/4/2024-RM (19852)]
ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

Il
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ua‘lm."
Hed: SFPIIe! forem: st T4 3MY US=T
P30 g T A d 9. . CEA ik
tPs-dc | w@i-HeR RO/ et
1 2 3 4 5 6
1 FEical 191 0-01 40 Aot yffy
192-10 0-05 202 it of
192-8 0-03 121 it of
192-9 0-03 121 it of
181 0-17 688 WHRI YfH
192-6 0-01 40 it affay
187-12 0-05 202 it o
190 0-02 81 WHRI
188-3B 0-07 283 it o
188-3D 0-03 121 it o
188-3C 0-01 40 it o
188-3A 0-03 121 it o
188-2 0-16 648 it of
188-1 0-01 40 it of
161 0-02 81 it of
160 0-59 2388 it affay
159 0-97 3926 it affay
157 0-52 2104 it affay
155 0-53 2145 foft offey
217 0-13 526 it of
213 1-02 4128 foft offey
214 0-17 688 WHRT A
216 0-35 1416 WHRT A
205 0-86 3480 WHRT A
206 0-23 931 it off
207 1-24 5018 it off
209 0-45 1821 WHRI Y
208 0-69 2792 St offy
2 HIRTIRH 2131 0-15 607 ﬁﬁﬁ 3{&[
1791 0-47 1902 ﬁGﬁ ‘1-‘[&[
2130 0-05 202 ﬁ\_’ﬁ .]1[&[
2292 0-16 648 ﬁ\_’ﬁ .]1[&[
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2409 0-09 364 it affay
2410 0-04 162 BRI
2411 0-07 283 it afay
2128 0-21 850 it afay
2336 0-21 850 it afay
2114 0-01 40 ﬁﬁﬁ 31[&[
2122 0-02 81 it afay
2123 0-29 1174 foft offey
2125 0-01 40 foroit of
2124 0-01 40 it of
2157 0-09 364 it o
2425 0-01 40 foft offey
2156 0-04 162 it o
2196 0-06 243 it o
2155 0-07 283 it of
2098 0-01 40 it of
2099 0-06 243 it of
2426 0-01 40 it of
2108 0-02 81 it of
2100 0-01 40 St ofH
2095 0-08 324 it off
2094 0-22 890 it off
2052 0-01 40 EEIEE]
2059 0-02 81 it off
2060 0-12 486 it off
2058 0-02 81 it off
2056 0-04 162 it yf
2061 0-03 121 it of
1983 0-08 324 it of
1984 0-04 162 it of
1981 0-14 567 SRR
1982 0-01 40 it of
1980 0-01 40 EEIEE]
1945 0-04 162 st oy
1947 0-06 243 it off
1979 0-04 162 it off
1978 0-04 162 it o
1975 0-01 40 it of
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1974 0-02 81 it of
1977 0-04 162 it of
1948 0-16 648 it offey
1949 0-02 81 it offey
1356 0-03 121 foft offey
1906 0-19 769 it offey
1853 0-01 40 it offey
1854 0-14 567 [EEIRNE
1855 0-31 1255 it affay
1476 0-38 1538 it aff#y
1478 0-03 121 foft offey
2373 0-25 1012 foft offey
2371 0-20 809 it o
2369 0-01 40 EEIEE]
2372 0-12 486 it of
2374 0-50 2024 it of
3 DHigaray 164 0-61 2469 BRI
165 0-18 728 WHRT Y
217 0-94 3804 BRI
216 0-87 3521 WHRT Y
215 0-54 2185 WHRT Y
214 0-43 1740 foft offey
211 0-76 3076 it off
210 0-13 526 it off
209 1-06 4290 WHRI Y
198 0-24 971 it yf
200 0-73 2954 it of
199 0-45 1821 it of
192 0-35 1416 it affay
191 0-39 1578 WHRT YF
191-1 0-73 2954 WHRT YF
184 0-06 243 WHRT A
186 0-28 1133 WHRT A
190 0-03 121 WHRT YA
189 0-59 2388 WHRT A
188 0-90 3642 WHRT YA
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HeSd: JATaRH

1 1478 0-13 526 it affay
3523 0-07 283 it of
1477 0-25 1012 WHRT Y
1476 0-06 243 it of
1475 0-25 1012 it of
1474 1-04 4209 it of
1459 0-20 809 ot affay
1470 0-01 40 it affay
1471 0-18 728 it affay
1472 0-19 769 foft offey
1473 0-02 81 it of
2000 0-03 121 WHRI Y
1999 0-08 324 it of
2003 0-13 526 ot affay
2002 0-01 40 ot affay
1998 0-05 202 it affay
2004 0-02 81 it o
2005 0-09 364 it o
2008 0-01 40 it of
3463 0-02 81 it of
2006 0-03 121 it of
2007 0-12 486 it of
2016 0-03 121 it of
2015 0-17 688 it of
2022 0-09 364 it of
2018 0-05 202 it affay
2020 0-04 162 it affay
2021 0-21 850 it affay
2023 0-01 40 it off
2058 0-12 486 it off
2019 0-01 40 it off
2059 0-06 243 it off
2060 0-01 40 it off
3612 0-14 567 it off
2061 0-03 121 it off
2096 0-10 405 it affay
2095 0-10 405 it affay
2320 0-07 283 it affay
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2319 0-04 162 it affay
2335 0-01 40 it affay
2336 0-05 202 it of
2339 0-01 40 it of
2334 0-01 40 it of
2337 0-01 40 it of
2354 0-08 324 it of
2338 0-05 202 it of
2353 0-01 40 it affay
2355 0-06 243 it affay
2356 0-01 40 it o
2351 0-03 121 it o
2350 0-07 283 it o
2359 0-01 40 it o
2360 0-06 243 it of
2349 0-01 40 it of
2361 0-11 445 it of
2418 0-08 324 it affay
2365 0-03 121 it of
2366 0-01 40 it affay
2416 0-01 40 it off
2417 0-07 283 it off
2399 0-03 121 foft offey
2400 0-01 40 it of
2398 0-07 283 it off
2397 0-01 40 it of
2401 0-08 324 it of
2403 0-07 283 it of
2402 0-01 40 it off
2395 0-03 121 it off
2386 0-01 40 it affay
2394 0-09 364 it affay
2393 0-07 283 it off
2392 0-01 40 it off
2390 0-05 202 f3oft offey
2391 0-09 364 it off
2389 0-01 40 it off
2464 0-02 81 WHRI YfH
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2490 0-17 688 it affay
2466 0-05 202 it affay
2489 0-05 202 it of
2488 0-01 40 it of
2482 0-06 243 it of
2467 0-01 40 it of
2480 0-04 162 it of
2483 0-02 81 it of
2479 0-13 526 it affay
2475 0-06 243 it affay
2507 0-01 40 it o
2508 0-08 324 it o
2474 0-01 40 it o
2509 0-06 243 WHRT A
2536 0-02 81 WHRT A
2547 0-07 283 it of
2546 0-10 405 it of
2548 0-05 202 it affay
2545 0-01 40 it affay
2549 0-09 364 it affay
2551 0-02 81 it off
2557 0-07 283 it off
2550 0-06 243 foft offey
2556 0-04 162 it of
2561 0-01 40 it off
2558 0-04 162 it of
2621 0-06 243 it of
2620 0-10 405 it of
2623 0-04 162 it off
2619 0-07 283 it affay
2624 0-06 243 it affay
2625 0-03 121 it off
2626 0-07 283 it off
2633 0-02 81 it off
2631 0-01 40 it off
2632 0-01 40 it off
2630 0-04 162 it off
2629 0-05 202 it off
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2627 0-01 40 it affay
2628 0-05 202 it affay
2711 0-01 40 it of
2714 0-11 445 it of
2713 0-02 81 it of
2715 0-02 81 it of
2723 0-13 526 it of
3471 0-08 324 it of
2722 0-01 40 it affay
2738 0-07 283 it affay
3472 0-01 40 it o
2737 0-17 688 it o
2736 0-05 202 it o
2735 0-05 202 it o
2733 0-17 688 it of
2734 0-01 40 it of
2731 0-01 40 it of
2741 0-02 81 WDHRI YA
2742 0-01 40 BRI
2743 0-04 162 WDHRI YA
2744 0-01 40 it off
2745 0-01 40 it off
2746 0-07 283 it of
2747 0-13 526 it of
2748 0-13 526 it off
2752 0-19 769 it of
2753 0-03 121 it of
2754 0-04 162 it of
2755 0-04 162 it off
2756 0-01 40 it affay
2757 0-03 121 it affay
2758 0-02 81 it affay
2761 0-03 121 it off
2763 0-01 40 it off
2783 0-07 283 it off
2785 0-04 162 it off
2784 0-06 243 it off
2782 0-03 121 it off
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2781 0-01 40 it affay
2786 0-02 81 WHRT YA
2787 0-11 445 WHRT A
2791 0-53 2145 IEEIRIE
2792 3-28 13274 WHRT Y
2 i Ter SraRMgRA 28 0-17 688 EEIEE
31-1 1-05 4249 it of
30 0-97 3926 it affay
33-1 0-49 1983 WHRT YA
20-2 0-86 3480 WHRT A
17-3 0-31 1255 WHRT A
17-2 0-37 1497 it o
18 0-58 2347 it o
11-1 0-83 3359 it of
11-2 0-31 1255 WHRT YA
9-1 0-26 1052 WHRT A
9-2 0-42 1700 WHRT YF
9-3 0-65 2631 WHRT YF
9-6 0-05 202 WHRT YF
3 et iRy 1582 0-26 1052 WHRT Y
1749 0-03 121 it of
1748 0-05 202 it of
1747 0-09 364 it off
1571 0-17 688 WHRT A
1581 0-09 364 WHRT A
1572 0-17 688 WHRT A
1573 0-09 364 [EEIR (]
1574 0-11 445 WHRT A
1579 0-07 283 WHRT YF
1576 0-06 243 WHRT YF
1575 0-14 567 WHRT A
1578 0-12 486 WHRT A
1577 0-12 486 WHRT A
1541 0-23 931 WHRT A
1542 0-40 1619 WHRT A
1540 0-73 2954 WHRT YA
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1583 0-07 283 WHRT YA
1533 0-08 324 it affay
1534 0-10 405 it of
1535 0-01 40 it of
1530 0-06 243 it of
1531 0-25 1012 it of
1532 0-01 40 it of
1528 0-08 324 WHRI Y
1101 0-08 324 it affay
1100 0-04 162 it affay
1099 0-04 162 foft offey
1102 0-11 445 it o
1098 0-05 202 it o
1103 0-01 40 it o
1106 0-08 324 it of
1105 0-09 364 it of
1108 0-03 121 it of
1109 0-01 40 it affay
1107 0-25 1012 it of
1112 0-12 486 it affay
1141 0-03 121 foft offey
1140 0-01 40 it off
1082 0-04 162 foft offey
1081 0-01 40 it of
1087 0-12 486 it off
1085 0-24 971 it of
1084 0-06 243 it of
1142 0-02 81 it of
1173 0-02 81 it off
1177 0-17 688 it affay
1178 0-02 81 it affay
1176 0-01 40 it affay
1256 0-16 648 it off
1769 0-20 809 it off
1257 0-02 81 it off
1252 0-22 890 it off
1236 0-15 607 it affay
1250 0-01 40 it off
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1237 0-13 526 it affay
1239 0-02 81 it affay
1238 0-18 728 it of
1221 0-06 243 it of
1220 0-22 890 it of
1198 0-03 121 it of
1215 0-03 121 it of
1216 0-01 40 it of
1217 0-06 243 it affay
1218 0-05 202 it affay
1219 0-01 40 it o
1206 0-09 364 it o
1211 0-08 324 WHRI YiH
1267 0-01 40 it o
1266 0-06 243 it of
4 STHTICI! 872 0-29 1174 WHRI YiH
883 0-01 40 it of
884 0-07 283 it affay
885 0-08 324 it of
886 0-02 81 foft offey
888 0-19 769 it off
891 0-01 40 it of
902 0-08 324 it of
901 0-18 728 it off
2769 0-01 40 it of
2770 0-06 243 it of
907 0-01 40 it of
900 0-31 1255 it off
908 0-04 162 it off
909 0-01 40 it off
925 0-07 283 WHRT Y
934 0-24 971 it offey
935 0-01 40 f3oft offey
2719 0-16 648 it off
2720 0-15 607 it off
945 0-03 121 it off
950 0-06 243 it off
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951 0-01 40 il A
949 0-10 405 il
955 0-02 81 it 4fF
953 0-03 121 it 4fFr
954 0-07 283 it 4fF
1002 0-02 81 WHRI YfH
1003 0-52 2104 it 4fFr
1056 0-15 607 it 4fF
1059 0-08 324 it A
1058 0-01 40 il A
1055 0-27 1093 il 2ff#
985 0-13 526 ol 4fF
1063 0-04 162 ol 4fF
984 0-02 81 ol 4fF
983 0-01 40 it 4fFr
980 0-02 81 EEIEG
1065 0-09 364 EEIEG]
1064 0-01 40 EEIEG
2482 0-01 40 i Yy
979 0-01 40 EEIEG
1070 0-07 283 EEIE G
1071 0-08 324 WHRT Y
1072 0-10 405 EEIE G
1073 0-05 202 EEIEE]
1074 0-13 526 i Yy
1089 0-01 40 EEIEG
1087 0-01 40 i Yy
1086 0-06 243 ity
1075 0-01 40 i Yy
1078 0-04 162 EEIEE]
1080 0-01 40 EEIE G
1081 0-05 202 EEIEE]
1083 0-05 202 EEIE G
1082 0-41 1659 ety
1155 0-01 40 WHRI Y
1154 0-22 890 WHRT Y
1264 0-05 202 EEIE G
1263 0-03 121 Aty
365 0-08 324 EEIE G
2470 0-02 81 EEIEE]
1261 0-01 40 EEIE G

[FT. . TH-28030/4/2024-370H (19852)]
el Festl, So% gi=g Ue i adqrgse
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NOTIFICATION

New Delhi, the 25th February, 2026

S.0. 1096(E).— Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron ore in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private
Limited.

And whereas it is further necessary to divert the proposed second pipeline from the village limits of Rebaka
of Anakapalli Mandal for connecting to the existing Right of Way at chainage261 in Visakhapatnam Port Land limits.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in the Land) Act-1962(50 of 1962), the Central Government hereby
declares its intention to acquire the right of user there in.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29" September, 2025
that is to say, Competent Authority & Special Deputy Collector (LA) APIIC, Industrial Estate, Visakhapatnam having
Jurisdiction over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

"SCHEDULE"
Mandal: Anakapalli District: Anakapalli | State: Andhra Pradesh
Sl. Name of the Village Survey No. =Xt Classification
No. Acre-Cents Sqg. Mts Govt.-Pvt Land
1 2 3 4 5 6

1 Rebaka 191 0-01 40 Private Land
192-10 0-05 202 Private Land

192-8 0-03 121 Private Land

192-9 0-03 121 Private Land

181 0-17 688 Govt. Land

192-6 0-01 40 Private Land

187-12 0-05 202 Private Land

190 0-02 81 Govt. Land

188-3B 0-07 283 Private Land

188-3D 0-03 121 Private Land

188-3C 0-01 40 Private Land

188-3A 0-03 121 Private Land

188-2 0-16 648 Private Land

188-1 0-01 40 Private Land

161 0-02 81 Private Land

160 0-59 2388 Private Land
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159 0-97 3926 Private Land
157 0-52 2104 Private Land
155 0-53 2145 Private Land
217 0-13 526 Private Land
213 1-02 4128 Private Land
214 0-17 688 Govt. Land
216 0-35 1416 Govt. Land
205 0-86 3480 Govt. Land
206 0-23 931 Private Land
207 1-24 5018 Private Land
209 0-45 1821 Govt. Land
208 0-69 2792 Private Land
2 Makavaram 2131 0-15 607 Private Land
1791 0-47 1902 Private Land
2130 0-05 202 Private Land
2292 0-16 648 Private Land
2409 0-09 364 Private Land
2410 0-04 162 Private Land
2411 0-07 283 Private Land
2128 0-21 850 Private Land
2336 0-21 850 Private Land
2114 0-01 40 Private Land
2122 0-02 81 Private Land
2123 0-29 1174 Private Land
2125 0-01 40 Private Land
2124 0-01 40 Private Land
2157 0-09 364 Private Land
2425 0-01 40 Private Land
2156 0-04 162 Private Land
2196 0-06 243 Private Land
2155 0-07 283 Private Land
2098 0-01 40 Private Land
2099 0-06 243 Private Land
2426 0-01 40 Private Land
2108 0-02 81 Private Land
2100 0-01 40 Private Land
2095 0-08 324 Private Land
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2094 0-22 890 Private Land
2052 0-01 40 Private Land
2059 0-02 81 Private Land
2060 0-12 486 Private Land
2058 0-02 81 Private Land
2056 0-04 162 Private Land
2061 0-03 121 Private Land
1983 0-08 324 Private Land
1984 0-04 162 Private Land
1981 0-14 567 Private Land
1982 0-01 40 Private Land
1980 0-01 40 Private Land
1945 0-04 162 Private Land
1947 0-06 243 Private Land
1979 0-04 162 Private Land
1978 0-04 162 Private Land
1975 0-01 40 Private Land
1974 0-02 81 Private Land
1977 0-04 162 Private Land
1948 0-16 648 Private Land
1949 0-02 81 Private Land
1356 0-03 121 Private Land
1906 0-19 769 Private Land
1853 0-01 40 Private Land
1854 0-14 567 Private Land
1855 0-31 1255 Private Land
1476 0-38 1538 Private Land
1478 0-03 121 Private Land
2373 0-25 1012 Private Land
2371 0-20 809 Private Land
2369 0-01 40 Private Land
2372 0-12 486 Private Land
2374 0-50 2024 Private Land
3 Kondupalem 164 0-61 2469 Private Land
165 0-18 728 Govt. Land
217 0-94 3804 Private Land
216 0-87 3521 Govt. Land
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215 0-54 2185 Govt. Land
214 0-43 1740 Private Land
211 0-76 3076 Private Land
210 0-13 526 Private Land
209 1-06 4290 Govt. Land
198 0-24 971 Private Land
200 0-73 2954 Private Land
199 0-45 1821 Private Land
192 0-35 1416 Private Land
191 0-39 1578 Govt. Land
191-1 0-73 2954 Govt. Land
184 0-06 243 Govt. Land
186 0-28 1133 Govt. Land
190 0-03 121 Govt. Land
189 0-59 2388 Govt. Land
188 0-90 3642 Govt. Land

Mandal: Sabbavaram

1 Narapadu 1478 0-13 526 Private Land
3523 0-07 283 Private Land
1477 0-25 1012 Govt. Land
1476 0-06 243 Private Land
1475 0-25 1012 Private Land
1474 1-04 4209 Private Land
1459 0-20 809 Private Land
1470 0-01 40 Private Land
1471 0-18 728 Private Land
1472 0-19 769 Private Land
1473 0-02 81 Private Land
2000 0-03 121 Govt. Land
1999 0-08 324 Private Land
2003 0-13 526 Private Land
2002 0-01 40 Private Land
1998 0-05 202 Private Land
2004 0-02 81 Private Land
2005 0-09 364 Private Land
2008 0-01 40 Private Land
3463 0-02 81 Private Land
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2006 0-03 121 Private Land
2007 0-12 486 Private Land
2016 0-03 121 Private Land
2015 0-17 688 Private Land
2022 0-09 364 Private Land
2018 0-05 202 Private Land
2020 0-04 162 Private Land
2021 0-21 850 Private Land
2023 0-01 40 Private Land
2058 0-12 486 Private Land
2019 0-01 40 Private Land
2059 0-06 243 Private Land
2060 0-01 40 Private Land
3612 0-14 567 Private Land
2061 0-03 121 Private Land
2096 0-10 405 Private Land
2095 0-10 405 Private Land
2320 0-07 283 Private Land
2319 0-04 162 Private Land
2335 0-01 40 Private Land
2336 0-05 202 Private Land
2339 0-01 40 Private Land
2334 0-01 40 Private Land
2337 0-01 40 Private Land
2354 0-08 324 Private Land
2338 0-05 202 Private Land
2353 0-01 40 Private Land
2355 0-06 243 Private Land
2356 0-01 40 Private Land
2351 0-03 121 Private Land
2350 0-07 283 Private Land
2359 0-01 40 Private Land
2360 0-06 243 Private Land
2349 0-01 40 Private Land
2361 0-11 445 Private Land
2418 0-08 324 Private Land
2365 0-03 121 Private Land
2366 0-01 40 Private Land
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2416 0-01 40 Private Land
2417 0-07 283 Private Land
2399 0-03 121 Private Land
2400 0-01 40 Private Land
2398 0-07 283 Private Land
2397 0-01 40 Private Land
2401 0-08 324 Private Land
2403 0-07 283 Private Land
2402 0-01 40 Private Land
2395 0-03 121 Private Land
2386 0-01 40 Private Land
2394 0-09 364 Private Land
2393 0-07 283 Private Land
2392 0-01 40 Private Land
2390 0-05 202 Private Land
2391 0-09 364 Private Land
2389 0-01 40 Private Land
2464 0-02 81 Govt. Land
2490 0-17 688 Private Land
2466 0-05 202 Private Land
2489 0-05 202 Private Land
2488 0-01 40 Private Land
2482 0-06 243 Private Land
2467 0-01 40 Private Land
2480 0-04 162 Private Land
2483 0-02 81 Private Land
2479 0-13 526 Private Land
2475 0-06 243 Private Land
2507 0-01 40 Private Land
2508 0-08 324 Private Land
2474 0-01 40 Private Land
2509 0-06 243 Govt. Land
2536 0-02 81 Govt. Land
2547 0-07 283 Private Land
2546 0-10 405 Private Land
2548 0-05 202 Private Land
2545 0-01 40 Private Land
2549 0-09 364 Private Land
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2551 0-02 81 Private Land
2557 0-07 283 Private Land
2550 0-06 243 Private Land
2556 0-04 162 Private Land
2561 0-01 40 Private Land
2558 0-04 162 Private Land
2621 0-06 243 Private Land
2620 0-10 405 Private Land
2623 0-04 162 Private Land
2619 0-07 283 Private Land
2624 0-06 243 Private Land
2625 0-03 121 Private Land
2626 0-07 283 Private Land
2633 0-02 81 Private Land
2631 0-01 40 Private Land
2632 0-01 40 Private Land
2630 0-04 162 Private Land
2629 0-05 202 Private Land
2627 0-01 40 Private Land
2628 0-05 202 Private Land
2711 0-01 40 Private Land
2714 0-11 445 Private Land
2713 0-02 81 Private Land
2715 0-02 81 Private Land
2723 0-13 526 Private Land
3471 0-08 324 Private Land
2722 0-01 40 Private Land
2738 0-07 283 Private Land
3472 0-01 40 Private Land
2737 0-17 688 Private Land
2736 0-05 202 Private Land
2735 0-05 202 Private Land
2733 0-17 688 Private Land
2734 0-01 40 Private Land
2731 0-01 40 Private Land
2741 0-02 81 Govt. Land
2742 0-01 40 Private Land
2743 0-04 162 Govt. Land
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2744 0-01 40 Private Land
2745 0-01 40 Private Land
2746 0-07 283 Private Land
2747 0-13 526 Private Land
2748 0-13 526 Private Land
2752 0-19 769 Private Land
2753 0-03 121 Private Land
2754 0-04 162 Private Land
2755 0-04 162 Private Land
2756 0-01 40 Private Land
2757 0-03 121 Private Land
2758 0-02 81 Private Land
2761 0-03 121 Private Land
2763 0-01 40 Private Land
2783 0-07 283 Private Land
2785 0-04 162 Private Land
2784 0-06 243 Private Land
2782 0-03 121 Private Land
2781 0-01 40 Private Land
2786 0-02 81 Govt. Land
2787 0-11 445 Govt. Land
2791 0-53 2145 Private Land
2792 3-28 13274 Govt. Land
2 Dongalamarri Sitharampuram 28 0-17 688 Private Land
31-1 1-05 4249 Private Land
30 0-97 3926 Private Land
33-1 0-49 1983 Govt. Land
20-2 0-86 3480 Govt. Land
17-3 0-31 1255 Govt. Land
17-2 0-37 1497 Private Land
18 0-58 2347 Private Land
11-1 0-83 3359 Private Land
11-2 0-31 1255 Govt. Land
9-1 0-26 1052 Govt. Land
9-2 0-42 1700 Govt. Land
9-3 0-65 2631 Govt. Land
9-6 0-05 202 Govt. Land
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3 Gali Bhimavaram 1582 0-26 1052 Govt. Land
1749 0-03 121 Private Land
1748 0-05 202 Private Land
1747 0-09 364 Private Land
1571 0-17 688 Govt. Land
1581 0-09 364 Govt. Land
1572 0-17 688 Govt. Land
1573 0-09 364 Private Land
1574 0-11 445 Govt. Land
1579 0-07 283 Govt. Land
1576 0-06 243 Govt. Land
1575 0-14 567 Govt. Land
1578 0-12 486 Govt. Land
1577 0-12 486 Govt. Land
1541 0-23 931 Govt. Land
1542 0-40 1619 Govt. Land
1540 0-73 2954 Govt. Land
1583 0-07 283 Govt. Land
1533 0-08 324 Private Land
1534 0-10 405 Private Land
1535 0-01 40 Private Land
1530 0-06 243 Private Land
1531 0-25 1012 Private Land
1532 0-01 40 Private Land
1528 0-08 324 Govt. Land
1101 0-08 324 Private Land
1100 0-04 162 Private Land
1099 0-04 162 Private Land
1102 0-11 445 Private Land
1098 0-05 202 Private Land
1103 0-01 40 Private Land
1106 0-08 324 Private Land
1105 0-09 364 Private Land
1108 0-03 121 Private Land
1109 0-01 40 Private Land
1107 0-25 1012 Private Land
1112 0-12 486 Private Land
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1141 0-03 121 Private Land
1140 0-01 40 Private Land
1082 0-04 162 Private Land
1081 0-01 40 Private Land
1087 0-12 486 Private Land
1085 0-24 971 Private Land
1084 0-06 243 Private Land
1142 0-02 81 Private Land
1173 0-02 81 Private Land
1177 0-17 688 Private Land
1178 0-02 81 Private Land
1176 0-01 40 Private Land
1256 0-16 648 Private Land
1769 0-20 809 Private Land
1257 0-02 81 Private Land
1252 0-22 890 Private Land
1236 0-15 607 Private Land
1250 0-01 40 Private Land
1237 0-13 526 Private Land
1239 0-02 81 Private Land
1238 0-18 728 Private Land
1221 0-06 243 Private Land
1220 0-22 890 Private Land
1198 0-03 121 Private Land
1215 0-03 121 Private Land
1216 0-01 40 Private Land
1217 0-06 243 Private Land
1218 0-05 202 Private Land
1219 0-01 40 Private Land
1206 0-09 364 Private Land
1211 0-08 324 Govt. Land
1267 0-01 40 Private Land
1266 0-06 243 Private Land
4 Asakapalli 872 0-29 1174 Govt. Land
883 0-01 40 Private Land
884 0-07 283 Private Land
885 0-08 324 Private Land
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886 0-02 81 Private Land
888 0-19 769 Private Land
891 0-01 40 Private Land
902 0-08 324 Private Land
901 0-18 728 Private Land
2769 0-01 40 Private Land
2770 0-06 243 Private Land
907 0-01 40 Private Land
900 0-31 1255 Private Land
908 0-04 162 Private Land
909 0-01 40 Private Land
925 0-07 283 Govt. Land
934 0-24 971 Private Land
935 0-01 40 Private Land
2719 0-16 648 Private Land
2720 0-15 607 Private Land
945 0-03 121 Private Land
950 0-06 243 Private Land
951 0-01 40 Private Land
949 0-10 405 Private Land
955 0-02 81 Private Land
953 0-03 121 Private Land
954 0-07 283 Private Land
1002 0-02 81 Govt. Land
1003 0-52 2104 Private Land
1056 0-15 607 Private Land
1059 0-08 324 Private Land
1058 0-01 40 Private Land
1055 0-27 1093 Private Land
985 0-13 526 Private Land
1063 0-04 162 Private Land
984 0-02 81 Private Land
983 0-01 40 Private Land
980 0-02 81 Private Land
1065 0-09 364 Private Land
1064 0-01 40 Private Land
2482 0-01 40 Private Land
979 0-01 40 Private Land
1070 0-07 283 Private Land
1071 0-08 324 Govt. Land
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1072 0-10 405 Private Land
1073 0-05 202 Private Land
1074 0-13 526 Private Land
1089 0-01 40 Private Land
1087 0-01 40 Private Land
1086 0-06 243 Private Land
1075 0-01 40 Private Land
1078 0-04 162 Private Land
1080 0-01 40 Private Land
1081 0-05 202 Private Land
1083 0-05 202 Private Land
1082 0-41 1659 Private Land
1155 0-01 40 Govt. Land
1154 0-22 890 Govt. Land
1264 0-05 202 Private Land
1263 0-03 121 Private Land
365 0-08 324 Private Land
2470 0-02 81 Private Land
1261 0-01 40 Private Land

[F. No. S-28030/4/2024-RM (19852)]

ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor
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(@aR) Tdt.3mE.3mE Y, Sienfiier wee, fammarua4 forads o yfit R afieR g1

T SRy HRA aTell Uds Afad [aRY w0 ¥ g8 i 9d1eT foh a8 afadiTd =0 T a1 ST gaardt
GRI TS =6l 5 |

"W"
Wﬁ'ﬁ'{[ﬂ forem: sF@TaeR ‘ ST : TS TS
®.9. ickakie Td 4. . CEka Bl
1 2 3 4 5 6
1 Ugmer 54 0-01 40 WHRT Y
55 0-40 1619 BRI
212 0-30 1214 foft offey
211 0-01 40 foft offey
213 0-27 1093 WHRT A
214 0-10 405 WHRI YiH
72 0-58 2347 foft offey
102 0-11 445 foft offey
71 0-02 81 WHRI YiH
101 0-52 2104 [EEIRT (]
219 0-13 526 WHRI Y
115 0-09 364 i yfy
220 0-16 648 WHRI Y
231 0-11 445 it of
232 0-28 1133 it of
113 0-30 1214 fAoft offey
203 0-29 1174 fAoft offey
205 0-43 1740 it of
206 0-56 2266 it of
2 AT PrdraeTH 43 1-83 7406 it ofd
44 0-11 445 it ofd
48 0-75 3035 foft offey
49 0-28 1133 foft offey
57 2-09 8458 foft offey
55 198 8013 foft offey
HST: Tﬁﬂ"'ﬁ?ﬁ
1 HIFRT 131 0-10 405 it offey
13-2 0-13 526 it offey
13-2-A 0-01 40 it offey
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13-2-B1 0-01 40 it of
13-2-B2-1 0-01 40 it of
13-2-B2-2 0-01 40 fAroit of
12-1 0-12 486 it of
12-2 0-75 3035 it of
12-3 0-11 445 it offey
41 1-24 5018 it offey
10-1 0-07 283 WHRT Y
10-2 0-29 1174 it of
10-4 0-36 1457 it of
9-1 0-02 81 it offey
9-2 0-17 688 it of
9-4 0-18 728 it offey
8-6 0-54 2185 it of
8-7 0-39 1578 it offey
8-8 0-18 728 it of
49-8 0-54 2185 WHRT Y
48-4 0-68 2752 it of
52-8 0-12 486 foft offey
52-9 0-11 445 St o
52-10 0-02 81 it of
52-7 0-17 688 foft offey
64-2 0-38 1538 it ofH
64-1 0-25 1012 it of
64-5 0-19 769 foft offey
64-6 0-37 1497 WHRI Y
60-4 0-01 40 foft offey
60-5 0-01 40 i Yy
60-3 0-13 526 fAoft offey
60-1 0-07 283 fAoft offey
60-2 0-17 688 it offey
60-6 0-06 243 f3oft offey
60-8 0-30 1214 foft offey
59-9 0-53 2145 f3oft offey
61-2 0-02 81 foft offey
61-3 0-20 809 it of
61-4 0-32 1295 Toft e
61-9 0-01 40 it of
61-7 0-21 850 it of
61-8 0-15 607 it of
2 TrebelTarg 2046 0-19 769 foft offe
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2084 0-01 40 it offey
2045 0-10 405 st ofHy
1003 0-01 40 EEIE ]
1001 0-09 364 it offey
1002 0-14 567 it of
1004 0-02 81 it of
1000 0-33 1336 it of
998 0-37 1497 it of
997 0-27 1093 it of
996 0-01 40 foft offey
995 0-01 40 it offey
989 0-15 607 fAoft offey
988 0-18 728 it offey
992 0-03 121 foft offey
983 0-07 283 WDHRI YA
984 0-24 971 it offey
982 0-18 728 it ofH
975 0-13 526 it of
981 0-21 850 foft offey
1076 0-08 324 it of
1081 0-05 202 it of
1082 0-20 809 it of
1091 0-01 40 it ofH
1123 0-01 40 it of
1083 0-56 2266 it of
1129 0-23 931 it of
1161 0-07 283 it of
1160 0-13 526 it of
2205 0-20 809 fAoft offey
2203 0-23 931 fAoft offey
2206 0-16 648 it offey
2204 0-25 1012 f3oft offey
1205 0-14 567 foft offey
1204 0-01 40 f3oft offey
1902 0-09 364 foft offey
1901 0-06 243 f3oft offey
1900 0-03 121 foft offey
1903 0-30 1214 f3oft offey
1906 0-05 202 f3oft offey
1905 0-06 243 fAoft offey
1904 0-09 364 it of
1924 0-26 1052 it of




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

127

1926 0-21 850 it of
1927 0-01 40 st ofHy
1923 0-01 40 fAroit of
1930 0-05 202 it of
1928 0-15 607 it offey
1929 0-10 405 it offey
1938 0-06 243 it offey
1939 0-01 40 [EEIRNE
1937 0-29 1174 it offey
1949 0-30 1214 foft offey
1954 0-14 567 it offey
2027 0-44 1781 fAoft offey
2055 0-05 202 it offey
2028 0-18 728 foft offey
2031 0-28 1133 WHRT Y
2056 0-11 445 [EEIRIE
3 TreTaRH 45 0-02 81 it ofey
46 0-071 40 foft offey
47 0-21 850 foft offey
50 0-02 81 it of
381 0-01 40 WHRT Y
64 0-16 648 f3oft offey
63 0-13 526 foft offey
459 0-01 40 foft offey
58 0-03 121 foft offey
59 0-12 486 foft offey
57 0-03 121 foft offey
60 0-03 121 fAoft offey
55 0-48 1943 fAoft offey
79 0-01 40 it offey
83 0-06 243 f3oft offey
222 0-41 1659 foft offey
223 0-01 40 f3oft offey
224 0-03 121 foft offey
139 0-11 445 forsit ofe
407 0-13 526 foft offey
409 0-06 243 f3oft offey
410 0-11 445 f3oft offey
408 0-02 81 it of
411 0-07 283 it offey
412 0-14 567 it offey
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413 0-04 162 it of
4 EISEGaI 178 0-35 1416 it affay
179 0-08 324 it of
180 0-01 40 it offey
181 0-29 1174 it offey
196 0-15 607 it offey
197 0-19 769 it offey
200 0-01 40 it offey
199 0-10 405 foft offey
736 0-08 324 it offey
737 0-02 81 fAoft offey
739 0-12 486 it of
742 0-13 526 foft offey
741 0-17 688 it of
1009 0-04 162 it offey
920 0-27 1093 it offey
919 0-16 648 it ofey
731 0-77 3116 it of
Hsd: RAYeIH
1 TeSTST 34 0-20 809 it of
35 0-14 567 f3oft offey
38 0-03 121 foft offey
40 0-03 121 foft offey
41 0-06 243 foft offey
42 0-03 121 foft offey
43 0-04 162 foft offey
105 0-13 526 fAoft offey
79 0-25 1012 fAoft offey
104 0-10 405 it offey
103 0-66 2671 WHRI Y
108 0-04 162 [EEIR (]
160 0-03 121 WHRI Y
166 0-13 526 foft offey
165 0-09 364 f3oft offey
163 0-05 202 foft offey
162 0-02 81 f3oft offey
3224 0-10 405 it of
161 0-01 40 et ofHy
225 0-01 40 it offey
228 0-01 40 it offey
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224 0-19 769 it offey
262 0-04 162 it offey
222 0-17 688 EEIE ]
261 0-01 40 it of
263 0-14 567 it of
264 0-19 769 it of
279 0-18 728 it of
218 0-10 405 it of
280 0-04 162 it of
216 0-14 567 it of
212 0-17 688 it offey
288 0-08 324 fAoft offey
290 0-09 364 it offey
208 0-15 607 foft offey
293 0-12 486 it of
294 0-11 445 it offey
369 0-06 243 it ofH
356 0-01 40 it of
357 0-20 809 it of
358 0-14 567 it of
359 0-02 81 it of
360 0-13 526 it of
361 0-01 40 f3oft offey
344 0-45 1821 it of
346 0-01 40 foft offey
404 0-01 40 foft offey
405 0-12 486 it of
406 0-16 648 it of
342 0-24 971 fAoft offey
87 0-19 769 fAoft offey
2002 0-03 121 it offey
2003 0-39 1578 f3oft offey
2029 0-12 486 foft offey
2032 0-06 243 f3oft offey
2031 0-04 162 foft offey
2030 0-25 1012 f3oft offey
2 dRIYuTATICHH 343 0-11 445 WDHRI
344 0-071 40 f3oft offey
464 0-12 486 fAoft offey
467 0-26 1052 it of
466 0-05 202 it of
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471 0-14 567 it of
465 0-01 40 WHRT Y
472 0-29 1174 fAroit of
473 0-13 526 it of
474 0-30 1214 it offey
475 0-01 40 it offey
476 0-10 405 it offey
480 0-09 364 WHRT Y
3 30 0-84 3399 it of
29 0-09 364 it offey
28 0-98 3966 it of
27 0-01 40 it of
31 0-09 364 foft offey
32 0-08 324 WHRT Y
94 0-18 728 it offey
95-A 0-31 1255 it offey
95-B 0-071 40 it ofey
96-A 0-15 607 it of
92 0-80 3238 foft offey
111 0-43 1740 it of
114 0-36 1457 WHRT A
112 0-58 2347 WHRT A
90 0-84 3399 foft offey
88 0-05 202 foft offey
87 0-02 81 foft offey
115 0-20 809 foft offey
116 1-16 4695 foft offey
119 0-79 3197 fAoft offey
135 0-83 3359 WHRI Y
136 0-31 1255 it offey
137 0-48 1943 f3oft offey
138 0-30 1214 foft offey
144 0-30 1214 f3oft offey
145 0-48 1943 foft offey
147 0-22 890 BT YA
152 0-97 3926 BT YA
4 SefaeH 270 0-90 3642 it of
261 1-47 5949 el i
272 0-64 2590 WHRI
287 0-41 1659 it offey
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288-A 0-60 2428 it of
288-B 1-15 4654 el Y&
647 2-23 9025 fAroit of
648 2-09 8458 it of
214-B 0-51 2064 i yfy
213 0-10 405 WHRT Y
212 0-29 1174 At uffy
211 0-06 243 WHRT A
301-1 2-97 12020 WHRT A
658 0-99 4007 foft offey
547 0-59 2388 it offey
548 0-01 40 it of
546-1 0-38 1538 it of
546-2 0-10 405 WHRT Y
546-3 0-89 3602 [EEIRIE
543 0-08 324 it offey
545 0-25 1012 it ofH
549 0-13 526 WHRT Y
553 0-98 3966 foft offey
554 0-45 1821 it of
552 0-01 40 foft offey
555 0-48 1943 WHRT Y
564 0-11 445 f3oft offey
556-2 0-43 1740 foft offey
556-1 0-29 1174 foft offey
557 0-93 3764 foft offey
597 1-03 4168 foft offey
601 0-34 1376 foft offey
602 0-38 1538 WHRI Y
612 0-40 1619 i yfy
611 0-58 2347 WHRI Y
610 0-22 890 f3oft offey
606 0-06 243 foft offey
609 0-48 1943 f3oft offey
661-1 0-60 2428 it of
661-2 0-03 121 f3oft offey
661-3 0-44 1781 it of
663 0-20 809 it of
630 0-02 81 it of
635 0-67 2711 it of
636 0-02 81 it offey
640 1-12 4533 it offey
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634 0-31 1255 it of
639 0-22 890 Wb YA
641 0-09 364 BT YA
637 2-79 11291 BT YA
5 IS 539 0-10 405 it of
537-1 0-50 2024 it offey
540 0-48 1943 it offey
536 0-18 728 WHR!
534-1 0-01 40 WHRI
535-1 0-01 40 WHRI Y
535-2 0-20 809 it of
544 0-67 2711 it offey
531 0-55 2226 it of
555 0-21 850 it of
554 1-38 5585 it of
553 0-13 526 it offey
597 0-45 1821 it of
598 0-52 2104 it of
614-C 0-33 1336 foft offey
614-B 0-82 3319 it of
612-1 0-33 1336 foft offey
612 0-73 2954 f3oft offey
611 0-30 1214 foft offey
606-3 0-08 324 WHRI Y
607-3A 0-16 648 i yfy
607-3B 0-03 121 WHRY
607-3C 0-01 40 [EEIRT (]
6 SR 24 0-76 3076 it yf
25 1-48 5990 it offey
29 0-24 971 f3oft offey
28 0-21 850 foft offey
30 0-51 2064 f3oft offey
31 0-58 2347 WHRT Y
192 0-34 1376 f3oft offey
191-B 0-54 2185 foft offey
39-B 0-59 2388 it of
37 0-07 283 it of
38-J 0-70 2833 it of
41 0-09 364 WHRT Y
42 0-32 1295 Aty
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43 0-25 1012 WDHRI YA
44-3 0-15 607 it of
53-4 0-22 890 fAroit of
53-2 0-04 162 WHRI YA

52 0-03 121 it offey
50-A 0-17 688 it offey
50-B 0-13 526 it offey
50-C 0-56 2266 it offey

51 0-39 1578 it offey

99 0-81 3278 foft offey
102 0-71 2873 it offey
105 0-07 283 it of
101 0-55 2226 it of
109 1-19 4816 WHRT YA

82 0-15 607 WHRT YA
112 0-60 2428 it of
114 0-24 971 it ofH
117 0-57 2307 it ofey
118 0-76 3076 foft offey
119 0-01 40 foft offey

HSd: ATYaRH
1 BRI SICEICRE 205 0-42 1700 IEEIRIES
2 Jaifarer 22-2 2-04 8256 it of

22 0-02 81 foft offey

21 0-55 2226 foft offey

20 0-03 121 foft offey

19 0-12 486 WHRT YA

4 0-88 3561 BT YA

18 0-16 648 [EEIR (]

7 0-72 2914 WHRT Y
10-A 0-27 1093 [EEIR (]

9 0-08 324 WHRT Y
12-A 0-14 567 BRI

11 0-55 2226 WHRT Y
Hsa: Plersedl

1 UTaTaTeT 39 0-66 2671 it of

38 0-46 1862 EEIRNE

34 0-01 40 WHRI

55 0-64 2590 Aty
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52 1-45 5868 WHRT Y
51 0-74 2995 it of
61 0-39 1578 fAroit of
112 0-08 324 WHRT A
68 0-57 2307 WHRT A
69 0-83 3359 it offey
70 0-77 3116 it offey
75 0-13 526 it offey
83 0-02 81 WHRT Y
2 e 31 0-57 2307 it of
33 0-24 971 it of
32 0-04 162 WHRI
50 0-93 3764 [EEIRIE
40 0-07 283 WHRI
38 0-53 2145 it of
39 0-55 2226 it offey
36 0-11 445 WHRT Y
42 0-52 2104 it of
45 0-77 3116 foft offey
174 0-10 405 WHRT Y
173 0-01 40 Aty
46 0-04 162 WHRI Y
171 0-46 1862 i yfy
168 0-58 2347 WHRI Y
169 0-09 364 foft offey
167 0-60 2428 foft offey
166 0-27 1093 foft offey
165 0-06 243 WHRI Y
164 0-04 162 i yfy
183 0-09 364 WHRI Y
192 1-22 4937 f3oft offey
195 0-13 526 it of
194 0-01 40 it of
196 0-29 1174 foft offey
197 0-38 1538 it of
199 0-44 1781 it of
208 0-16 648 it of
206 1-00 4047 f3oft offey
205 0-36 1457 it of
206/2 0-12 486 it offey
206/3 0-10 405 it offey
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217 0-54 2185 it of
220 0-26 1052 WHRT Y
210 0-04 162 WHRT Y
344 0-15 607 it of
348 2-31 9349 i yfy
234 0-99 4007 it offey
349 0-33 1336 it offey
348 P 0-46 1862 WHRT A
265 0-98 3966 WHRT A
278 1-37 5544 foft offey
280 0-44 1781 it offey
282 2-88 11655 it of
307 0-10 405 it of
304 0-69 2792 it of
308 0-07 283 WDHRI YA
311 0-61 2469 BRI
310 0-13 526 it offey
309 0-40 1619 it ofey
303 0-07 283 WDHRI YA
298 0-30 1214 it of
297 0-31 1255 it of
295 0-20 809 foft offey
294 0-36 1457 f3oft offey
313 1-34 5423 WHRY
291 1-16 4695 [EEIRT (]
290 0-01 40 WHRI Y
3 EASICITe 272 0-69 2792 it off
270 1-20 4856 fAoft offey
269 0-06 243 WHRY
275 0-31 1255 it offey
268 0-08 324 it of
262 0-89 3602 foft offey
253 1-24 5018 f3oft offey
247 0-49 1983 it of
146 0-34 1376 WHRT Y
147/1 0-23 931 it of
147/2 0-72 2914 ot ofH
132/1 0-23 931 WHRT Y
132/9 0-13 526 it of
132/8 0-18 728 it offey
132/5 0-19 769 it offey
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132/6 0-23 931 it of
132/7 0-36 1457 it of
130 0-27 1093 fAroit of
129 0-05 202 it of
133 0-05 202 it offey
134 0-01 40 it offey
126 0-08 324 it offey
124 0-25 1012 it offey
123 0-30 1214 it offey
121 0-06 243 WHRT Y
170 0-93 3764 i yfy
172 0-30 1214 WDHRI YA
185 0-66 2671 [EEIRIE
182 0-55 2226 WHRT Y
181 1-22 4937 BRI
43 0-25 1012 WDHRI YA
195 0-74 2995 it offey
196 1-41 5706 it ofey
197 0-02 81 it of
194 0-071 40 it of
199 1-18 4775 foft offey
4 >STOlf ST 270 0-38 1538 WHRT A
266 0-18 728 WHRT A
277 1-63 6597 foft offey
276 0-91 3683 foft offey
278 0-62 2509 foft offey
287 0-51 2064 WHRI Y
286 0-36 1457 fAoft offey
285 1-36 5504 fAoft offey
294 1-26 5099 WHRI Y
Hed: dlersvedl
1 STHT 1 9-46 38285 EEIRE]
92 0-14 567 BT YA
91 0-43 1740 BT YA
90 0-32 1295 it of
93 0-30 1214 f3oft offey
94 3-59 14529 BT YA
87 0-31 1255 WHRT Y
96 1-03 4168 WHRT YA
109 1-83 7406 foroit of
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116 1-16 4695 it of
17 0-99 4007 At uff
60 0-37 1497 WHR!
126 1-07 4330 it of
127 0-26 1052 it offey
128 1-83 7406 St ofH
130 0-07 283 WHRT Y
114 1-10 4452 IEEIRNE
134 0-14 567 WHR!
139 0-61 2469 foft offey
167 0-06 243 it offey
166 0-03 121 fAoft offey
165 0-55 2226 it offey
165P 0-05 202 WHRT Y
160 1-14 4614 el Y&
157 1-10 4452 it offey
156 0-40 1619 it offey
178 1-11 4492 EEIEE]
155 0-03 121 it of
2 T 124 0-12 486 it of
125 0-14 567 it of
126 0-14 567 f3oft offey
127 0-10 405 foft offey
128 0-06 243 foft offey
134 0-43 1740 EEIEE]
135 0-18 728 foft offey
153 0-14 567 foft offey
152 0-14 567 fAoft offey
209 0-11 445 fAoft offey
210 0-09 364 it offey
151 0-05 202 f3oft offey
211 0-04 162 foft offey
212 0-01 40 f3oft offey
213 0-30 1214 foft offey
222 0-15 607 f3oft offey
221 0-09 364 foft offey
230 0-25 1012 f3oft offey
231 0-14 567 f3oft offey
244 0-47 1902 it of
243 0-43 1740 WHRT A
282 0-35 1416 WHRT A
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287 0-06 243 BT YA
331 0-06 243 it of
338 0-05 202 fAroit of
339 0-13 526 it of
340 0-08 324 [EEiRNE
345 0-23 931 it offey
341 0-09 364 it offey
342 0-08 324 [EEIRNE

343 0-11 445 WHRT A

374 0-01 40 WHRT A

344 0-01 40 WHRT YA

3 [EEISISIU 13-2 0-24 971 WRHRT Y
14 0-99 4007 foft offey
38 0-28 1133 it of
237 1-21 4897 it offey
239 0-46 1862 it ofH
238-1 0-04 162 it of
238-2 0-34 1376 foft offey
238-3 0-18 728 it of
238-4 0-06 243 it of
238-9 0-18 728 it of
241-2 0-54 2185 f3oft offey
2413 0-27 1093 foft offey
241-4 0-26 1052 foft offey
241-6 0-18 728 foft offey
2423 0-02 81 foft offey
243-1 0-33 1336 foft offey
243-2 0-23 931 fAoft offey
243-3 0-17 688 fAoft offey
243-4 0-31 1255 it offey
272-1 0-36 1457 f3oft offey
270-1 0-02 81 foft offey
270-2C 0-09 364 f3oft offey
270-3 0-23 931 foft offey
270-4A 0-02 81 f3oft offey
270-4B 0-14 567 foft offey
270-4C 0-071 40 f3oft offey
270-4D 0-07 283 f3oft offey
270-4E 0-14 567 et ofHy
269-4 0-15 607 it offey
269-5 0-29 1174 it offey




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

139

269-6 0-01 40 it of
279-6 0-02 81 it of
279-9 0-24 971 fAroit of
279-10 0-18 728 it of
280-2 0-01 40 it offey
264 0-11 445 WHRT Y
263-3A 0-10 405 it offey
263-38 0-10 405 it offey
263-3C 0-11 445 it offey
299 0-59 2388 foft offey
297 0-07 283 WHRI Y
296-7A 0-071 40 fAoft offey
296-78 0-06 243 it offey
296-7C 0-12 486 it of
296-8 0-01 40 it of
296-7D 0-071 40 it offey
296-6A 0-071 40 it offey
296-5A 0-03 121 it of
296-58 0-071 40 foft offey
296-5D 0-25 1012 it of
295-4B 0-16 648 it of
295-7D 0-071 40 it of
295-7A 0-01 40 f3oft offey
295-78 0-02 81 foft offey
295-7C 0-54 2185 foft offey
4 Teitarg 50 0-72 2914 BRI YA
51 0-43 1740 [EEIRT (]
162 0-27 1093 WHRY
168-1 0-01 40 fAoft offey
168-7 0-01 40 it offey
168-6 0-19 769 f3oft offey
209 0-47 1902 WHRY
5 1 0-46 1862 Aty
9 0-01 40 WHRT Y
8 0-86 3480 Aty
2 0-01 40 WHRT Y
5 0-78 3157 ot ofH
6 0-81 3278 it of
19 0-29 1174 it offey
20 0-86 3480 it offey
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23 0-19 769 WHRT Y
51 0-18 728 it of
53 1-01 4087 fAroit of
60 0-18 728 it of
63 0-57 2307 WHRT A
64 0-75 3035 WHRT A
65 0-30 1214 WHRT A
66 0-52 2104 it offey
71 1-00 4047 it offey
68 0-05 202 WHRT Y
190-6 0-24 971 it offey
190-8 0-01 40 it of
182-1-A 0-34 1376 it offey
182-1B 0-13 526 foft offey
182-5A 0-27 1093 it of
187-4 0-57 2307 it offey
187-5 0-28 1133 it offey
187-6 0-11 445 it ofey
183-6-A 0-16 648 it of
183-6-B 0-22 890 foft offey
183-7 0-12 486 foft offey
184-8 0-04 162 it of
184-5 0-20 809 f3oft offey
184-4 0-12 486 foft offey
184-6 0-21 850 foft offey
178 0-11 445 WHRI Y
203-2 0-18 728 foft offey
203-4B 0-31 1255 foft offey
203-4-G 0-05 202 fAoft offey
203-3C 0-05 202 fAoft offey
203-3F 0-02 81 it offey
203-3E 0-11 445 f3oft offey
203-4C 0-01 40 WHRI Y
203-3H 0-03 121 f3oft offey
203-4D 0-03 121 foft offey
203-3-1 0-01 40 it of
203-4E 0-06 243 foft offey
203-4F 0-071 40 f3oft offey
203-3G 0-01 40 it of
203-1 0-01 40 et ofHy
6 A 173-1 0-40 1619 it of
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173-4 0-25 1012 it offey
173-3 0-07 283 it offey
173-6 0-33 1336 EEIE ]
174 0-12 486 it offey
175 0-08 324 WHRT A
176 0-01 40 WHRT A
177-1 0-59 2388 it of
177-2 0-01 40 it offey
167-10 0-01 40 it of
184-1 0-19 769 it of
184-5 0-21 850 it offey
184-6 0-26 1052 fAoft offey
185-4 0-34 1376 it offey
185-6 0-28 1133 foft offey
186-5 0-45 1821 it offey
186-6 0-25 1012 it offey
187-3 0-71 2873 it ofH
189-4B 0-23 931 it of
189-4C 0-10 405 it of
254-2 0-60 2428 it of
254-3 0-47 1902 it of
254-4 0-19 769 it of
252-1 0-50 2024 it ofH
251 0-54 2185 it of
250 0-55 2226 it of
249 1-27 5140 it of
266 0-06 243 it of
265-1A 0-26 1052 it of
265-1B 0-16 648 fAoft offey
265-1E 0-01 40 fAoft offey
265-1F 0-19 769 it offey
265-1J 0-15 607 f3oft offey
265-1K-AT 0-28 1133 foft offey
265-1N 0-09 364 f3oft offey
265-3D 0-06 243 foft offey
265-3F 0-16 648 f3oft offey
265-3G 0-09 364 foft offey
265P 0-01 40 f3oft offey
289 0-07 283 WHRT Y
293 0-49 1983 fAoft offey
292 0-01 40 it offey
294 2-05 8296 WHRT Y
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313-1 0-03 121 it of
313-2B 0-17 688 it of
3135 0-26 1052 fAroit of
313-7A 0-15 607 it of
313-4 0-02 81 it offey
313-8 0-29 1174 it offey
312 1417 4735 it offey
309 0-54 2185 it offey
306 1-13 4573 it offey
7 aifaFaediqRy 150 0-03 121 WRHRT YA
155 0-92 3723 BRI
148 0-01 40 WBR YA
156 1-25 5059 it of
162 0-23 931 it of
163-6 0-13 526 it of
167-1 0-51 2064 it offey
167-2 0-43 1740 it of
167-4 0-10 405 WDHRI YA
168 0-61 2469 [EEIRIE
124 0-07 283 WHRT A
121 0-61 2469 WHRT A
122-5 0-16 648 i yfy
181 0-74 2995 WHRI YiH

[1. 5. TH- 28030/4/2024-3170H (19852)]

arefie Tt sraw wf=a ue T aadese

NOTIFICATION
New Delhi, the 25th February, 2026

S.0. 1097(E).— Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron ore in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private
Limited.

Whereas it is further necessary that pipelines should be laid for transport of iron ore slurry, by diverting from
existing corridor from the village limits of Kothagadabapalem of Koyyuru Mandal, up to Donivanilakshmipuram of
Nakkapalli Mandal, for supply of raw material to the upcoming Integrated Steel Plant.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user there in.
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Any person interested in the land described in the said schedule may, within twenty one days from the date of

publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29™ September,
2025that is to say, Competent Authority & Special Deputy Collector (LA) APIIC, Industrial Estate, Visakhapatnam
having Jurisdiction over the land.

by legal practitioner.

"SCHEDULE"

Every person making such an objection shall also state specially whether he wishes to be heard in person or

Mandal: Rolugunta

District: Anakapalli

State: Andhra Pradesh

sl ) Extent Classification
Name of the Village Survey No.

No. Acre-Cents Sq. Mts Govt./Pvt Land

1 2 3 4 5 6

1 Pedapeta 54 0-01 40 Govt. Land
55 0-40 1619 Private Land
212 0-30 1214 Private Land
211 0-01 40 Private Land
213 0-27 1093 Govt. Land
214 0-10 405 Govt. Land
72 0-58 2347 Private Land
102 0-11 445 Private Land
71 0-02 81 Govt. Land
101 0-52 2104 Private Land
219 0-13 526 Govt. Land
115 0-09 364 Private Land
220 0-16 648 Govt. Land
231 0-11 445 Private Land
232 0-28 1133 Private Land
113 0-30 1214 Private Land
203 0-29 1174 Private Land
205 0-43 1740 Private Land
206 0-56 2266 Private Land

2 Mokhasa Kothapatnam 43 1-83 7406 Private Land
44 0-11 445 Private Land
48 0-75 3035 Private Land
49 0-28 1133 Private Land
57 2-09 8458 Private Land
55 1-98 8013 Private Land
Mandal: Golugonda

1 Komira 13-1 0-10 405 Private Land
13-2 0-13 526 Private Land
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13-2-A 0-01 40 Private Land
13-2-B1 0-01 40 Private Land
13-2-B2-1 0-01 40 Private Land
13-2-B2-2 0-01 40 Private Land
12-1 0-12 486 Private Land
12-2 0-75 3035 Private Land
12-3 0-11 445 Private Land
4-1 1-24 5018 Private Land
10-1 0-07 283 Govt. Land
10-2 0-29 1174 Private Land
10-4 0-36 1457 Private Land
9-1 0-02 81 Private Land
9-2 0-17 688 Private Land
9-4 0-18 728 Private Land
8-6 0-54 2185 Private Land
8-7 0-39 1578 Private Land
8-8 0-18 728 Private Land
49-8 0-54 2185 Govt. Land
48-4 0-68 2752 Private Land
52-8 0-12 486 Private Land
52-9 0-11 445 Private Land
52-10 0-02 81 Private Land
52-7 0-17 688 Private Land
64-2 0-38 1538 Private Land
64-1 0-25 1012 Private Land
64-5 0-19 769 Private Land
64-6 0-37 1497 Govt. Land
60-4 0-01 40 Private Land
60-5 0-01 40 Private Land
60-3 0-13 526 Private Land
60-1 0-07 283 Private Land
60-2 0-17 688 Private Land
60-6 0-06 243 Private Land
60-8 0-30 1214 Private Land
59-9 0-53 2145 Private Land
61-2 0-02 81 Private Land
61-3 0-20 809 Private Land
61-4 0-32 1295 Private Land
61-9 0-01 40 Private Land
61-7 0-21 850 Private Land
61-8 0-15 607 Private Land
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2 Pakalapadu 2046 0-19 769 Private Land
2084 0-01 40 Private Land
2045 0-10 405 Private Land
1003 0-01 40 Private Land
1001 0-09 364 Private Land
1002 0-14 567 Private Land
1004 0-02 81 Private Land
1000 0-33 1336 Private Land
998 0-37 1497 Private Land
997 0-27 1093 Private Land
996 0-01 40 Private Land
995 0-01 40 Private Land
989 0-15 607 Private Land
988 0-18 728 Private Land
992 0-03 121 Private Land
983 0-07 283 Govt. Land
984 0-24 971 Private Land
982 0-18 728 Private Land
975 0-13 526 Private Land
981 0-21 850 Private Land
1076 0-08 324 Private Land
1081 0-05 202 Private Land
1082 0-20 809 Private Land
1091 0-01 40 Private Land
1123 0-01 40 Private Land
1083 0-56 2266 Private Land
1129 0-23 931 Private Land
1161 0-07 283 Private Land
1160 0-13 526 Private Land
2205 0-20 809 Private Land
2203 0-23 931 Private Land
2206 0-16 648 Private Land
2204 0-25 1012 Private Land
1205 0-14 567 Private Land
1204 0-01 40 Private Land
1902 0-09 364 Private Land
1901 0-06 243 Private Land
1900 0-03 121 Private Land
1903 0-30 1214 Private Land
1906 0-05 202 Private Land
1905 0-06 243 Private Land
1904 0-09 364 Private Land
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1924 0-26 1052 Private Land
1926 0-21 850 Private Land
1927 0-01 40 Private Land
1923 0-01 40 Private Land
1930 0-05 202 Private Land
1928 0-15 607 Private Land
1929 0-10 405 Private Land
1938 0-06 243 Private Land
1939 0-01 40 Private Land
1937 0-29 1174 Private Land
1949 0-30 1214 Private Land
1954 0-14 567 Private Land
2027 0-44 1781 Private Land
2055 0-05 202 Private Land
2028 0-18 728 Private Land
2031 0-28 1133 Govt. Land
2056 0-11 445 Private Land
3 Polavaram 45 0-02 81 Private Land
46 0-01 40 Private Land
47 0-21 850 Private Land
50 0-02 81 Private Land
381 0-01 40 Govt. Land
64 0-16 648 Private Land
63 0-13 526 Private Land
459 0-01 40 Private Land
58 0-03 121 Private Land
59 0-12 486 Private Land
57 0-03 121 Private Land
60 0-03 121 Private Land
55 0-48 1943 Private Land
79 0-01 40 Private Land
83 0-06 243 Private Land
222 0-41 1659 Private Land
223 0-01 40 Private Land
224 0-03 121 Private Land
139 0-11 445 Private Land
407 0-13 526 Private Land
409 0-06 243 Private Land
410 0-11 445 Private Land
408 0-02 81 Private Land
411 0-07 283 Private Land
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412 0-14 567 Private Land
413 0-04 162 Private Land
4 Cheedigummala 178 0-35 1416 Private Land
179 0-08 324 Private Land
180 0-01 40 Private Land
181 0-29 1174 Private Land
196 0-15 607 Private Land
197 0-19 769 Private Land
200 0-01 40 Private Land
199 0-10 405 Private Land
736 0-08 324 Private Land
737 0-02 81 Private Land
739 0-12 486 Private Land
742 0-13 526 Private Land
741 0-17 688 Private Land
1009 0-04 162 Private Land
920 0-27 1093 Private Land
919 0-16 648 Private Land
731 0-77 3116 Private Land

Mandal: Narsipatnam

1 Gabbada 34 0-20 809 Private Land
35 0-14 567 Private Land
38 0-03 121 Private Land
40 0-03 121 Private Land
41 0-06 243 Private Land
42 0-03 121 Private Land
43 0-04 162 Private Land
105 0-13 526 Private Land
79 0-25 1012 Private Land
104 0-10 405 Private Land
103 0-66 2671 Govt. Land
108 0-04 162 Private Land
160 0-03 121 Govt. Land
166 0-13 526 Private Land
165 0-09 364 Private Land
163 0-05 202 Private Land
162 0-02 81 Private Land

3224 0-10 405 Private Land
161 0-01 40 Private Land
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225 0-01 40 Private Land
228 0-01 40 Private Land
224 0-19 769 Private Land
262 0-04 162 Private Land
222 0-17 688 Private Land
261 0-01 40 Private Land
263 0-14 567 Private Land
264 0-19 769 Private Land
279 0-18 728 Private Land
218 0-10 405 Private Land
280 0-04 162 Private Land
216 0-14 567 Private Land
212 0-17 688 Private Land
288 0-08 324 Private Land
290 0-09 364 Private Land
208 0-15 607 Private Land
293 0-12 486 Private Land
294 0-11 445 Private Land
369 0-06 243 Private Land
356 0-01 40 Private Land
357 0-20 809 Private Land
358 0-14 567 Private Land
359 0-02 81 Private Land
360 0-13 526 Private Land
361 0-01 40 Private Land
344 0-45 1821 Private Land
346 0-01 40 Private Land
404 0-01 40 Private Land
405 0-12 486 Private Land
406 0-16 648 Private Land
342 0-24 971 Private Land
87 0-19 769 Private Land
2002 0-03 121 Private Land
2003 0-39 1578 Private Land
2029 0-12 486 Private Land
2032 0-06 243 Private Land
2031 0-04 162 Private Land
2030 0-25 1012 Private Land
2 Veerabhupalapatnam 343 0-11 445 Govt. Land
344 0-01 40 Private Land
464 0-12 486 Private Land
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467 0-26 1052 Private Land
466 0-05 202 Private Land
471 0-14 567 Private Land
465 0-01 40 Govt. Land
472 0-29 1174 Private Land
473 0-13 526 Private Land
474 0-30 1214 Private Land
475 0-01 40 Private Land
476 0-10 405 Private Land
480 0-09 364 Govt. Land
3 Gundupala 30 0-84 3399 Private Land
29 0-09 364 Private Land
28 0-98 3966 Private Land
27 0-01 40 Private Land
31 0-09 364 Private Land
32 0-08 324 Govt. Land
94 0-18 728 Private Land
95-A 0-31 1255 Private Land
95-B 0-01 40 Private Land
96-A 0-15 607 Private Land
92 0-80 3238 Private Land
111 0-43 1740 Private Land
114 0-36 1457 Govt. Land
112 0-58 2347 Govt. Land
90 0-84 3399 Private Land
88 0-05 202 Private Land
87 0-02 81 Private Land
115 0-20 809 Private Land
116 1-16 4695 Private Land
119 0-79 3197 Private Land
135 0-83 3359 Govt. Land
136 0-31 1255 Private Land
137 0-48 1943 Private Land
138 0-30 1214 Private Land
144 0-30 1214 Private Land
145 0-48 1943 Private Land
147 0-22 890 Govt. Land
152 0-97 3926 Govt. Land
4 Balighattam 270 0-90 3642 Private Land
261 1-47 5949 Private Land
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272 0-64 2590 Govt. Land
287 0-41 1659 Private Land
288-A 0-60 2428 Private Land
288-B 1-15 4654 Private Land
647 2-23 9025 Private Land
648 2-09 8458 Private Land
214-B 0-51 2064 Private Land
213 0-10 405 Govt. Land
212 0-29 1174 Private Land
211 0-06 243 Govt. Land
301-1 2-97 12020 Govt. Land
658 0-99 4007 Private Land
547 0-59 2388 Private Land
548 0-01 40 Private Land
546-1 0-38 1538 Private Land
546-2 0-10 405 Govt. Land
546-3 0-89 3602 Private Land
543 0-08 324 Private Land
545 0-25 1012 Private Land
549 0-13 526 Govt. Land
553 0-98 3966 Private Land
554 0-45 1821 Private Land
552 0-01 40 Private Land
555 0-48 1943 Govt. Land
564 0-11 445 Private Land
556-2 0-43 1740 Private Land
556-1 0-29 1174 Private Land
557 0-93 3764 Private Land
597 1-03 4168 Private Land
601 0-34 1376 Private Land
602 0-38 1538 Govt. Land
612 0-40 1619 Private Land
611 0-58 2347 Govt. Land
610 0-22 890 Private Land
606 0-06 243 Private Land
609 0-48 1943 Private Land
661-1 0-60 2428 Private Land
661-2 0-03 121 Private Land
661-3 0-44 1781 Private Land
663 0-20 809 Private Land
630 0-02 81 Private Land
635 0-67 2711 Private Land
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636 0-02 81 Private Land
640 1-12 4533 Private Land
634 0-31 1255 Private Land
639 0-22 890 Govt. Land
641 0-09 364 Govt. Land
637 2-79 11291 Govt. Land
5 Vemulapudi 539 0-10 405 Private Land
537-1 0-50 2024 Private Land
540 0-48 1943 Private Land
536 0-18 728 Govt. Land
534-1 0-01 40 Govt. Land
535-1 0-01 40 Govt. Land
535-2 0-20 809 Private Land
544 0-67 2711 Private Land
531 0-55 2226 Private Land
555 0-21 850 Private Land
554 1-38 5585 Private Land
553 0-13 526 Private Land
597 0-45 1821 Private Land
598 0-52 2104 Private Land
614-C 0-33 1336 Private Land
614-B 0-82 3319 Private Land
612-1 0-33 1336 Private Land
612 0-73 2954 Private Land
611 0-30 1214 Private Land
606-3 0-08 324 Govt. Land
607-3A 0-16 648 Private Land
607-3B 0-03 121 Govt. Land
607-3C 0-01 40 Private Land
6 Amalapuram 24 0-76 3076 Private Land
25 1-48 5990 Private Land
29 0-24 971 Private Land
28 0-21 850 Private Land
30 0-51 2064 Private Land
31 0-58 2347 Govt. Land
192 0-34 1376 Private Land
191-B 0-54 2185 Private Land
39-B 0-59 2388 Private Land
37 0-07 283 Private Land
38-J 0-70 2833 Private Land
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41 0-09 364 Govt. Land
42 0-32 1295 Private Land
43 0-25 1012 Govt. Land
44-3 0-15 607 Private Land
53-4 0-22 890 Private Land
53-2 0-04 162 Govt. Land
52 0-03 121 Private Land
50-A 0-17 688 Private Land
50-B 0-13 526 Private Land
50-C 0-56 2266 Private Land
51 0-39 1578 Private Land
99 0-81 3278 Private Land
102 0-71 2873 Private Land
105 0-07 283 Private Land
101 0-55 2226 Private Land
109 1-19 4816 Govt. Land
82 0-15 607 Govt. Land
112 0-60 2428 Private Land
114 0-24 971 Private Land
117 0-57 2307 Private Land
118 0-76 3076 Private Land
119 0-01 40 Private Land

Mandal: Nathavaram

1 Mulagapudi Bennavaram 205 0-42 1700 Private Land
2 Cherlopalem 22-2 2-04 8256 Private Land
22 0-02 81 Private Land

21 0-55 2226 Private Land

20 0-03 121 Private Land

19 0-12 486 Govt. Land

4 0-88 3561 Govt. Land

18 0-16 648 Private Land

7 0-72 2914 Govt. Land

10-A 0-27 1093 Private Land

9 0-08 324 Govt. Land

12-A 0-14 567 Private Land

11 0-55 2226 Govt. Land

Mandal: Kotauratla

1 Pamulavaka 39 0-66 2671 Private Land
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38 0-46 1862 Private Land
34 0-01 40 Govt. Land
55 0-64 2590 Private Land
52 1-45 5868 Govt. Land
51 0-74 2995 Private Land
61 0-39 1578 Private Land
112 0-08 324 Govt. Land
68 0-57 2307 Govt. Land
69 0-83 3359 Private Land
70 0-77 3116 Private Land
75 0-13 526 Private Land
83 0-02 81 Govt. Land
2 Bodapalem 31 0-57 2307 Private Land
33 0-24 971 Private Land
32 0-04 162 Govt. Land
50 0-93 3764 Private Land
40 0-07 283 Govt. Land
38 0-53 2145 Private Land
39 0-55 2226 Private Land
36 0-11 445 Govt. Land
42 0-52 2104 Private Land
45 0-77 3116 Private Land
174 0-10 405 Govt. Land
173 0-01 40 Private Land
46 0-04 162 Govt. Land
171 0-46 1862 Private Land
168 0-58 2347 Govt. Land
169 0-09 364 Private Land
167 0-60 2428 Private Land
166 0-27 1093 Private Land
165 0-06 243 Govt. Land
164 0-04 162 Private Land
183 0-09 364 Govt. Land
192 1-22 4937 Private Land
195 0-13 526 Private Land
194 0-01 40 Private Land
196 0-29 1174 Private Land
197 0-38 1538 Private Land
199 0-44 1781 Private Land
208 0-16 648 Private Land
206 1-00 4047 Private Land
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205 0-36 1457 Private Land
206/2 0-12 486 Private Land
206/3 0-10 405 Private Land

217 0-54 2185 Private Land

220 0-26 1052 Govt. Land

210 0-04 162 Govt. Land

344 0-15 607 Private Land

348 2-31 9349 Private Land

234 0-99 4007 Private Land

349 0-33 1336 Private Land
348 P 0-46 1862 Govt. Land

265 0-98 3966 Govt. Land

278 1-37 5544 Private Land

280 0-44 1781 Private Land

282 2-88 11655 Private Land

307 0-10 405 Private Land

304 0-69 2792 Private Land

308 0-07 283 Govt. Land

311 0-61 2469 Private Land

310 0-13 526 Private Land

309 0-40 1619 Private Land

303 0-07 283 Govt. Land

298 0-30 1214 Private Land

297 0-31 1255 Private Land

295 0-20 809 Private Land

294 0-36 1457 Private Land

313 1-34 5423 Govt. Land

291 1-16 4695 Private Land

290 0-01 40 Govt. Land

3 Kodavatipudi 272 0-69 2792 Private Land

270 1-20 4856 Private Land

269 0-06 243 Govt. Land

275 0-31 1255 Private Land

268 0-08 324 Private Land

262 0-89 3602 Private Land

253 1-24 5018 Private Land

247 0-49 1983 Private Land

146 0-34 1376 Govt. Land
147/1 0-23 931 Private Land
147/2 0-72 2914 Private Land
132/1 0-23 931 Govt. Land
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132/9 0-13 526 Private Land
132/8 0-18 728 Private Land
132/5 0-19 769 Private Land
132/6 0-23 931 Private Land
132/7 0-36 1457 Private Land
130 0-27 1093 Private Land
129 0-05 202 Private Land
133 0-05 202 Private Land
134 0-01 40 Private Land
126 0-08 324 Private Land
124 0-25 1012 Private Land
123 0-30 1214 Private Land
121 0-06 243 Govt. Land
170 0-93 3764 Private Land
172 0-30 1214 Govt. Land
185 0-66 2671 Private Land
182 0-55 2226 Govt. Land
181 1-22 4937 Private Land
43 0-25 1012 Govt. Land
195 0-74 2995 Private Land
196 1-41 5706 Private Land
197 0-02 81 Private Land
194 0-01 40 Private Land
199 1-18 4775 Private Land
4 TadaparthiJaggampeta 270 0-38 1538 Govt. Land
266 0-18 728 Govt. Land
277 1-63 6597 Private Land
276 0-91 3683 Private Land
278 0-62 2509 Private Land
287 0-51 2064 Govt. Land
286 0-36 1457 Private Land
285 1-36 5504 Private Land
294 1-26 5099 Govt. Land

Mandal: Nakkapalli

1 Rebaka 1 9-46 38285 Private Land
92 0-14 567 Govt. Land
91 0-43 1740 Govt. Land
90 0-32 1295 Private Land
93 0-30 1214 Private Land
94 3-59 14529 Govt. Land
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87 0-31 1255 Govt. Land
96 1-03 4168 Govt. Land
109 1-83 7406 Private Land
116 1-16 4695 Private Land
117 0-99 4007 Private Land
60 0-37 1497 Govt. Land
126 1-07 4330 Private Land
127 0-26 1052 Private Land
128 1-83 7406 Private Land
130 0-07 283 Govt. Land
114 1-10 4452 Private Land
134 0-14 567 Govt. Land
139 0-61 2469 Private Land
167 0-06 243 Private Land
166 0-03 121 Private Land
165 0-55 2226 Private Land
165P 0-05 202 Govt. Land
160 1-14 4614 Private Land
157 1-10 4452 Private Land
156 0-40 1619 Private Land
178 1-11 4492 Private Land
155 0-03 121 Private Land
2 Ramanayyapeta 124 0-12 486 Private Land
125 0-14 567 Private Land
126 0-14 567 Private Land
127 0-10 405 Private Land
128 0-06 243 Private Land
134 0-43 1740 Private Land
135 0-18 728 Private Land
153 0-14 567 Private Land
152 0-14 567 Private Land
209 0-11 445 Private Land
210 0-09 364 Private Land
151 0-05 202 Private Land
211 0-04 162 Private Land
212 0-01 40 Private Land
213 0-30 1214 Private Land
222 0-15 607 Private Land
221 0-09 364 Private Land
230 0-25 1012 Private Land
231 0-14 567 Private Land
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244 0-47 1902 Private Land
243 0-43 1740 Govt. Land
282 0-35 1416 Govt. Land
287 0-06 243 Govt. Land
331 0-06 243 Private Land
338 0-05 202 Private Land
339 0-13 526 Private Land
340 0-08 324 Private Land
345 0-23 931 Private Land
341 0-09 364 Private Land
342 0-08 324 Private Land
343 0-11 445 Govt. Land
374 0-01 40 Govt. Land
344 0-01 40 Govt. Land
3 Chinadoddigallu 13-2 0-24 971 Govt. Land
14 0-99 4007 Private Land
38 0-28 1133 Private Land
237 1-21 4897 Private Land
239 0-46 1862 Private Land
238-1 0-04 162 Private Land
238-2 0-34 1376 Private Land
238-3 0-18 728 Private Land
238-4 0-06 243 Private Land
238-9 0-18 728 Private Land
241-2 0-54 2185 Private Land
241-3 0-27 1093 Private Land
241-4 0-26 1052 Private Land
241-6 0-18 728 Private Land
242-3 0-02 81 Private Land
243-1 0-33 1336 Private Land
243-2 0-23 931 Private Land
243-3 0-17 688 Private Land
243-4 0-31 1255 Private Land
272-1 0-36 1457 Private Land
270-1 0-02 81 Private Land
270-2C 0-09 364 Private Land
270-3 0-23 931 Private Land
270-4A 0-02 81 Private Land
270-4B 0-14 567 Private Land
270-4C 0-01 40 Private Land
270-4D 0-07 283 Private Land
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270-4E 0-14 567 Private Land
269-4 0-15 607 Private Land
269-5 0-29 1174 Private Land
269-6 0-01 40 Private Land
279-6 0-02 81 Private Land
279-9 0-24 971 Private Land
279-10 0-18 728 Private Land
280-2 0-01 40 Private Land
264 0-11 445 Govt. Land
263-3A 0-10 405 Private Land
263-3B 0-10 405 Private Land
263-3C 0-11 445 Private Land
299 0-59 2388 Private Land
297 0-07 283 Govt. Land
296-7A 0-01 40 Private Land
296-7B 0-06 243 Private Land
296-7C 0-12 486 Private Land
296-8 0-01 40 Private Land
296-7D 0-01 40 Private Land
296-6A 0-01 40 Private Land
296-5A 0-03 121 Private Land
296-5B 0-01 40 Private Land
296-5D 0-25 1012 Private Land
295-4B 0-16 648 Private Land
295-7D 0-01 40 Private Land
295-7A 0-01 40 Private Land
295-7B 0-02 81 Private Land
295-7C 0-54 2185 Private Land
4 Gullipadu 50 0-72 2914 Govt. Land
51 0-43 1740 Private Land
162 0-27 1093 Govt. Land
168-1 0-01 40 Private Land
168-7 0-01 40 Private Land
168-6 0-19 769 Private Land
209 0-47 1902 Govt. Land
5 Vempadu 1 0-46 1862 Private Land
9 0-01 40 Govt. Land

8 0-86 3480 Private Land

2 0-01 40 Govt. Land

5 0-78 3157 Private Land
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6 0-81 3278 Private Land

19 0-29 1174 Private Land
20 0-86 3480 Private Land
23 0-19 769 Govt. Land
51 0-18 728 Private Land
53 1-01 4087 Private Land
60 0-18 728 Private Land
63 0-57 2307 Govt. Land
64 0-75 3035 Govt. Land
65 0-30 1214 Govt. Land
66 0-52 2104 Private Land
71 1-00 4047 Private Land
68 0-05 202 Govt. Land
190-6 0-24 971 Private Land
190-8 0-01 40 Private Land
182-1-A 0-34 1376 Private Land
182-1B 0-13 526 Private Land
182-5A 0-27 1093 Private Land
187-4 0-57 2307 Private Land
187-5 0-28 1133 Private Land
187-6 0-11 445 Private Land
183-6-A 0-16 648 Private Land
183-6-B 0-22 890 Private Land
183-7 0-12 486 Private Land
184-8 0-04 162 Private Land
184-5 0-20 809 Private Land
184-4 0-12 486 Private Land
184-6 0-21 850 Private Land
178 0-11 445 Govt. Land
203-2 0-18 728 Private Land
203-4B 0-31 1255 Private Land
203-4-G 0-05 202 Private Land
203-3C 0-05 202 Private Land
203-3F 0-02 81 Private Land
203-3E 0-11 445 Private Land
203-4C 0-01 40 Govt. Land
203-3H 0-03 121 Private Land
203-4D 0-03 121 Private Land
203-3-1 0-01 40 Private Land
203-4E 0-06 243 Private Land
203-4F 0-01 40 Private Land
203-3G 0-01 40 Private Land
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203-1 0-01 40 Private Land
6 Nellipudi 173-1 0-40 1619 Private Land
173-4 0-25 1012 Private Land
173-3 0-07 283 Private Land
173-6 0-33 1336 Private Land
174 0-12 486 Private Land
175 0-08 324 Govt. Land
176 0-01 40 Govt. Land
177-1 0-59 2388 Private Land
177-2 0-01 40 Private Land
167-10 0-01 40 Private Land
184-1 0-19 769 Private Land
184-5 0-21 850 Private Land
184-6 0-26 1052 Private Land
185-4 0-34 1376 Private Land
185-6 0-28 1133 Private Land
186-5 0-45 1821 Private Land
186-6 0-25 1012 Private Land
187-3 0-71 2873 Private Land
189-4B 0-23 931 Private Land
189-4C 0-10 405 Private Land
254-2 0-60 2428 Private Land
254-3 0-47 1902 Private Land
254-4 0-19 769 Private Land
252-1 0-50 2024 Private Land
251 0-54 2185 Private Land
250 0-55 2226 Private Land
249 1-27 5140 Private Land
266 0-06 243 Private Land
265-1A 0-26 1052 Private Land
265-1B 0-16 648 Private Land
265-1E 0-01 40 Private Land
265-1F 0-19 769 Private Land
265-1J 0-15 607 Private Land
265-1K-Al 0-28 1133 Private Land
265-1N 0-09 364 Private Land
265-3D 0-06 243 Private Land
265-3F 0-16 648 Private Land
265-3G 0-09 364 Private Land
265P 0-01 40 Private Land
289 0-07 283 Govt. Land
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293 0-49 1983 Private Land
292 0-01 40 Private Land
294 2-05 8296 Govt. Land
313-1 0-03 121 Private Land
313-2B 0-17 688 Private Land
313-5 0-26 1052 Private Land
313-7A 0-15 607 Private Land
313-4 0-02 81 Private Land
313-8 0-29 1174 Private Land
312 1-17 4735 Private Land
309 0-54 2185 Private Land
306 1-13 4573 Private Land
7 Donivanilakshmipuram 150 0-03 121 Govt. Land
155 0-92 3723 Private Land
148 0-01 40 Govt. Land
156 1-25 5059 Private Land
162 0-23 931 Private Land
163-6 0-13 526 Private Land
167-1 0-51 2064 Private Land
167-2 0-43 1740 Private Land
167-4 0-10 405 Govt. Land
168 0-61 2469 Private Land
124 0-07 283 Govt. Land
121 0-61 2469 Govt. Land
122-5 0-16 648 Private Land
181 0-74 2995 Govt. Land

[F. No. S-28030/4/2024-RM (19852)]

ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor
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ATEF STl o ST F forT qregers foerg s
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e TTTAFTET 0 7 o = T2aars (S 9% A &S1 H0 6T 8, JAq7d, T Tt i Faw
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USq: DIIS fora: sreedt FaRmRIS ST 3Ty US=T
®.9. Tiiq &1 ATH |d 9. — a;am = WW
1 2 3 4 5 6
1 DIYFTSUTITAH 1-2 0-02 81 WHRT Y
8-3 0-29 1174 [EEIRIE
2 0-67 2711 [EEIRT (]
30 2-67 10805 WHRI Y
21 0-58 2347 i yfy
22 0-16 648 WHRI Y
24-1 0-01 40 WHRI Y
24-2 0-26 1052 i yfy

[T. &. TH- 28030/4/2024-370H (19852)]
el Festl, % gi=g ue fEcdiT adqgse

NOTIFICATION

New Delhi, the 25th February, 2026

S.0. 1098(E).—Whereas it appears to the Central Government that it is necessary in the public interest that
for the transport of iron ore in the form of slurry from Kirandul to Visakhapatnam, pipelines should be laid, passing
through the state of Chhattisgarh, Odisha and Andhra Pradesh, by the ArcelorMittal Nippon Steel India Private
Limited.




[¢TRT [I—=vE 3(ii)] T T TSI © T 163

Whereas it is further necessary that pipelines should be laid for transport of iron ore slurry, by diverting from
existing corridor from the village limits of Kothagadabapalem of Koyyuru Mandal, up to Donivanilakshmipuram of
Nakkapalli Mandal, for supply of raw material to the upcoming Integrated Steel Plant.

And whereas it appears that for the purpose of laying such pipeline, it is necessary to acquire the right of user
in the land described in the schedule annexed hereto.

Now, therefore, in exercise of the powers conferred by sub section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962(50 of 1962), the Central Government hereby
declares its intention to acquire the right of user there in.

Any person interested in the land described in the said schedule may, within twenty one days from the date of
publication of this notification object to the laying of the pipelines under the land to the Competent Authority notified
in the notification of the Government of India in the Ministry of Steel No. S.0.1874 dated the 29" September, 2025
that is to say, Competent Authority & Special Deputy Collector (LA) APIIC, Industrial Estate, Visakhapatnam having
jurisdiction over the land.

Every person making such an objection shall also state specially whether he wishes to be heard in person or
by legal practitioner.

"SCHEDULE"
Mandal: Koyyuru District: Alluri Sitharama Raju State: Andhra Pradesh
Sl. Name of the Village Survey No. =xtent Classification
No. Acre-Cents Sqg. Mts Govt./Pvt Land
1 2 3 4 5 6
1 Kothagadabapalem 1-2 0-02 81 Govt. Land
8-3 0-29 1174 Private Land
2 0-67 2711 Private Land
30 2-67 10805 Govt. Land
21 0-58 2347 Private Land
Kothagadabapalem 22 0-16 648 Govt. Land
24-1 0-01 40 Govt. Land
24-2 0-26 1052 Private Land

[F. No. S-28030/4/2024-RM (19852)]

ASHISH CHATTERJEE, Addl. Secy. & Financial Advisor

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. GORAKHA NATH Disial signed by GORAKHA NATH
YADAVA Date: 2026.03.03 16:05:12 +05'30"




		2026-03-03T16:05:12+0530
	GORAKHA NATH YADAVA




